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LOK SABHA DEBATES

LOK SABHA

Thursday, March 18, 1976 Phalguna
28, 1897 (Saka)

“The Lok Sabha met at Eleven of the
Clock

[MrR SPEAKER in the Chur ]
ORAL ANSWERS TO QUESIIONS

*Take-over of Precious Metal Mines

*141, SARDAR SWARAN SINGH
SOKHI Will the Minuster of SIEEL
AND MINES be pleased fo stale

(a) whether Government propose to
take over all the Kainile, Chromum,
Nickel und such other piecious metal
mines, and

(h) whether  the  export of raw
malcrials of these melals are  also
proposcd to be tolally banned?

TIIE DEPU1Y MINISTER IN 1HE
MINISTRY OF STREL AND MINES
{SHRI SUKHDEV PRASAD) (a) No,
Sir  There 158 no mickel mine a. yel
Much of the Lkvanite and chromite
mines and the gold mumng 15 already
with the public sector

(b) The export policy in regard lo
these 1tems 1s kept under regular re-
view, export of chrome ore including
fineg 15 already 1egulated under the
Export Control Orders,
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Coal Supply from Chasmaly Mine to
Isco

*]43 SHRI R S PANDEY W 1 the
Minister of STEEL, AND MINES be
pleased to state

(a) whether recent Chasnala Mine
disaster hag resulted 1n a shortfall in
coal supply to IISCO, and

(b) if so, the remedial measures
Pproposed?
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THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUKHDEV PRASAD) (a) Yes,
Sir There has been a marginal short-
fall but the production of steel has
not been allowed to be affected

(b) As a short term measure, extra
coal 15 being purchased fiom Bharat
Coking Coal Limited Steps are also
being taken to increase coal produc-
tion fiom Company s quairies at Chas-
nalla and Ramnagore

SHRI R S PANDEY May I know
what was the production capacity of
Chasnalla?

THE MINISTER OF STEEL AND
MINLS (SHRI CHANDRAJIT
YADAV) Betore this untortunate ac-
cident took place, Chasnalla was pro-
ducing about 10000 tonnes of coal per
year and that has been stopped and
the same amount of coal 18 being pur-
chased from BCCL by IISCO

SHRI R S. PANDEY What 1s the
requirement of steel produung units
in so far as the coal 15 conterned?

SHRI CLIANDRAJIT YADAV The
entire total production 1s about 30000
tonnes per day all steel unils hmt
together

Legsiation for Famuly Planning

#144 SHRI SHASHI EBHUSHAN.
Will the Minister of HEALTH AND
FAMILY PLANNING be ovleased to
state

(a) whether there 1s widespread
public opmnion that there is need to
modify the laws on limiting the size
of the family,

(b) whether Government propose to
enact laws to control the sige of the
family to meet the danger of over-
populaiion and

(c) whether there 18 &8 proposal to
sanction one advance increment to
all employees who have already
undergone vasectomy/tubectomy ope-

rations?



s Oral Answers PHALGUNA 28, 1897 (SAKA)

THE MINISTER OF HEALTH AND
FAMILY PLANNING (DR. KARAN
SINGH). (a) Public opinion of late
bas been in favour of stricter mersures
being taken to promote family plann-
ing among the people This kas in-
cluded suggestiong from some quarters
for the introduction of legislalion to
limit the size of the family

(p) and (c). A package of incentives
and disincentives is being cons)dered

af the highest level
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SHRIMATII MAYA RAY Would the
hon Minister kindly tell us whether
the Government has any idea of work
ing in coordination with the I1&B and
Power Minustites? It they give n.ore
television and other ontertainment
facilities 1n rural aieas may be all
these diastic steps tu contrel popula
tion may not bhe requned

DR KARAN SINGH We are work
g in close touch with the I &B Minis
try on mauy  front. including our
whole motivational campalgn It 1s
tiue and 1 think the hon Member 1s
reterring to that that whencver one
electrifies the willage the tirth rite
drops Thi= 15 a well known pheno-
menon I will leave 1t tp ine hon
Members to draw their own conclu
siong

SHRI K LAKKAPPA 1 would like
to know the incentives that have been
gnen m order to stop or mimimige or
decrease the size of the famuly espe
cially in rural areas Whether the
Ministry consider 1t adequate to attract
#he people towards himiting the famuly

PHALGUNA 28, 1897 (SAKA)
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in rural areas” All these incentives
have been given to the people nho are
in the affluent society—officers em-
ployeep and all that—and not to the
rutal people The money has not been
flown or spent so tar to educate the
common masses the ‘ulnerable sec
tions of the people and the incentives
provideg to attract people in order to
make thi< scheme 1 success has not

been made What furtha steps Gov-
erc nent of India has taken in this
behalf?

DR KARAN SINGH Cerian pay-
meuly have beet made OvLr MmaDy
years particularly for stcrilisati 1 cpe-
ratiuns At present Rs TU/- are piven
for {ubectomy because th. womans
operation 1nvolves hospitalisitin and
also 1nvolves payment for food and so
on tor thoe five days I thin, Rs 35/-
or Rs 40/ are giwven for \aseclomy
But I agree with the hon Membe: that
these payments have not teally been
adequale as yet I may 1t form the
I{ouse and it will be of ntercat to the
hon Merbers to know that 11 million
sturthisalions have been performed in
the last jear but this jear it has al
ready crossed two mullion steriliation
by the end of February 1hezefore,
we have dope twite as many -lerihsa-
fiuns 15 compdred to last e But
the fact remains that much more needs
to be done Tt 15 le dause of this that
we ite now considering an expended
package of incentives and dis ncen
tives whith we hope to announce soQn.

SHRI VASANT SATHE I would hike
to know whether the Government be
toie mbroduang an  legislation  of
penal character 1n the country orin any
State at best would tike the fiist step
of resiricting the marriageahle age as
Vinobaji hag suggested to 2» That
itself would assist mstead of airesting
a person and performung compulsory
steritlisation on him 1n jail o1 other-
wise Instead of taking some such
measure 1if this siep 1s taken 1t may
help Will the Government consider
this?” Secondly, will you connect all
economic assistance in the country, of
every character—emplovment cash
loans agricultural assistance of every
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type to rural people and to ofher people
in urban areas te. to the family, with
a requirement of a certificate of steri-
lization, 1f they have two children? If
such a thing is done as a package deal,
as had been sald, it may achieve the
result Any amount of penal compul-
sion, I am afraid, will prove counter-
productive, Will the Government con-
sider this also?

DR KARAN SINGH The hon. Mem
ber has raised a very importani point
vz, that apart from compulsery steri-
lizatton—whether or not it 1s adopt-
ed—there are a lot of over {hings
which can be done, and should be done
On rasing the age of marnage, he
talked about having 1t as 25 kven 1t
the age for marriage 1s rarsed to 18
for girls and to 21 for boys, even that-
we have calculated—would have a
tiemonstiable impact Therciore, that
15 cortamnly very desirable The whole
question of distnibution of State —Cen
ire resources on the basis ot the popu-
lation ang wvarwoug other economic
aids—all these matters are being con-
sidered, and I can assure you and the
hon, House that we will not rush mnto
anything without giving full considera
tion to all aspects, including the 1m-
portant points raised by the hon
Member

Seamen's Derrand for Permanent
Empleyment Scheme

*145 SHRIMATI ROZA DESH-
PANDE: Will the Mimster of SHIPP-
ING AND TRANSPORT he pleased ‘o
state:

(a) whether Government are aware
ol the demandg made by the seamen
for a permanent employment scheme
and a regular pension system for them;
and

(b) if so,
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSP )RT (SHRI H M TRIVEDD)
(a) Yes Sir

(b) The question of decasual:sation
of seamen 15 being examined by the

Government's reaction
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National Mantime Board. Ag regards
the pension scheme, the matter is
being examined by the Seafarers Wels
lare Fung Society,

SHRIMATI ROZA DESHPANDE: In
one of his answers given in the Rajy«
Sabha, the Mimster had mentioned
that there was an admumsirative com-
mittee appointed ang thai 1t was re.
moved, since 1-8-75 on grounds of mal-
iuctioming, 1 would hke {0 know how
long 15 1t going to take again to re vity-
lize this commutitee and 1ts {unctioming
Secondly, there has been a repoil 1n
one of the papers that some ot aqur
Indian sailors employed by an Indian
ship-owner 1n  Rotteldam were not
given the mimmum wages whch they
had demanded imz. £48 They were
all thrown out of employment and the
ship-owner employed other people,
giving them £100 I would ke to
know as to how 15 the Minwster thunk
mg of prolecting such work-men un-
der international law

SHRI H M TRIVEDI As i1 o the
first part of the quesiion iy concerncd,
the de casualization scheme 15 present-
ly under consideration by « sub-com-
miitee of the Nalional Maritime Board
As far ag the second part of the yues
tion 1s concerned, I would like the hon
Member to give me the facls ysofar
a8 the minimum wage of ar Iadian
seg-farer 15 concerned, 1t 15 rlctermuned
by bi-partite negofiations m the
National Maritime Board Presenily,
after the last negotiations, it 5 £38
A demand by an Indian rea farer of
a higher wage on any vessel, either
Indian or foreign, would not there-
fore, be justified

SHRIMATI ROZA DESHPANDE I
woulg surely supply the Mimsler the
press cutting But I think the amount
15 not £368 but £48

SHRI H M TRIVEDI The figure
£48 13 only the academic international
mimmum wage recommended Yy the
International Labour Orgamsation

DR RANEN SEN: The Mnisier has
just now stated that bi-partite negotia-
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fions take place in the marntime beard
and that the wage structure 18 negotia-
teg i such 3 way that a compromise
15 effected between the demands of the
sea-men and the ship-owners If the
ILO has made a rule on the question
of wages to sea-men how 1s 1t that the
Government of India do =»ot try to
pressurize the ship-owners 1o follow
that rule ag far as possible?

SHRI H M, TRIVEDL The ILO has
only recommended an 1nternafionil
minimum wage It 18 for the mnember
States erther to adopt 1t or not

Advertisement on Posta] Stationery

*147 PROF NARAIN ( HAND
PARASHAR Will the Mimisler of
COMMUNICATIONS be pleased to
state whether the amount cained by
the advertisement on postal stationery
would be spent on the cxtension of
postal iaciliies to rural areas by (pen-
ing ang upgrading more pos!i oflices
by increasing the loss hmiti o back
watd arcas?

THE DEPUTY MINISTER LN 1HF
MINISTRY OF COMMUNICATIONS
{SHR1 JAGANNATH PAHADIA) 1he
amount earned fiom adierlisement on
postal stationery forms 4 par! of the
overall revenue of the d¢partment

PROF NARAIN CHAND PARA
SHAR In view of the Muuster s reply,
may I know whether the 'ncreass in
overall revenue will be reflecicd in the
expendilure pattern for the betterment
of the post and telegraph {acilities in
ihe 1ural areas”

SHRI JAGANNATH PAHADIA 1
have already mentioned that i forms
part of the overall expenditure

PROF NARAIN CHAND TI'ARA-
SHAR I want to know whether there
15 any specific hborali.ation 1 the
maiter of alloiment of funds for the
saovision of postal faciities in the
rural areas, apart from the existing
provisions in force before these adver-
tisements started
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SHRI JAGANNATH PAHADIA:
From this revenue, as well as fcom the
general revenue, we give specific rehef
to the rural areas, backward areas and
border areas
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Increase 1 Incidence of Malaria in
Delhi

t
*150 SHRI SOMNATH CHATTER-
JEE

SHRI M GOPAI REDDY

Wil] thc¢ Minisler of HEALTH AND
FAMI1 Y PLANNING be pleased to
state

(a) whether Government are aware
that the mcidence of malaria in Delhi
has gone up phenomenally in the
last three years, and

(b) if so the steps taken to eradi-
cate malana?

THE MINISTER OF HEALTH AND
FAMILY PLANNING (DR KARAN
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SINGH) (a) The incidence of Malana
in Delh:, as in most parts of the coun-
try, has been highcr than win previous
years.

{b) More ntensive and timely mea-
sureg are proposed to check the nse
m the incidence of Malaria i Delhn
and elsewhere 1n the couniry

SHRI SOMNATH CHATTERJEE
Bir, kindly see the casual way in which
the answer has been given Merely
saying that the incidunce of malaria
Bow 1 higher does not convey any
meaning Compuared o the other parts
of this country, what 15 ithe position
with 1egarq to Delm?

DR KARAN SINGH The figures for
Delln are as follows as agamnst 12,163
cases 1n 1974, the cases registered 1n
1975 was 47,879, which 1s an 1ncrease
of about three times Generally, 1n
the whole country the increase has
been from 31 lakhs m 1974 to about
3¢ lakhs or 37 lakhg in 1975

SHRI SOMNATH CHAITERJEE
What, in the opimion of the Mimstiry,
are the reasons tor the increase in the
incidence of malaria, and what are the
steps proposed to be taken, Like spray-
ing DDT in vulnerable areis” There
are many open dramng even in the so-
called sophisticated localities, which
are causing 1ncrease in Iosquito-
breeding What 1s going to be done
about 1t?

DR KARAN SINGH The reasons
for the rise in malaria not ouly in
Delli but in the rest of the country
are several One of them has been the
nise 1n the cost of insecticides which
has risen very sharply over the last
two years and, as our resources have
not been able to keep pace w.th this
rise their availabibty has also de-
creased The second problem 1s the
development of better resistance by
the mosquitoes which have a pecuhar
capacity to adopt themselves to various
Kkinds of pesticades, Thirdly, as 1
would not like to be less than candid
with the House, I must confess that
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aver the last few years there has been
a certain laxity and complacency with
regard to the implementation On all
these three fronts we are working out
a new strategy to totally restiucture
and energise the machineiy to ensure
the availability of pesticides, both in-
digenoug and, where necessarv, ium-
pvorted and alvo to make avalable an
adequate quantity of anti malana
drugs m order to meet this problem
We are fully aware of 1ts magmtude
In fact 1 have been gravely distrubed
and I have mentioned it on many occa-
sions We are doing all that 1s possi-
ble

SHRIMATI MUKUL BANERJI’
Will this new Budget affect the price
level fuither ang will malaria conse-
quently grow mor(?

DR KARAN SINGH I am not teclly
sure whether 1t will or not, but «f it
does we will have {o make a righer
budget allocation because as 1t 18 cur
allocation 1s most inadequate.

ot adfeg ATWS o wET
arigwdr o 57 g 9 faew
w4t fF ST 929 #7) aof &1 do
gATa & am gwr W W W
wafar

e

W RETRT : a8 et w1 s
gl

oY wefeg AToAe of¥ : 3g AT
WM A

W WERT : AEY, @1l qW &
"R

=t wcfag arcww of® ¢ sreaw
RgrET

MR SPLAKER I am sorry I cannot
allow any question outside

SHRI NARSING NARAIN PAN-
DEY- But the figures for the whole
country have been glven,
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& wreefrg welY oft @ oAt wTgaT
¥ fr co% a0 fr sy WAl &
g fevww ¥ fag aga 1 WM 79ATg
g, arfemniie & ¥l ¥ frate &=
w14 Qi+ sitT ATew  qrq ¥ wafar
*Wﬂ%ﬁmﬁt:m TR
# wioy #1 wm sorq § fF AWy
w2 T ITANT Ag A WO Hfvew
wEEE |

Teo ﬁfﬂ!! W—WWH‘T
a4 qF A1 §TSF GI7Y AT 7T A7
® & & mon afrrs o747 4 I
a1 § e 7L woa frame & Y wee7
WEaa W@y ww & A
wex wETed w3 e ar fw & &
WG I F @ g, qvqrdy frama s
¥ 7Y ver g Abrw gl ow agT
& sfafes qaemr arAT AT R, TW I
A9 A AfUF &8 T § WL SAw
FEXY A AT T IR W@E, A
w374 fifeg 7= gl g ot gafeg
3 waeg) Ay AP AT FEAT A %7
#9831 ¥ faeg %2 A Fgr AiwaTA T
WIOH F AATE L

WGH WERY : W9 HYA sufea-
wA HANT A7 a1 TRy | A Ar A are
wafar &7 fa®wr g &1 g 1

DR RANEN SEN Some iwo years
back thers was a debate 1n both the
Houses on a scheme that the Govern-
ment had adopted for steriising mos-
quitoes, which was sponsored Ly the
Americans with the help of WHO and
JCMR of which there was a lot of
criticism n both tli Houses May I
know what has beon the fate of that
scheme that was very forcefully ad-
vocated by the Government?

DR. KARAN SINGH: This, of course,
8 a different question. The scheme
hag been suspended and the whole

matter 15 being looked into by a very
high level committer, When the re-
port 1s available, necc-sary action will
be taken.

oft Trw wEw of¥ : T WY,
gl §7 ToT ¥§ T TTT IIAT T
T & | W A woAv $9 sorfar
WY FATa & | 3 W A 7T AW F wwT
W &A1 & T § 51 feely & el
TE T § | TET WTH F WA AT H
TR A AN BRI I A ALY
ANTHT "o Ty §¢ e §
ITH WIATT W aTFG AT IGT FHT
7@ @y § ) 9w fog faawt 39 oY
Saed {7 & TATEAT & ATAH § AT
werde & & AreEw § INE
qE &1 T &, 9% a ITwr qIAT 7
oar & 1 o ¥ ard g s
gYer g€ & FF 7 o WIS A2 WS g
or @ & TARIIN FT WA
frrar w1 T € WX weBT @ g1
o7 B #, A1 g o W § A Frea
Wt g% §, WA W gA § 9% Py 3O
g fear o @b ?

o wor Tog : wEId wEeE, o
FrewETTT AfEaTEEE § 7 T TH
¥ A A2, @ g @ S AR |
SRR AR il AL LR
g ff g 4 AR Awmfey R
s@§ 1 S 3@ 1 7 A wefar
T GO & A8 FE e a4 g
7 afew aferor gF ofim & wr ¥
¥ g1 @ & Wi ae¥ e wArAGAwA A
mit o g 7 feow af agr o A
2 ft forew &= 2w & wfaffa s &
AR &7 ¥ faw & @ fv w5 &g
war Foan ST 6T & | F oY € ¥ ST
AN o€ &9 wamwt & fAC, aw|y
TE | 97 fawre wka Wi s
&3t fir wiww ¥ wfirs ) 7 arrerdy
@ T ¥ § IR § WW 32 )
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Payment of Project Allowance and
Bag Climate Allowance to PET

Employeey

*152. SHRI ANADI CHARAN DAS:
Will the Mmmster of COMMUNICA-
“TIONS be pleased to state

(a) whethe; Projact Allowance and
bad chimate allowance paid to the
P&T employees of Koraput ke the
Dandakaranya Project employees has
been stopped though the Pioject emp-
loyees are continuing to get the allow-
ances,

(b) if so, the reasons therefor;

(c) whethe: the bad chimate allow-
ance has been paid to the Telegraph
employees mm Koiaput distriet fiom
1966 and to the postal employees from
a later date, and

(d) if so, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS
(SHRI JAGANNATH PAHADIA) (a)
to (d) Project allowance 15 Leing
paid to the Postal ang 1elegraphs em
plovees of Koraput [rom 1-10 66 on
wards However, the sanction {1 pay
ment of this allowance expired on 29th
February, 1976, and the question of its
extension from Ist March, 1970 18
under consideration of {the Government

Bad Clhimate Allowance 1n thig Das-
fict was pald to the Postal and Tcle-
graphs employeeg from 111-b0 to
30-8-68 Thig was stopped theicatter
But this allowance was paid during
the period fiom 1-10 68 to 21-272 to
the Telegraph employees by mstake
By subsequent orders the Bad Ch-
mate Allowance was restored fiom
22 2-72 and has been paid both lo
Postal and Telegraphs employees 1ill
30-9-75 upto which date the sanchion
was current The extension of the
sanction beyond this date 1s under
consideration of Governmenti

o v ot @ @ 1-10~68
21-2-72 a% 994y ¥ fas Sdwe
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feardiiz wt oft werr sod for wT Ay
W dew feadiic #Y o 3% ¥ fag
WY §% Faew fwar | s At fer
NwrrA ¥ fag e i wr?

ot wwry ofear : &% fadew
favar fir ag Y ot & Fear wrar 9t o
W gy ¥ g ffafadan fafed
dar w1l & Id Frowy w7 T wOY
& | TF gAY gRa faer s &
arq 2% w9 frar § 1 W< 9 T EQ
ar 99 9% fawre fwar srgar Y A
o alreT §, T agw W fear o
FFAT R

ot wnfe aor ¢ T A
¥ JuwETw e & ot geady §
9 dv FgAr ot foar § @
e wifse w7 2ame feadse &
Wﬂw‘rﬁﬁmgﬁz?

ot wNeT & fadgw
firar % ar a8 3 &0 &) g9 W
3T |

Loss of Stored Articles in Main
Buiding of Tax Installation

+*154 SHRI RAMAVATAR &HAS-
TRI  Will the Mmmster of COMMU
NICATIONS be plca vl to state

(4) whether in the underground
chamber of main building of the Tax
Installation (presently housing the
office of the DMT Patna) vauable
stores such as clectrie fans, tube lights
and costly equipment of telephones
amounting to several lakhs were
stored during Patna flood i 1975,

(b) whether 1t 18 a fact that al-
though flood water entered intg the
underground chamber on the 3rd
day no serioug attempt was made te
shift the stored articles to the upper
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stereys where there was plenty of
space; and

(c) if so, the amount of total lose
to the stored articles due to adminis-
trative lapse and nature of action
contemplated?

THE DEPUTY MINISTER IN THE
MINISTRY OF COMMUNICATIONS
(SHRI JAGANNATH PAHADIA); (a)
to (c). Elecirical stores worth about
Rs. 1.2 lakhs were stored in the hase-
ment of the Trunk Automatic Ex-
change (TAX) Building at Fatna.
Floog waters suddenly entered into
the basement within an hour of tihe
aonrush of flood in that area. Stores
were phifted, dried and reconditioned
en gm immediate basis. The total cost
incurreq in these operations was
Re. 4.200/-.

it AT Sred : WEaE g,
% @ agi =1 @Y A §, AT g
ag wre faegs wwa &1 K 4@ fF
T T FAT WY K R F7q T
Y s ara ¥

T|ETE & yUE wae 7 A
Q@ g | f 7€ s =rear g a9
#T Ot qeAT we ¥ few arder
T AR S s X wien ¥,
o QUE ETo & WHTT H TgT @4 qIAA
g gt fsr e s an 7. ..
(wrwrm) &wOC X WA @ T E
fs So¥ ST wordt qY F Wy A |
% fawm & wigwfai ¥ 1€ @
qraTg AdY T W F7HT BT g g
gataq & s e e few R
qzAT WET o X s faw dYo quE Yo
¥ weTT ¥ (g wW T §AT A1)
qeT gar ?

st wrerq wgiewr : EWTO §Y
R R T AR A
QEAT ¥ WEIC T WET W 2425
o B TT W FE F Y Wy .
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W e vy & gardt fafeen ot sgew
w8 g€, ot foeor ww fafeww & ot orlY
wa |

ot vwrwee ey @ S off Oy
WA AR X Ry A wT oo
24 FY YW T WL H AR 26 W
WHT §AF HET F ar dve far R
HHT § I W@ | ST AR S S
O W Al § o 4% ¥ 2 5 a2 §
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el o g0 STl § ) 8wt ot
¥ qar a1 5 Tt gEd ¥, o q@f <
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gom, fir T #Y WY aakd g€ A
At SN faegw W wx fa,
#1€ ware g foar | ddr ot ¥ wgr s
AT F W F IR AR WY I
Mg | & SEAT ST § A @
¥ "{re 7 fRaT 90 w7 ATy Aqi
g, o famew &41 foay g ik
T G X @ QY T ? A g
oY Faw AN F @ ¥ FICH @
EECEERERE L Lk
Wt T f fray wog @ qatdr g€

ST ST FY XA G T 71 waqf
& gy ?

off wwre e AT wEer
31 9% T8 Y ok fe o s g ffewe
#1 g&0 €I 9T 3o A ff & Y
WX A EATT @I TIT AT 9T AT
# fafeen &, o fir sar g ar
g T AWA AR A AR H, WG
gaR ¥ WK SEST o gE w5
FHI O € I & g 1 T
ra w watdY wgt g€ Sar v gor W
& | T #Y GAT FTF FTH & AT
T | A AT AT FIH 97, Fa7 fw X
qgd T e fs Tl @ oM Ho
qE e & gEary ¥ T A &



23 Oral Answers

TG 7 & W w feur wiedftw
e & Mot f qe-pe savee
¥ formY aoerdr wny w1 ¥ fag Wi
g W FErrar ¥ fAg ST o I
¥ fegr wur 1 &Y wwar § ¥EE A WY
g X W w7 59 w4l @ g Afiew
qF Y & 9R a8 WM K @9 F
urq e fear T 9t )

oft TrerTerATT Sredt © AW A ORI
AT & T

TR W ¢ WO 99 R 8.
fend & =

wft ey s @ St A

&1 TRTEATT STewY ¢ uEeE W AT

warer oy 7€y & fr wrer firee g

dwrewlt (¥o Wt TaTY wt)
oY e § ag AR E WK de-
SR FTR T L N 4,200 Fo ¥
wat got € 1 A g S et g
wfer o & 9K ag & waf gor
HTT B RAIET WA o W )

sit feester o : e oY, oy T
NEmimat e dfHad F
TR g T a1 AfE il @
Farm@ U | 12 7% 9 B R | A
waw %1 zHeW fear & q gz
3 &t wizamat FHleE ¥ fw ew
F R A F A F T A o A
qiT BT 74T §Y R ae 9T & g |
T ST HIEw gAY WET WA a0
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Tk agt ¥ g qaTA w7 WA - fer
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U.S Preparations for Nava] ang Alr
Base at Diego Garcia

*155. SHRI BHOGENDRA JI1A V1)
the Mimister of EXTERNAL AFFAIRS
be pleased o state:

(2) whether the US. preparations
for establishing naval and air bases
at Diego Garcia island is going om
unabated;

(b) i so, the steps being takepn to
stop the same;
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(¢) which of the littoral States of
the Indian Ocean have opposed the
establishment of this base for main-
taining the Indian Ocean ag a Zone of
Peace; and

(d) whether 1t ig proposed to hold
a Conference of the Littoral countries
for keeping Indian Oceesns as Zone of
Peace and for sceuring U.N. sanctions
for the same?

THE MINISTER OF EXIERNAL
AFFAIRS (SHRL YESHWANTRAO
CHAVAN): (a) Governmenul have
seen reports to this effect.

(b) This 1s a matter that concerns
all the httoral and hinterland Sioies of
the Indian Ocean and the international
community. Government have g ven
strong support to the moves for esta-
blishing Indian Octean as a Zene of
Peace and eliminating foreign military
baseg irom there,

(e) The overwhelming majonty of
the litlora] States have 1oled ftor
United Nations General  As-enubly's
resolutions on the Indian Ocven as a
Zone of Peace,

(d)) The U, N. Ad Hoc Commitlee
on the Indian Ocean, of which ladia
is a member, 15 actively engaged In
consultations on  convening an Juier-
natonal  Conference on the Indian
Ocean lor the implementation of the
" N Resolutinns on declaration of the
Indian Ocean as a Zone of Peace. The
Government 1s mm favour of houding
such a Conlerence attended Ly Greal
Powers and the major mantime users
as well as the liltoral and hmierland
States

SiTRI BHOGENDRA JHA; Formerly,
we ul] know that the U, S. und the
U. K. Govaanments had demed that
there was any human habitation in the
Diego Garcia ig land but the Aide to the
Prime Muuster of Mauntus Mr.
Ghulam had unveiled the fact :nd we
all came to know that about 200 per-
sons have becn recruited there. Now,
the latest news ig that lran and Pakis-
tan also 1ssued a communique—when
the Shah of Iran went to Pakistan—
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declaring that the Indian Ocean should
be zone of peace Today's news is that
Libya have also supported oyr move

In such a situaton, I had asked
which country remamns among the
lLittoral States, still opposed to that
move That hag not been answered
The question is not only that they have
gol a base According to the Washing-
ton Star News dated 27th December--

“The Pentagon 18 also intensify
ing 1its activities involving existing
facilities. Anti-submarine Icng-range
aircraft die based on the island Its
airfield 18 used by U-2 -py rlanes
and air tankers for in fight ref.ell-
g of B-52 strategic bomhe1s The
naval communications station main
tains communications with Polins
submarine.

We all know the story ot U2 h-
U S has been giving the oreteni that
in order to counter the Sovict Umwn
they are duing it The U S pipelines
cannot enter Soviet space It 15 meant
only for the littora] States and natur
ally India 15 among the mamn tirgets
In such a situation what mmitiative 1s
the Grovernment of India taking fo ton
vene a conference and which country
has not yet agreed to the propusal for
keeping this as a zone of peace In
order to persuade that Government
what step. are we taking n this back
ground and in the back-ground of all
their mihitary adventures? The U S
has said that it will be onlv a -e fuell
ing hase but according to 'his news—
which has not vet been contradicted
by Pentagon—it 15 not 57  This poses
serious ianger 1o our own sotereign’y
and to peace in the area So what
specific steps are being taken in this
regard?

SHR!I YESHWANTRAO CHAVAN
The specific step we are takung is to
support the conference The Com-
mittee s 1n consultation with U the
littoral and hunterland States great
powers tind major maritime users for
convendig the conference and we have
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conveyed our views In our epmion
tor the conference to be successful, it
would be necessary for the great pow-
ers and major mantime users to be
present there so that when the ¢ afer
ence discusses thus, 1t would be discus~
sing 1t realistically That 15 the main
point

Now, you wanted to know which zre
the States for ang against It 15 a
tricky situallon Ag you know, there
are aboui 27 littoral States ameng
which from the very beginming I must
say that South Africa has never sup-
ported 1t and while Austraba support
ed 1t somnewhat during one 1egune, 1t
has changed its position now, all the
others have generally supported the
concept of Indian Ocean being a zone
of peace That 18 the present pnsiion

SHRI BHOGENDRA JHA As the
reply suggests all the non wh.le Stales
are totally supporting this nuvw We
all know that the target 1s A ah oil,
Middle-East o1l, the South Africun pro
perties minerals etc and rubber ond
tea ot the South Eastern countries and
s¢everal times the US had threaten-
ed ~-Mr Ford had threalened 'hat
they will buy some oil wello mn the
Arab countries ang onte esen Mr
Moynithan when he was Amhassadur
in India had asked in  Madra, why
the name should be Indian Ocean and
not Madagascar Sea So the fargeil 1>
very clear their motive 15 pparent
and the threat to our own existence
1g therc In such a <ituation what
specific steps are we taki g gainst
U S when 1t 13 violating the territo-
rial waters of the Indian Ocean and 1s
bringing wuar on our borders Are we
taking any action to declare that the
action of the U 8 is hostile to India?
Are we taking any diplomatic steps
bilaterally against U 8 that if they
persist in this path of destruction of
the territories here spoiling the atmos-
phere we may in such a situation,
even go to the extent of declaring that
our normal relations with U § wll
not remaln? If not, what other steps
are we taking?
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SHRI YESHWANTRAO CHAVAN
The hon, Member should understand
that this 35 not bilateral question blat
ween the USA and Jndia This 15 a
question which will have to be dealt
with at international level, and that
13 why the whole guestion was

SHRI BHOGENDRA JHA India is
the biggest country

SHRI YESHWANTRAO CHAVAN It
18 a big country no doubt But there
are many other big countries also i1n
this region Even then, Indiq, 1n such
an mmportant matter whete two conti-
nents ate concerned, Atrica on the
one side and Asia on the other side
dannot takhe any individual position
ang 190late itself in any way That 1s
not even in the interest of the pro
position that we want to achieve
Therefore wej will have to work n
the same way 1n which w are work-
ng

SHRI N K P SALVE Because of
geographic compulsion, it 1s ahso-
lutely undeniable thal we huve tremen-
dous nterests in the m hitary active
ties 1n the Indian Ocean pirticulary
m Dicgo (Garcia  Despite Resolution
being passed year after from 197] de
cluring, the In han Otean as a Zone of
Peace and reguiring the Super Powers
to withdraw then mil tiry installa-
tions the Resolution has been respect
¢! by the Super Powers only 1n 1its
bicach P aticularly the United
State role 1» estiemely deplorable
The fate t 14 that in Diego Garuia
hiving ousted the natives who were
siying there the 1 nited States are
¢stablishing a unclear base It 1sre
ported th t a nuclear base 15 being
estabishe { by the USA [ want to
know from the Minister whether this
report which has appedred extensive
ly in the newspapers 1n South East
Asiy and Japan, 1g correct that the
USA ;8 nstalling a nuclear base, and
if this 1s correct then with reference
to this development what further
steps we have taken in the matter

SHR] YESHWANTRAO CIIAVAN
Yes, I think, by impheation what you
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say may be right The UK and the
USA have entered into a supplemen-
tary agreement on 25th February, 1976
for the conversion of the himited naval
communication facihity into a support
facility of the Umted States navy
which means a full fledged naval base
and a full fledged naval base means
all the things

SHRI N K P SALVE
clear base

It 15 o un-

SHRI YESIIWANTRAQ CHAVAN
This 1s what 1t means This secmas
to be 1 fact It 15 also true that des-
pite all these Resolutions and the ex
pressions ol opinion made by a number
of countries 1n these Continenis both
the UK and the USA <eem to be keen
on proceeding fuither This 1s the
postion And I would say that we
would certainly continue ihe efforts on
the lines I have indicated

SHRI PRIYA RANJAN DAS MUNSI
We have known from the hon Minis
ter thit the miltary buise in Diego
Garct1 will ultimately not only be a
threat to the Indian Ocean and the
littoral States but may pose a genuine
problem for world peace In that con-
text I want to  know  whether this
Min stry specially our Government,
have fahen any mitiatne to mobilise
the opinion of the non aligned coun
trics 1n connection with Diego Garcia
being used 1ty the Umted Slates as a
mul tary ba ¢ and also whether i the
larger context in the UN General
Assembly the Government of India
and other nations speciilly the littoral
countries have tiied to mobilise the
opimion of other countrnes which are
not interested m the Indian Ocean but
interested in woild peace spec ally the
big Powers like France the ITK and
the Soviet Union

SHRI YESHWANTRAO CHAVAN
This 1s evact v what we have been
doing We are mobilizing gsupport in
the non-aligned movement, we are
active and vocal in the UN organra-
tion and 1n our bilateral discussions
with other countries
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WRITTEN ANSWFRS TO QUES-
TIONS

Accumulation in ‘Silent Accounts’ in
Post Offices

*142. SHRI SURENDRA MOHANTY:

Will the Minister of COMMUNICA-
TIONS be pleased to state:

(a) the total amount in ‘silent ac-
counts’ accumulated in the post offices
till the end of December, 19875; and

(b) how Government propose to
dispese of the amouni thus accumu-
lated?

THE MINISTER OF COMMUNI-
CATIONS (DR, SHANKER DAYAL
SHARMA): (a) Rs, 24 crores.

(b) Holders of the silent accounts
have been requested 1o gei their
accounts rectivdl by applymng to the
post office where the account gtands so
that they may witidiaw the amount
standing in their names. There steps
have been taken through adequate
publicity by giving press note and
advertisement in all the leading news.
papers and by issuing instructions to
al] the Heads of Postal Circles to wrile
to the account holders at the Jast known
address advising them  to revive the
silent accounts

Construction of Dry Dock Workshop
at Alleppey

¥146. SHRI C. JANARDHANAN:
Will the Minuster of SHIPPING AND
TRANSPORT be pleasea lo stafe:

(a) whether the scheme for provid-
ing texminal facililies at Alleppey by
constructing dry dock workshop sub-
mitted by the Kerala State Govern-
ment has been approved by Union
Government; and

(b) if so, the salient features there-
©f?

THE MINISTER OF SHIPPING
AND TRAINSPORT (DR. G. S DHI-
LLON): (a): No Sir,
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(b): Does not arise,

Functioning of the Trunk Telepnsme
System in Upper Assam

*148. SHRI BISWANARAYAN SHA-
STRI: Will the Minister of COMMUNI-
CATIONS be pleased to state:

(a) whether the trunk telephone
system 1n the upper Assam area is s0
poor that no trunk call booked from
any exrhange to Calcutta, Delhi has
ever matured within 12 hours; and

(b) if so, the measures taken to
remove this deficiency?

THE MINISTER OF COMMUNICA-
TIONS (DR. SHANKER DAYAL
SHARMA) (a) No, Sir. Calls to Cal-
cutta f1om the major cxchanges n
Upper Assam are estahl'shed within
two homs. on an  average. (ulls to
Delli are delayved to a greater extent,
but 60 to 70 per cent of such calls
become eflective every day

(b) The traffic are scrutini~ed on a
continuous basis and wheiever traffic
Justifies, additional arcuits are plan-
ned and arranged. Imme hately
numbers of circuits between Tinsukia
Calcutta, Tinsukia—Gauhati, Jorhat—
Gauhati and Dibrugarh—Culcutta are
heing auginented by one each route.

Allocation fer Construction of Addi-
tiona]l Ship-Building Yards

*149 SHRI P. M. MEINTA. Will the
Minister ot SHIPPING AND TRANS-
PORT he pleased to state

(a) the allocation in the Fifth Five
Year Plan for construction of addi-
tional ship-building yards and the
type of ships for which additional
shipyards are proposed to be cons=
tructed and their sites;

(b) how far the allocation has been
utilised; and
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(c) what are the proposals to be
completed during the remaining
period of the Fifth Plan?

THE MINISTER OF SHIPPING AND
TRANSPORT (DR. G, S. DHILLON):
{a) A sum of Rs. 50.00 crores has been
provided in the Fifth Five Year Plan
for construction of new shipyards. The
question of selection of sites for the
shippyards and the type of ships to be
constructed is under consideration,

(b) About Rs. 16.25 lakhs have been
spent so far on the preparation of
Preliminary Project Reports by foreign
consultants and on other incidental
items.

{c) Further action in the matter will
be taken after a decision in regard to
the establishment of the shipyards
is taken.
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Forewarning of Chasnala Disaster by
Central Mining Research Station

*]153. SHRI ROBIN SEN: Will too
Minister of STEEL. AND MINES be
pleased to state:

(a) whether the Central Mining
Research Station had warned about
the possibility of a disaster in the
Chasnala colliery five months before
the actual tragedy; and

(b) 1if so, the steps taken againat
the concerned officials who neglected
the warnings?

THE MINISTER OF STATE IN THE
MINISTRY OF SEEL AND MINES
(SHRI CHANDRAJIT YADAYV) (a)
and (b). In view of the fact that the
Court of Inquiry set up to ascertain
the causes of and circumstances at-
tending the accideni ai the Chasnalla
colliery, 18 mow functiomng, it would
not be appropriate to express any view
on the question raised at this stage.
The Court will no doubt examine the
1ssue raised and action, 1f any, would
be considered atfter the receipt of the
repori of the Court of Inquiry,

Sino-Indian Relationg

*156. SHRI SAROJ MUKHERJEE:
Will the Mimster of EXTERNAL
AFFAIRS be pleased to state:

(a) the further steps taken by
Government to normalise relations
with China; R |
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(b) whether there is any possibility
of exchange of Ambassadors between
these two countries in near future;
and

(c) the main hurdles in the way of
establishment of good neighbourly re-
latiens between India and China?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI YESHWANTRAO
CHAVAN) (a) to (c): The Govern-
ment has taken several concrete
measures towards normalisation of re-
lations. However, a suitable response
from the Chinese side is still awaited.
It is this lack of a suitable response
from the Chinese side which has been
the main hurdle in the establishment
of good neighbourly relations between
the two countries,

Modernisation of Cargo-Handling and
Port Facilities

*157. DR. RANEN SEN: Will the
Mmuister of SHIPPING AND TRANS-
PORT be pleased to state:

(a) whether Government are consi-
dering to modernise cargo-handling
and port facilities in order to develop
our nationa] liners and compete in
world trade; and

(b) if so, steps taken in this direc-
tion in general and Calcutta Port in
varticular?

THE MINISTER OF SHIPPING AND
TRANSPORT (DR. G. S. DHILLON):
(a) and (b): Development schemes

have been undertaken in the differemt
major ports for handling of bigger
vessels and faster loading unloading of
cargo.

Calcutta Port, with its present
draught limitations cannot handle big
ships. Haldia which is being develop-
ed as a deep water port a few miles
down stream of Calcutta would ulti-
mately be able to handle vessels of
80,000 DWT at 40 ft, draught. The
Port will be equipped with high speed
mechanical handling facilities for iron,
ore, coal and fertilizers, and will have
a General Cargo berth with trans-
tainer and portainer cranes for handl-
ing containers and a Finger Jetty
equippeq with craneg for transferring
cargo from larger ships to smaller
ships or into craft.

65-Crore Project for Mormugao Port

+158. SHRI M. KATHAMUTHU: Will
the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether the Rg, 65-crore pro-
ject at the Mormugao Port is expect-
ed to be compleied by the end of this
year; and

(b) the progress so far made in its
work?

THE MINISTER OF SHIPPING AND
TRANSPORT (DR. G, S. DHILLON):
(a) and (b): A statement containing
the required information 1s laid on the
table of the Sabha.

Statement
(a) Itis expected to be substantially completed by the end of this year .

(B) Itemwise rogress is given below :
Civil Works
(i Barge berths
(i) Dredging . -

(ii) Ore and Oil B:rth . B

(iv) Foundations for Mschanical equipment

Mechanical Works
(i) Barge unloaders. . . .

Completed
cted completior, date 1s March}
April ‘77.
Expected date of completior—May 1976
Prog%usively completed by  September
1976.

Expected date of commissiorirg Decem-~
ber 1976.
Expected date of Commissiong Progressively

> Stackers, reclaimers, ﬁliploldm by December, 1976,

(i) Ore Plant of conveyor
i) Loading Consisting
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Flotdla
() Trabng Swuon Dredger
(u) Hopper Suction Dredger
() Tugs . e .

Delivered,

N anng completcn

« Expected| delivery by December, 1976

New Post Offices in Eastern and North
Eastern Eegion

*158 SHRI ARJUN SETHI Wil the
Minuster of COMMUNICATIONS be
pleased to refer to the reply given to
Starred Question No 320 dated the
26th January, 1976 regarding new post
offices 1n Eastern and North Eastern
Region and state

(a) whether the Lfting of ban
orders have been communicatedq to
all Post Master Generals and General
Manager, Telecommunications m the
country, and

(b) it so, when®

THE MINISTER OF COMMUNICA
TIONS (DR SHANKER DAYAL
SHARMA) (a) and (b) TChere 1s no
ban on opening of post offices in very
backward Tribal and Hilly areas The
question of reviewing the restrictions
placed on opening of new post offices
in other areas 15 under examination

20-Year Perspective Plan for Central
Government Health Services

*160 SHRI D D DESAI Wil the
Minister of HEALTH AND FAMILY
PLANNING be pleased to state

(a) whether Government have pre-
pared a 20-year perspective plan for
Central Government Heglth Service;
and

(b) if 8o, the outlines theredf?

THE MINISTER OF HEALTH AND
FAMILY PLANNING (DR KARAN
SINGH) (a) Yes, Sir

(b) A statement showing the out-
Lines of the plan for Central Govern-
ment Health Scheme 18 placed on the
Table of the Sabha

Statement

The Central Government Health
Scheme was introduced in Delh: in
1954 Subsequently, 1t was extended
to Bombay in the Third Five Year Plan,
to Allahabad, Meerut, Calcutta and
Kanpur 1n the Fourth Five Year Plan
to Nagpur Madras, Bangalore and Hy-
derabad during the first two years of
the Fiith Five Year Plan

The outhines of the Perspective
Plan for 197494 whith was prepared
1n 14973 are as follows —

(1) expansion/consolidation of the
Scheme in cities where it i
aheady functioning, and

(2) extension to new cities

Citizeg having a concentration of 7,500
families or more of Central Govern-
ment servanis will be brought withun
the purview of the Scheme

The expansion/consolidation envisag-
ed 18—

(1) Bombay—Construction of a
CGHS Hospital and coverage
of additional families,

(2) Calcutta—Coverage of 40,000
additional families and con.
struction of a hospital.

(3) Eanpur—Construction of a
hospital and coverage of
10,000 additional families,
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(4) Allahabad.—coverage of 5,000
additional familieg ang setting
up g polyclinie.

(5) Meerut—Opening of a poly-
clinic angd coverage of 5,000
additional families.

(6) Madras—construction of a
hospital and coverage of
10,000 additional families.

(7) Nagpur—setiing up a poly-
clinic and coverage of 5,000 ad-

ditional families,

The new cities which arq expected
to be brought within the purview of
the Scheme are:

Poona Ahmedabad
Lucknow Agra

Jabalpur Varanas:
Kharagpur Tiruchirapalli
Bangalore Dehradun
Hyderabad Bikaner
Gorakhpur Vishakapetnam
Jhansi Jodhpur
Ajmer Asanso]

Jaipur Shahjahanpur

The position regarding implementa-
tion of the Scheme may have to be
reviewed depending upon the availabi-
lity of resources, administrative con-
vénience, accommodation, etc.

Fifth Plan Outlay for Research
Schemes of Labour Burean

767. SHRI VASANT SATHE: will
the Minister of LABOUR be pleased to
state:

(a) the total Fifth Plan outlay
approved by the Plannlng Commis-
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research schemes
Labour Bureau,

slon for wvarioug

proposed by the
scheme-wise;

(b) how much hag been provided
for research schemes pertaining to
rural labour out of the total outlay;

(e) whether any provision has been
made to undertake national survey of
bonded labour and intensive type
studieg in areas where central sector
schemes for economic uplift of gmall
marginal farmers and rura] labour are
in operation to make research pro-
grammee utility-oriented; and

(d) other research schemes propos-
ed to be undertaken in the rural
sector?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI
BALGOVIND VERMA): (a) Rs. 120
lakhs. A statement giving scheme-
wise break-up is attached.

(b) Rs. 36.42 lakhs for the Second
Rural Labour Enquiry and for Inten-
sive Type Studies on Rural Labour in
India,

(c) Therg 1s no proposal by Labour
Bureau to undertake National Survey
of bonded labour and hence no provi-
sion exists for this survey. Provision
has however, been made for the survey
relating to Intensive Type Studies on
Rural Labour in India.

(d) A Research project on the
“Study of Peasant Organisations in
India” has been undertaken by the
National Labour Institute, The ques-
tion of undertaking a few more re-
search programmes/projects in rural
sector are under their examination.
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Statement
Statement showing tire total Fifth Plcn Outlay for the Research Schemes of
the Labour Bureau,

S. No. Name of the Scheme Fifth
- Plan
Outlay
= (1974—79)
I 2 3
(Rs. in
lakhs)
I. Secoiad Rural Labour Enquiry . . - . = % - 21442
2, Third Occupatioral Wage Survey . . . . . . . 12°02
3. Intensive Type Studies on Rural Labourir Irdia . - . . 15-00
4a (@) Estimation of Margin of Error Scheme 1
(b) Follow up action on the results of Surveys conrducted ? 9+75
under the Margin of Error Scheme J

5. Collectior of data or: Emplcyment and Wages in respcct of Workcrsm-

gaged in the Unorganised Sector of Industrics . . 500
6. SUrvey relanrg to Workir g ard Living Conditionsof Labour bclongmg
to Scheduled Caste/Scheduled Tribe Communities . . 9*50
7. Workirg Class Family Income & Expenditure Survey at 60 Centres . 70171
8. Research Project (Socm-ecor omic Conditions ofWomcn workersie Indus- .
. try) . . . . . . . . . 100
9. Collection of Statistics of Industrial Disputes . . . . . ) 2+ 50
10. Improvement of Labour Statistics—Trainin g—cm—Li-aiSor- Scheme . ) 18+3¢C
1I. Collection of Labour Statistics under the Annual Survey of Industries—
Sample Sector (Factories)Plantations and Mining Sector . . 10°83
12. Central Directory of Istabliskmerts . . s ; : . 757
ToTtaL—Rs. . 120°00
" wem wm oA e st ¥ sw0eet § () a7 ger Tt § Ay 3ad ¥

- Trfaq FI7 FT qFTC A7 faaTT 2
fau siw Feaw &7 o R

768. =t Amaw faa . FuT AN qA WA H gwweAy (o T-
oAt oE AATR F FAT TG F mfa @at) : (%) g=AT o @ v
TE & WIT ag @ T #7 WA 9T @
(%) Fa7 ai=ef dafi grs@T & STTAT )
wafa & <1aa 7e7 939 ¥ 3w foeit &
gfa wfasi & foq s sm wwam (@) ¥ w1 & qra qar

¥z etfua #3F #1 9&9 2; AW aug  #E ganT T4 § |
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Development of Deogadh Port as
Major Port

769. PROF. MADHU DANDA-
VATE: Will the Minister of SHIP-
PING AND TRANSPORT be pleased
to state:

(a) whether investigations have
revealed that the Deogadh Port on
Konkan coast of Maharashtra has
potentialities of a major port; and

(b) if so, steps proposed to develop
Deogadh ag a major port?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING
AND TRANSPORT (SHRI H. M,
TRIVEDI): (a) and (b). The respon-
sibility for the development of Ports
other than Major Porls vests in the
State Governments concerned. Cen-
tral Government however renders
technical assistance to the State
Governments whenever reguired.
Financial assistance in the form of
long-term loans is also given to
selected minor Ports under the Cen-
trally Sponsored Schemes in the
Fourth Plan, Deogadh Port is not
covered under this Scheme. Central
Government has not conducted any
investigation on whether Deogadh
has the potential of a Major Port,
Also, no steps are under contempla-
tion of Central Government to deve-
lop it into a Major Port.
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Export and Import of stee] during
197375

770. SHRI SAMAR GUHA: Wil
the Minister of STEEL. AND MINES
be pleased to state:

(a) the nature of stee] imported
and exported during the years 1973—
75;

(b) targets of steel production and
the extent of itg fulfilment during the
same period; and

(c) the target of steel production,
including its varieties, during the year
19767

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUKHDEV PRASAD): (a),
Imports of steel during 1973-T4 and
1974-75 were mainly in the form of
fiat products of milgd steel viz. sheets
plates, strips and coils. In addition,
certain varieties of tool alloy and
special steel and stainless stecl were
imported.

Exports during 1973-74 were main-
ly pig iron, rails, bars and rods and
during 1974-T5, pig iron, billets, bars
ang rods, structural and wires,

(b) Targets of production and ful-
filment 1973—75

(Main Plants)

Ingot Steel Saleable Steel
Period Tar| Actual Fulfilment Target Actual Fulfilment
(000T) (000T) % (000T) (0ocT) %
1973-74 T 7,128 5,722 80% 5442 4,353 80%
£974~75 . e 6,575 6,264 95% 5,044 4,899 97%
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(c) Target of Ingot & Saleable Steel

Production (Main Steel Plants)—
Categorywise 1075-76
(000'T)
Category Q anuty
1 Ingot Steel (Total) 7,647
2 Salcable Siecl
2*1 Semu-finished materials 1,426
2'2 Bars,Rods & Structurals 2,198
2'3 Ralway Materials . 446
2*4 Flat Products . 1,584
25 ERW Pipes 45
2'6 Total Seleable Steel . 5,700

————

Measures by Delbi Administration for
Family Planning

771, SHR] BISWANATH JHUN-
JHUNWALA- Wil the Mimuster of
HEALTH AND FAMILY PLAN-
NING be pleased to state:

(a) whether recently the Delhi Ad-
mimistration hag mtroduced a package
programmme of disincentives for pio-
moting the cause of family planning
in Delh:; and

(b) if so, the galient features there-
of?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY PLANNING (SHRI A K. M
IBHAQUE):

(a) Yes,

(b) A note giving details of the in-
centives and disincentives introduced
by Delhi Administration is laig on
the Table of the House [Placed in
Library, See No. LT- 10463/76].

Drug Adulteration

772. SHRI VIRBHADRA SINGH:
‘Will the Minister of HEALTH AND

FAMILY PLANNING be pleased to
state:

(a) whether Government are aware
that large scale adulteration in drugs
ig caumng several deaths in the coun-
try; and

(b) if so, the reaction of Govern-
ment thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY PLANNING (SHRI A K
M, ISHAQUE): (a) There 15 no clear
evidence to this effect However, 1n
some cases deaths have been attri-
buted to adulteration in drugs;

(b) The Drugs and Cosmetlics Act,
1940 contains adequate provisions for
checking  adulteration in  drugs.
However, 1t 15 proposed to amend
the provisions of the Act to make it
more effective

Pricing Policy of Steel Materials

773 SHRI INDRAJIT GUPTA:
Will the Minister of STEEL AND
MINES be pleased to state

(a) whether Government are aware
that certain sections gre of the opinion
that unrealistic pricing policy of the
steel materialg has left little scope for
capital formation, and

(b) it <0, Government’s reaction
thereto and steps proposed?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUKHDEV PRASAD)- (a)
and (b) The need for capital forma-
tion 13 duly taken into consideration
while fixing prices of steel materials.

Opening of Post Offices in Orissa
durivg Fifth Five Year Plan

774 SHRI R R SINGH NEO: Will
the Minister of COMMUNICATIONS
be pleased to state:

(a) the number of post officeg pro-
posed to be opened during the Fifth
Five Year Plan in Orissa; and
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Survey of Bondeq Labour System

778. SHRI S, M, SIDDAYYA: Will
the Mister of LABOUR be pleased
to state:

(a) whether a survey hag been
conducied in those States and Union
Territories recently that have report-
ed that they do not have the problems
of bonded labour; and

(b) if so, the outlines of the survey?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI
BALGOVIND VERMA): |[(a). Noj
Sir.

(b) Does not arise,
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Opening of Public Call Offices in Tribal
Development Blocky of Maharashira

780, SHRI Z. M. KAHANDOLE:
Will the Minster of COMMUNICA-
TIONS be pleaseq to state:

(a) whether there are numerous
complaints about the unsatisfactory
working of all the public telephone
call booths in the nineg Tribal Deve-
lopment Blocks in the Nasik District
of Maharashtra;

(b) if so, what steps have been
taken to keep them in working con-
dition;

(c) whether there is any proposal
to open public call officeg in remain-
ing 'Tribal Development Blocks of
Maharashtra; and

(d) if so, the outlines thereof?

THE MINISTER OF COMMUNI-
CATIONS (DR. SHANKER DAYAL
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SHARMA); (a) and (b), No, Sir.
PCOs are working satisfactorily.
However, 3 Channel Telephone sys-
tem is proposed to be installed to
improve speech of Igatpuri PCO.
Copper wire of Surgana and Paint
PCOs is proposed to be replaced by
Aluminium wire to avoid copper
wire thefts.

{¢) and (d). The Sub, Plan for
Tribal Development Blocks of Maha-
rashtra has not yet been finalised by
the State Government. Proposals to
open P.C.Os in such Tribal Develop-
ment Blocks will be considered after
finalisation of the sub-plan,

Working in five Coal Mines Banned

781. SHRI RAM BHAGAT PASWAN:
Will the Minister of LABOUR be
pleased to state:

(a) whether Government have re-
cently banned the working in five
coal mines in the country; and

(b) if so, the reasong therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI1
BALGOVIND VERMA): (a). Yes,
Sir.

(b), Apprehended danger of inun-
dation,

Economic Cooperation between India
and Sri Lanka

782, SHRIMATI PARVATHI
KRISHNAN: Will the Minister of
EXTERNAL AFFAIRS be pleased to
state:

(a) whether the representatives of
India and Sri Lanka have decided, at
a recent meeting, to extend economie
co-operation between the two coun-
tries; and

(b) if so0, the broad features there-
«of?
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THE MINISTER OF EXTERNAL
AFFAIRS (SHR] YESHWANTRAO

CHAVAN): (a). Yes, Sir.

(b). The broad features of the
decisions reached during the Third
Indo-Sri Lanka Joint Commission
Meeting held in New Delhj from 5th
to 10th February, 1976 are as follows:

(1) Agreements were signeq for
grant to Sri Lanka of a fresh credit
of Rs, 5 crores, setting up of a micro-
wave link between the two countries,
further development of cooperation
in science and technology and ex-
tension of civil aviation facilities.

(2) Steps will be taken to increase
the trade,

(3) Technical and economic coope-
ration in fisheries, cattle development,
rural fechnical centres, sugarcane
production, diesel engines, electric
motors and Pumps, mica-mining etc.
will be extended.

(4) Possibilities of a link-up of the
power grids will be examined by the
two pgovernments on the basis of
technical studies being undertaken.

Alloy Steel Industry in Doldrums

783. SHRI JAGANNATH MISHRA:
Will the Minister of STEEL AND
MINES be pleaseq to state:

(a) whether Government’s atten-
tion has been drawn to a New Delhi
newspaper report dated the 4th Feb-
cuary, 1976 titled ‘Alloy Steel Indus-
try in doldrums’; and

(b) i so, the remedial measures
Proposed?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUKHDEV PRASAD): (a).
Yes, Sir.

(b) It is not correct that Govern-
ment has decided to permit mini
steel plants to diversify into alloy
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stee]l fleld, In May 1874, Government
had permitted such of the mini steel
plants as were interested to diversify
into production of a few low alloy
and special steels, Government have
appointed two consultants to study
the problems of the mini steel plant
industry and to make suitable re-
commendations to solve their pro-
blems, Factors like the demand and
availability for different kinds of
alloy and special steels would no
doubt be taken into account by them.
Meanwhile, the policy is gemerally
not to allow new units for produc-
tion of alloy and special steels,

Rehabllitation of TISCO

784 SHRI C, K. CHANDRAPPAN:
Will the Minister of STEEL AND
MINES be pleased to refer to the
reply given to Starred Question No,
123 on 15th January, 1878 regarding
expansion of TISCO and state:

(a) whether TISCO have not asked
for Rs. 250 crores from Government
to rehabilitate the industry;

(b) if so, the decision of Govern-
ment in this regard;

(c) whether 44 per cent. of shares
of TISCO belong to Government; and

{d) the steps proposed by Govern-
ment to gear up TISCO's production?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUKHDEV PRASAD): (a).
There has been no such request from
TISCO so far.

(b) Does not arise,

{c) About 43 per cent. of the ordi-
nary shares of TISCO are held by
Government, Public Financial Insti-
tutions, Nationalised Banks and
Nationalised Insurance Companies,

(d) The company’s production vis-
a-vig the installed capacity is gatis-
factory. During 1975-76, the utilisa~

tion of capacity so far in terms of
saleable steel, is about 98 per cent.

Karmahom Conference

785. SHRI TRIDIE CHAUDHURI:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether a Russian Shipping
Company has applied for membership
of the Indian-Bangladesh-Pakistan and
UK Shipping lines Conference better
known as Karmahom Conference;

(b) decision taken in regard to the
Russian application in the meeting of
the Conference held in London, in the
third week of February; and

_(c) stand taken by the representa-
tives of Indian Shipping Companies
attending this meeting and the views

of Government of India in thig re-
gard?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHR H,Z M, TRIVEDI):
(a) The V/O Sovinflot the Soviet
Organisation responsible for booking
cargoes for Soviet vessels in cross
trade had informed the DSR line of
GDR about the inauguration of a new
USSR Liner service to the IPBC area
and the DSR Line had brought this
to the notice of the Conference.

{b) The Conference authorised its
Chairman, IPBC to holq exploratory
talks with V,O Sovinflot, Moscow.

(c¢) The Indian Lines did not react
on the issue at the meeting. The

Governmant are considering the mat-
ter.

Construction of Torsha Bridge

786, SHRI TUNA ORAON: Will
the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether the amount sanctioned
for comstruction of Torsha Bridge,
near Silbarihat in Jalpalguri on N.H,
No. 81 was returned unspent; and
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(b) if so, what is the amount and
the reasons thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI DALBIR
SINGH): (a) No work for the cons-
truction of the bridge across river
Torsha on Nztional Highway 31 at
Silbarihat has been sanctioned by
this Ministry.

(b) Does not arise.

Formation of Asia Paclfic Telecom-
munity

787. SHRI KRISHNA CHANDRA
HALDER: Will the Minister of COM-
MUNICATIONS be pleased to state:

(a) whether India has supported
the formation of an Asia Pacific Tele-
community—a regional organisation
to promote growth of telecommunica-
tion in Bangkok meeting;

(b) if so, the outcome thereof; and

(c) the reaction of Government
thereto?

THE MINISTER OF COMMUNI-
CATIONS (DR, SHANKER DAYAL

SHARMA): (a) Yes, Sir,

(b) The Constitution for the Asia
Pacific Telecommumiy has been
finalised at the meeting of the Inter-
Governmental] Working Party of Ex-
perts held in Bangkok in February,
1976.

(c) The Finalised Constitution Is
in line with the Draft Constitution
circulated by India. After receipt
of the finalised copy from the ESCAP
Secretariat, Government would take
further action for its ratification.

Non-recognition of Foreign Medical
Degrees

788, SHRI JHARKHANDE RAT:
SHRI SARJOO PANDEY:
Will the Minister of HEALTH AND

MARCH 18, 1876

Written Answers (13

FAMILY PLANNING be pleased to
state:

(a) whether Indian Medical Coun-
cil has not recognised medical degrees
given by the universities in the East
Furopean countries;

(b) if so, the reasons therefor;

(c) whether Government are aware
that_Doctors coming out of these uni-
versilies do not get jobs; and

(d) it so, the steps being taken to
see that degrees given by these Uni-
versities are recognised by Indian
Medical Council?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY PLANNING (SHRI A, K.
M. ISHAQUE): (a) and (b). The fol-
lowing Medical qualifications award-
ed by the U.S.SR. Universities are
recognised by the Medical Council of
India and are included in Part II of

the Third Schedule of the Indian
Medical Council Act, 1956:—
(1) General Physician (Patric

Lumumba Friendship Uni-
versity, Moscow).

(2) Gencral Physician (Moscow
Medical TInsfitute, First and
Second, Moscow).

(3) Candidate of Medical Science
(USSR) in Medicine awarded
by the Institute of Therapy
ol the Academy of Medical
Sciences of USSR,

As regards the medical qualifica-
tion granteq by the other East-
European  countries, the malter is
under consideration of the Medical
Council of India.

(¢) So far as Indian nationals are
concerned, there is a provision in the
Indian Medical Council Act, 1956
that under sub-section (4) of section
13 of the Act, the Central Govern-
ment after consultation with the
Council may by notification in the
Officia] Gazette amend Part II of
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the Third Schedule so as to include
any qualification granted by a Medi-
cal Institution outside India,

(d) The Medical Counci] of India
have written tp all Ambassadors and
Cammimoners of foreign coun-
tries in l?es:lllhl. to let the Council
Whether their countries a
interegted in establishing a schem!:
of reciprocity in régard to the mutual
recognition of medical degrees grant-
ed in each country, The Counci] wil]
take up the matter regarding estab-
lishing a scheme of reciprocity on the
receipt of a desire from any of the
countries to that effect,

Production in Durgapuy Stee] Plant

thn:h.fm S M BANERJEE: Win
e Minister of STEEL AND MINES
be pleased to state:

(a) wl‘lether Duzgapur stee] plant
trade uniong have given 5 pledge to
keep up production;

(b) if so, the facts thereof: and

(c) steps Government
Propose to
take to keep Up the production of
steel at Durgapur Plant?

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND
MINES (SHRI CHANDRAJIT
YA_DAV): (a) and (b). The three
major trade unions at the Durg,
Steel Plant have recently sssm'ed“t,hu:
Minister of Steel and Mines that they

() A number of steps have been
taken at Durgapur Steel Plant to im-

prove production. The notable
amongst them are as follows:—

(1) Systematic maintenance and
upkeep of eguipment;

(2) Adequate availability of raw
materials, ramely, coking
coal, iron ore, limestone, in
consultation with the pro-
ducers and the Railways
keeping in view the quality
and the quantity of raw
materials required,

(3) Setting up of balancing faci-
lities with a view to improving

production.

(4) Procurement gf new locomo-
tives with a view to improv-
ing movement of materials

insids the Plant. '

(5) Instituting a system of wor-
kers' participation through
ghop floor level committees.

Eiimination of workers' grie-
vances through establish-
ment of grievance committees,

(6

—

(7) Improvement in welfare
measures such as medical
facilities, transport facilities
ete, As a result of all these
measures including a ree
markuble improvement in
industrial relations and par-
ticularly after the proclama-
tion of the emergency the
production at Durgapur Steel
Plant has gone up steadily.
During the month of Decem-
ber, 1975, a new record in
production of ingot steel was
made, attaining 77.5 per cent.
of rated capacity, During
February, 1076, another new
record of production of sale-
able steel was made attain-
ing 79.4 per cent, of rated

capacity,
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The table below indicates the trend fn improvement in production at

Durgapur since July, 1975:—

S1. Ingot Steel Saleable Steel
No. Month

Actualgg % of Acrupl % of

productiony capacity B Pproduction capacity

(000T) [ (000T)
X 2 3 4 5 6
1, July, 1975 . . o0 600 61+4 59'S
2. August, 1975 854 641 657 636
3. Scptember, 1975 . 833 625 49'9 48-3
4. October, 1975 82'2 61-7 563 54*5
5. November, 1975 . 87°1 653 60°2 58:3
6. D:cember, 1975 . 103°3 775 71'0 68:8
7. January, 1976 94°1 70°6 70'9 687
8, February, 1976 901 67-6 820 794

American Press Canard regarding
Democracy in India

790. SHRI RAJDEO SINGH: Wil
the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether ‘since the Parliament-
ary Commonwealth Conference in
New Delhi and delegates’ speecheg and
statements here and in their own
countries after returning from India,
the Press in England, Canada and
other Commonwealth countries have
become sober and seemng the situs-
tion in this country in real pers-
pective;

(b) whether American Press is still
continuing its canard regarding demo-
cracy in this country; and

(c) if so, what steps Indian Govern-
ment have taken to make them assess
the situation in real perspective?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI YESHWANTRAO
CHAVAN): (a) A number of impor-

tant personalities including Jegisla-
tors and high officials from different
Western countries, who attended the
Commonwealth Parliamentary Con-
ference in New Delhi, publicly pro-
jected the correct perspective of the
gituation in India on their return to
their countries, and also refuted unin-
formed criticism. However the press
in Western Commonwealth countries
continues in general to present a dis-
torted picture of the situation, On
the other hand in the press of some
Asian/African/Caribbean  Common-
wealth countries, articles in objective,
sympathetic or appreciative wvein
have appeared about the current
situation in India.

(b) Yes, Sir,

(c) Appropriate and effective action
to speedily counter hostile propa-
ganda and to project a correct picture
of India everywhere abroad continues
to be taken by the Government and
by our missions abroad through in-
terviews, speaking engagements let-
ters and articles for publication, and
briefings to suitable persons.
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Steps to control Filaria

791. SHRI P, R. SHENOY: Will the
Minister of HEALTH AND FAMILY
PLANNING be pleased to state:

(@) whether Filaria is causeg
impure drinking water; and v

(b) the steps taken by Govern-
meni for the control of Filaria?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAM-
ILY PLANNING (SHRI A, K. M.
ISHAQUE): (a) No,

(b) The Nationa] Filaria Control
Programme was launched in 1955 for
the control of filariasis, Control acti-
vities comprise anti-larval operations
to reduce the mosquito population
and treatment of the positive cases
with diethylcarbamazine.
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Mosquitos in West Bengal

793. SHRI DINESH JOARDER:
Wil the Minister of HEALTH AND
FAMILY PLANNING be pleased to

state:

(a) whether due to the export of
frogs and non-availability of D.D.T.
the mosguitoes are Lncreasing unaba-
tdly in west Bengal: and

(b) if so, the reaction of Govern-
ment thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAM-
ILY PLANNING (SHRI A, K M
ISHAQUE): (a) and (b). Export of
frogs does nol interfere to any large
extent with the growth of mosqui-
toes. D.D.T, is also not being used in
West Bengal for mosquito control.
Mosquito nuisance is mainly due 1o
culicines. Mosquito  mwsance  in-
creases in West Bengal in Spring
every year due to favourable envi-
ronment, They breed in insanitary
slums, water-logged areas, stagnant
drains, ete. It is generally
with sanitation and drainage pro-
blems. Mosquito Control Department
of Calcuita Corporation takes anti-
mosquito measures in Calcutta, The
State Government has already under-
teken Filaria Control Schemes for
control of culicines in Midnapur,
Contai, Bankurs, Bishnupur, Suri,
Bolpur, Durgapur, Budge Budge,
English Bazar and Behrampur towns.
The State Government has no scheme
for control/eradication of mosquitces

in general.
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Diseases causeq by water pollution

794¢. DR, SARADISH ROY: Will the
Minister of HEALTH AND FAMILY
PLANING be pleased to state:

(a) whether thousands of people
living on the banks of the numerous
rivers specially in north-eastern re-
gion are suffering from bacillary
-dysentry, gastro-enteritis, cholera and
other diseases caused by water pollu-
tion;

(b) if so, the reaction of the Gov-
ernment thereto; and

(¢) the steps taken to stop water
pollution?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAM-
ILY PLANNING (SHRI AL K. M,
ISHAQUE): (a) No such report has
been recerved from States of North-
‘East region. However, it 15 well
known that water pollution does con-
stitute a major health hazard, Bacil-
lary dysentry, gastro-enteritis and
cholera are mostly seasonal diseases.
As such they can not be attributed
only to water pollution,

(b) For Bacillary dysentry and
gastro-enteritis treatment is given in
hoapitals, cispensames and primary
health centres. As regards cholera,
the region is covered under the Na-
tional Cholera Control Programme
and the Combat Teams established in
-the region take care of the disease,

(¢) Water Poliution Boards cons=-
tituted at the Centre and State levels
are taking steps for prevention of
pollution. A comprehensive prog-
ramme for abatement of pallution of
streams has been launched by treat-
ment of sewage affluent and better
disposal of industrial affluent on the
land after chemical processing, treat-
ment and dilution, Further, the
Government of India have enacted
‘the Water (Prevention and Contrel
-of Pollution) Act, 1874.
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Tractors for transport of goods

796, SHRI P. NARASIMHA RED-
DY: Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state:

(a) whether Government are aware
of the national waste and avoidable
loss from the needless constraints,
regulatory and fiscal, on the full uti-
lisation of agricultural tractors for
transport of goods and persons; and

(b) if so, steps proposed to be taken
Lo remove these constraints and secure
the maximum utilisation of this pri-
marily agricultural equipment to sub-
serve both the agriculturists and
national income?

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPFPING AND
TRANSPORT (SHRI DALBIR
SINGH): (a) The State Governments
and Union Territory Administrations

Wrilten Answers 66

have reported that there is no res-
triction on the full utilisation. of
agricultural tractors for the trans-
portation of goods, Passengers are
not allowed to be carried in trailers
attached to such tractors. No natio-
nal waste or avoidable loss from
constraint on the use of agricu.]tunfl
tractors has come to the notice of
Government.

(b) Does not arise,

Constitution of organisation for wel-
fare of bonded labourers

787, SHRI N, K. SANGHI;
SHRI S. M. SIDDAYYA:

Will the Minister of LABOUR ba
pleased to state:

(a) whether subsequent to the péss-
ing of the abolition of bonded labour
legislation, government have taken
steps to set up central and state level
organisations which will take care of
such people and arrange for their re-
habilitation; and

(b) 1f so, the machinery created at
the centre and the central assistance
to be given to state organisations for
this purpose?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI
BALGOVIND VERMA): (a) and (b).
Yes, Sir. A Central Committee to
coordinate programmes regarding
rehabilitation of bonded ldbour and
watch and report on their progress
has been constituted under the Chair-
manship of Secretary, Ministry of
Labour—with the representatives ot
Departments of Agriculture, Rura]
Development. Social Welfare Plan-
ning Commission, Ministry of Home
Affairs and other Ministries/Depart?
ments concerned,

The Centra] Government have al-
ready requested the State Chief
Secretaries, to constitute Committees
under their Chairmenship to watch
all arrangements. State Governments
have been requested to earmark a
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part of their plan funds for the reha-
bilitation of freed bonded labourers.

Copper Project in Andhra Pradesh

798. SHRI Y, ESWARA REDDY:
Will the Minister of STEEL AND
MINES be pleased to state:

(a) whether the Andhra Pradesh
Mining Corporation has taken up the
setting up of 2 copper project at
Mailaram in the State;

(b) it so, facts about the project
and by when it is expected to be com-
pleted;

(¢) whether the Union Government
have extended any kind of assistance
to this project; and

(d) if so, the nature thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUKHDEV PRASAD): (a)
The Andhra Piadesh Mining Corpo-
ration has taken decision for setting
up a Coper project at Mailaram in
the State,

(b) The project comprises of deve-
lopment of an underground mine for
production of 100 tonnes of copper
ore per day and setting up of a mat-
ching concentrator The contract for
construction of mine and concentrator
has beer;, given to Bharat Gold Mines
Limited. According to present indi-
cations the project is expected to be
completed by April, 1978.

(c¢) and (d) The work of prospect-
ing and exploratory mining in Maila-
ram was carried out initially by the
Geological Survey of India and sub-
sequently by Mineral Exploration
Corporation Limited ang upto 31st
March, 1975 approximately Rs. 35
lakhs have been spent on exploration,

Telephone racket in Bombay

789. S8HRI K. LAKKAPPA: Wil
the Minister of COMMUNICATIONS
be pleased to state:
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(a) whether there iy u telephons
racket in Bombay; and

(b) what steps have been taken to
reorganise the gystem of sanctioning
of telephones?

THE MINISTER OF COMMUNI-
CATIONS (DR, SHANKER DAYAL
SHARMA): (a) Three officials of
Bombay Telephones were apprehend-
ed by the CBL in a trap laid by
them on 3rd January, 1876 for accep-
ting an amoun{ of Rs. 170 from the
telephone subscriber ostensibly for
changing telephone wires in the sub-
scriber’s premises;s The C.B,L have
registered a criminal case for inves-
tigation. They have not so far re-
ported the existence of a racket.

(b) Sanction of new telephone con-
nections to the applicants whose
names are registered is made as per
well defined rules and procedures
issued by the P&T Directorate, An
advance deposit scheme has recently
been introduced by the Government,
The earlier waiting lists for diffecent
exchanges as existing prior to 1st
September, 1975 will be re-cast re-
taining names of thos¢ who make
payment of advance deposit, Rules
and regulations governing transfer of
telephones have been liberalised and
simplified so that the cases of un-
authorised use of telephones are
minimised.

Steps to get rig of communicable
Diseases

800. SHRI P, GANGADEB: will
the Minister of HEALTH AND
FAMILY PLANNING be pleased to
state:

(a) whether communicable diseases
accounted for 50 per cent of the mor-
bidity and 30 per cent of mortality in
the country; and

(b) if s0, the steps taken or propos-
ed to be taken to get rid of these
diseases?
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THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND
FAMILY PLANNING (SHRI A. K.
M. ISHAQUE): (a) It ig estimated
that communicable diseases account
for nearly 50 per cent of all deaths
due to different diseases and nearly
75 per cent of the total morbidity in
the country,

(b) The Government of India have
already initiated a number of con-
trol/eradication programmes in the
oountry to combat the major com-
municable diseases namely, National
Smallpox Eradication Programme,
National Malaria FEradiction Pro-
grmme, National Leprosy Control
Programme, National Tuberculosis
Control Programme, National Cholera
Control Programme, National Filaria
Control Programme, National Tra-
choma Control Programme and
National VD Control Programme,

As a result of concerted efforts,
the incidence of smallpox cases has
already come to Zero since July, 1975,
Effective action to control the other
communicable diseases is also being
taken,

Pipe-ling Project at Rourkelg Steel
Plant

802. SHRI RAGHUNANDAN LAL
BHATIA: Will the Minister of
STEEL AND MINES be pleased to
state: A

(a) whether Rourkela Steel Plants
is setting up a huge pipe line project;

(b) if s0, whether the demands of
the expanding oil industry will be met
by this project;

(¢) whether it has also introduced

special steel alloy hitherto imported;
and

(d) if so, the salient features there-
of?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHR! SUKHDEV PRASAD): (a)
Yes, Sir,

(b) to (d). A Spirally Welded Steel
Plant at Rourkela is being set up
primarily to meet the requirement of
Indian 0Oil Corporation's Pipeline
Project for Viramgram Mathura
Pipe-Line for the purposes of trans-
portation of crude oil to the proposed
Msthura Refinery. The Rourkela
Steel Plant has successfully develop-
ed Niobium bearing High Strength
Low Alloy Sicel Plates which were
hitherto being imported. The salient
features of Nioblum bearing High

Strengtn Low Alloy Steel Plates
arel—

(i) High Yield Strength.

(11) Increased Toughness.

Loss of jobs due to closure of Mines

804 SHRI SAMAR MUKHERJEE:
Will the Minister of LABOUR be
pleased to state the total number of
workers wro lost their jobs due Lo

the closure of mines during the last
cne year?

TIIE DEPUTY MINISTER IN THBE
MINISTRY OF LABOUR (SHRI
BALGOVIND VERMA): Information
15 being collcvred and will be laid on
the Table ¢t the Sabha in due course.

Passport applicationg pending from
Indiang in Gulf Countries

807 SHRI ¢ H, MOHAMED
KOYA: Will the Minister of EXTER~
NAL AFFAIRS be pleased to state:

(a) whether a large number of
Indians who have gone to the Arabian
Qulf countries in search of livelihood
without valid documents, have applied
for Indian passports;

(b) whether such applicationg are
pending action in his Ministry for a
long time; and

(c) whether the Ministry has any
proposal to expedite uction on such
applications?
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THE MINISTER OF EXTERNAL
AFFAIRS (SHRI YESHWANTRAO
CHAVAN): (a) Our Missions jn Guilf
countries have received some appli-
cations for passports from such
persons,

(b) “Sinte the ' applicants are not
able to produce any wvalid documents
to pfowg their nationa] status, the
Misgions concerned have to verlfy
their national status as well as thelr
character and ebtecedents through
the State Gevernments in India

before the issue of passporis to
them.

(c) The State Governments are
rerninded for taking expeditious ac-
tion in such cases,

Medinal College at Agartala

806. SHRI DASARATHA DEB: Will
the Minister of HEALTH AND FAMI.
LY PLANNING be pleased to state:

(a) whether Government of India
have received any proposal from the
Government of Tripura to open medi-
cal college at Agartala; and

(b) if so, th, reaction of Govern-
ment thereto?

THE DEPUTY MINISTER IN THE
MINISTRY CF F"ALTH AND FAM-
ILY PLANNING (SHRI A. K M.
ISHAQUE): (a) No,

(b) Does pot arise.

Storage of Marine Engineers

807. SHR] X. SURYANARAYANA:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state

(a) whether there is an acute short-
age of marine engineers and naviga-
tion officers in the country-to man the
growing fleet of merchant navy,

(5) if so, steéps taken by Govern-
ment to meei this shortage; and
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(¢) whether Government propose to
advise the shipping companies to ine
crease the emoluments, perquisites
and Jleave facilities to officers and
crew so as to make the career in the
merchant navy more attractive to edu~
cated youth?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI H. M, TRIVE-

. DD: (a) The Indian Shipping Com~

panies for some time past have been
experiencing shortage of certificated
merchant navy officers, especially in
the junior ranks.

(b) To remedy the situation, Gove
ernment have' decided to impose res-
trictions on Deck Apprentices and
Junior engineers by means of a bond,
committing them to a minimum
period of 5 years service with the
Indian Shipping Companies after
getting their first Certificate of Com-
petency. Government have also
initiated other steps to augment the
numbers trained in the training ins-
titutions to meet the immediate
shortage.

(c) The emoluments of the Mer-
chant Navy Officers and the Crew
have) already been increased recently,

Golg deposits founq in Orissa

808. SHRI CHINTAMANI PANI-
GRAHI Will the Minister of STEEL
AND MINES be pleased to state:

(a) whether gold deposits in Salai-
kana area in Keonjhar District in
Orissa have been found; and

(b) if so, the facts thereof and the
quantity estimated so far?

THE DEPUTY MINISTER IN THF
MINISTRY OF STEEL AND MINES
(SHR1I SUKHDEV PRASAD): (a)
and (b). In prelimnary investigations
conducted by the Orissa State Gow
emment Directorate of Mines occur-

++ ences of gold have been found in the
mines dumps of the old workings in
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Salaikana area in Keonjbar District.
As the work of investigation is not
completed it is not possible to futnish
details,

Tafection of lungs amongst coal miners
caused by inhaling coa] dust

B09. SHRI VASANT SATHE:
SHRI B. S. BHAURA:
DR. SARADISH ROY:
SHRI RAGHUNANDAN LAL
BHATIA:

Will the Minister of LABOUR be
pleased 1o state;

(a) whether = sample survey con-
ducted in Jharia Coal Mines has re-
vealed that about 8 per cent of the
miners have ‘pneumoconiosis’, a Jung
disease caused by inhaling coal dust;

{b) the other important findings of
the survey; and

(c) additional safety measures
taken|proposed to check infection of
lungs by coal dust?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI
BALGOVIND VERMA): (a) Accord-
ing to a health survey of workers in
Jharia Coal Mineg conducted by the
Rajendra Memorial Research Institute
of medical sciences, Patna, the incid-
ence of ‘pneumoconocisis’ due to coal
dust was found to be around 8 per
cent.

(b) Other mmportant findingg of the
survey are as follows:—

Percent
(1) Chromic Brorchius . 2'66
(i) Araemis 41-97

(iif) Hook Worm Infestation 439
() Tuberculosis of lurgs . 7°46

{c) Apart from the precautionary
measureg laid down in the Coal Mines
Regulations which include suppression
of dust with water within 80 metres
of working faces and better standards
of ventiation, Director General eof
Mines Safety hag rencently laid down,

the standards of dustiness in a cir-
cular igsues to the industry. The mine
managements have been advised to
establish Occupational Health Setvice
Units in accordance with thé recom-
mendations of the Third Conhference
on Safety in Mines. A short term
specialised course on pneumoconiosis
was organised by the Directorate
General of Mineg Safety in collabora-
tion with the National Institute of
occupational Health from 24th Novem.-
ber to 20th November, 1976 for train-
ing of the colliery doctors in the
manner of diagnosis and prevention of
the disease.

Discussions on Manila Draft’ between
India and Sri Lanka

810 SHRI INDRAJIT GUPTA: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether India and Sri Lanka
had discussed ‘Manila Draft’ at New
Delhi; and

(b) if so, the salient features there-
of?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI YESWANTRAO
CHAVAN)- (a) and (b). During the
third meeting of Indo-Sri Lanka Joint
Commussion for Economic, Trade and
Technical Cooperation matters of bila.
teral economic interests were discuss-
ed. Views were generally exchanged
on inter-national economic develop-
ments buil there was no specific dis
cussion on Manila Declaration of
Group of 77.
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Commissioning of New Telephone
Lineg in Delhi Bombay, Madras and

Calcutia
812. SHRI SAMAR GUHA: Will the
Minister of COMMUNICATIONS be
pleased to state:

(8) the number of new telephone
lines comamissioned during the years
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1978—75 in Delhi, Bombay, Madras
and Calcutta, separately;

(b) number of long distance con-
nections set up during these years in
regard to the above cities; angd

(c) the plans for giving new con-
nections during the year 19767

THE MINISTER OF COMMUNICA-~
TIONS (DR. SHANKER DAYAL
SHARMA): (a) The number o0f new
telephone lines commissioned during
the years 1973—75 in Delhi, Bombay,
Madras and Calcutta are as under;:—

Lines
Delh; 15,000
Bombay 29, S60
Calcutra 16,1C0
Mad; as 13,700

{b) The number of long distance
irunk circuits for trunk calls including
STD termunated in these cities during

the above period 1s indicated below.

Delh 322
Buombay 189
Calcvtta 221
Madras . 467

(c) In the

year 1976 it 1s proposed
to mcrease these telephone systems by
the following capacities:—

Commi- Further
ssioned  likely Total
in 1976  increase
upto  1n 1976
10-3-1976
Bombay . 5,000 23,000 28,000
Delhi 2,500 126,900 29,400
Calcutta . 4,800 14,500 19,300
Madras 5,000 5,000
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Providing Call Offices and Public Call
Offices to Category Stations

813. PROF, NARAIN CHAND
PARASHAR: Will the Minister of
COMMUNICATIONS be pleagsed to
state:

(a) the places which are regarded
as category stations for the provisions
of call offices #nd public call offices
on loss basis;

(b) the number of Community De-
velopment Blockg in each State/Union
Territory which have been provided
with public call officeg along with the
total number of blocks in each State/
Union Territory; and

(c) the period by which al] the
Community Development Blocks and
Head Quarters would be provided
public call offices so as to be given an
mmpetus to rural development?

THE MINISTER OF COMMUNICA.
TIONS (DR. SHANKER DAYAL
SHARMA): (a) and (b). A statement
(Annexures A & B) 18 placed on the
Table of Lok Sabha, [Placed in Li-
brary. See No, LT-104(5/76.]

(c) It 1s expected that Public Call
Offices would be provided at those
Block Head Quarters which satisfy the
relevant revenue conditions by the end
of the Fifth Five Year Plan,

Restoration of Project Allowance to
P & T Employees gt Mandi, Himachal
Pradesh

814. PROP. NARAIN CHAND
PARASHAR: Will the Mimster of
COMMUNICATIONS be pleased to
state:

(a) whether the P&T employees at

Mandi in Himachal Pradesh have bheen

the project allowance as

available to other project employees;
and

(b) if so, the date when the allow-
ance way restored to them?
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THE MINISTER OF COMMUNICA.
TIONS (DR. SHANKER DAYAL
SHARMA): (a) No, Sir,

(b) Doeg not arise.

Association op Trade Uniong with
Management of Public Undertakings
under Ministry of Steel and Mines

815 SHRI VIRBHADRA SINGH:
Will the Minister ot STEEL AND
MINES be pleased to state the con-
crete stepg Government have taken or
propose to take 1o associate the re-
presentatives of trade uniong with the
managements of different public sector
undertakings under the Ministry of
Stee] and Mines?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL. AND MINES
(SHRI SUKHDEV PRASAD): A well-
organised and comprehensive system of
workers’ association with management
has been in operation in the Steel In-
dustry for quite sometime, Tkis
system has been given a further im.
petus and new orientation in pursuance
of the new economic programme. New
Committees have been constituted
wherever necegsary and measures have
been taken to revitalise the functioning
of the existing committees, At present
nearly 400 hipartite committees at the
shop floor and plant levels are func.
tioning m the public gector undertak-
ings under the Department of Steel.
These cover a wide range of areas in-
cluding production, productivity, safety,
grievances, wellare measures etc. Some
minor changes in the composition and
functiong of the wvarious committees
are being made in the light of the pro-
visions of the Government Resolutions
dated 30th October, 1975, on Workers’
Participation in Industry at Shop Floie
and Plant Level,

Under the Department of Mines, the
scheme of workers’ participation has
been introduced in Bharat Aluminium
Company Limited, Bharat Gold Minas
Limited, Mineral Exploration Corpora-
tion Limited, Hindustan Copper Limit-
ed und Hindustan Zinc Limited,
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Indian Delegution to Sri Lanka

816. SHRI VIRBHADRA SINGH:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether gan Indian delegation
recently visited Sri Lanka;

(b) if so, the facts thereof; and

(c) the nameg of members of dele-
gation and the issues discussed ?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI YESHWANTRAO
CHAVAN): (a) to (c). An Indian
official delegation headed by Foreign
Secretary visited Sri Lanka from 14th
to 17th January, 1976 for discussions
on (i) the marilime boundary between
the two countries in the Gulf of Manaar
and the Bay of Bengal and (li) matiers
relating to the forthcoming Non-align-
ed Summit in Colombo,

The composition of the delegation is
given in the attached statement.

Statement

Composition of the Indian delegation
which visited Colombo from 14 to 17
January, 1976.

1. Shri Kewa] Sihgh, Foreign Secre-
tary....Leader,
Ministry of External Affairs.

2. Shri N. P. Jain, Joiut Secretary,
Ministry of Externil Aifairs

3. Shri 8. Shahabuddin, ,Joint Sec;'e-
tary,
Ministry of.External Affairs .,

4. Dr. S, P. Jagots; Joips feqretary,
Ministry of External Affirg, ...

5. Shri Vinay Verma, Director,
Ministry of Exterpal Affarrs,

6. Shri S. P. Balasuoramanyan, uoml:
Secretary,
Minl#:g’ of Agriowtyce: s Im

MARCH 18, 19876

Written Answers 8o

7. Shri P. C. George, Joint Director
(Figheries),
Ministry of Agriculture & Irrigs-
tion,

8. Shri F. L. Fragser, Chief Hydro-
grapher to the Government of
India, Dehra Dun.

Visit to African Countries by Deputy
Minister of Externa] Affairs

817. SHRI VIRBHADRA SINGH:
SHR] R. R. SINGH DEO:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether the Deputy Minister of
External Affairg recently visiteq some
African countries and had discussions
with officials of those countries; and

(b) if 30, a brief account of the visits
and the discussiong held?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI YESHWANTRAO
CHAVAN): (a) Yes, S8ir. Shri Bipin-
pal Das, Deputy Minister of External
Affairs, visited the following countries
in Africa recently: (1) Mauritius, (2)
Kenya, (3) Sudan, (4) Tanzania, (5)
Zambia, (6) Zaire, (7) Nigeria, (8)
Ghana, (9) Ivery Coast, (10) Guinea,
(11) Senegal, and (12) Uganda.

(b) These were goodwill visitg and
served the purpose of strengtheming
bilateral relationg between India and
the countries he visited. Views were
exchanged with the leaders of these
countries on matterg of mutual interest.
The discussions confirmed a broad
agreement on important international
problems and the need to strengthen
the movement of non.aligned countries
turther., Problemg confronting Southern
Africa were specially discussed. India's
suppo:t tg African . liberation moye-
ments was highly apprecia.tud 'by the
countrieg he visited,

<, present - Shei. Bipinpal -Das s
visiting Tuntsis and Lihys, .
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Educateg Unempioyed

818. SHRI VASANT SATHE:
Will the Minister of LABOUR
be pleased to state:

(a) whether while the number of
educated unemployed during 1870—75
rose from 18.20 lakhs to over 41 lakhs,
the vacancies notified and filled up
have been on decline in as much as
the average annual growth rate of
employment in the organiseq sector is
reduced from 3.25 per cent in 1881-71
to 2.4 per cent in 1874;

(b) if so, what is the latest trend
and steps/action proposed for rational
and optimum utilisation of human re-
sources in the programme of integrat-
ed resources/area development; and

(c) the plan envisaged/strategy
evolved in thig regard ?

THE DEPUJTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI
BALGOVIND VERMA): (a) to (c).
While precise estimates of educated
unemployment are not available, the
number of educated job-seekers regis-
tered with the employment exchang-
es (all of whom are not mecessarily
unemployed) rose from 1822 lakhs at
the end of December, 1970 to 4B.42
lakhs at the end of June, 1975. Infor-
mation regarding the vacancies noti-
fled and filled through the employ-
‘ment exchangeg during the years 1970
tg 1975 4s as follows:—

Vacaneies Vacarcics

Year Notified. Filled.
{in thousand)

1970 - T44°4 4472
1971 . .813-6 . 50?:0
1972 K 8588 50'7-:
1973 N P
1974 . 672'§ 396-9
197¢" W 68167 4 gogel

So far ag the trend of growth rate
of employment in the organised sec-
tor is concerned, the average annual
growth was 443 per cent during the
period 1861 to 1971 but 3.2 per cent
during the period 1971 to 1976.

The employment strategy in the
Fifth Five Year Plan is to provide
bulk of employment opportunities to
the unemployed (including the educa-
ted) through the implementation of
plan programmes in different sectors,
guch as agriculture, wrigation, power
generation, command area develop-
ment of major irrigation gystems, cot-
tage, small and medium industries,
social services, trade, commerce and
other tertiary and allied activities.

British help be improve ship building
Industry

819 SHRI R. R. SINGH DEO: Wil
the Minister of SHIPPING AND
TRANSPORT be plased to state:

(a) whether Government have ap-
proacheq British experts to improve
the ship building industry; and

(b) if so, response of the British
expertg thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPFPING AND
TRANSPORT (SHRL H M. TRI-
VEDI): (a) British consultants have
been engaged to improve and expand
shipbuilding capabilities at Hindus-
tan Shipyard Limited.

(b) British consultants are already
at the job,
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Lifting of Export Bam oy, Steel Sorap

825 SHRIMATI PARVATHI
KRISHNAN.
Will the Mmister of STEEL AND
MINES
be pleased to state;

(a) whether steel scrap industry
has askedq Government to lLift export
ban on steel scrap,

(b) 1f so, the factg thereof, and

(¢) whether the steel serap industry
13 1n financial crisis ?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUKHDEV PRASAD) (a)
and (b) The current policy does not
altogether ban export of ferrous
scrap Export 18 permissible for cer-
tain categories of ferrous scrap
through the canalising agemcy, Metal
Scrap Trade Corporation Limited to
the extent of surplus which 13 mnot
required for domestic  utilisation
There have™ been suggestions from
the scrap associations for liberalising
the export policy for ferrous scrap
These were examined and ad hoc ex-
ports, wherever justified in relaxation
of the current export policy, were al-
lowed

(c Therg 1s no defimite information
that the scrap indusiry 1z facing a
financial crisis
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JInvestigation of Jharia Coal Mines’
Safety

827. SHRIMATI PARVATHI KRISH-
NAN: Will the Mimster of LABOUR
be pleased to stale

(a) whether the Coal Mines Re-
search Insiitute have investigateg into
the safety of Jharia mines; and

(b) if so, the features thereof?

THE DEPUTY MINISTER IN TIE
MINISTRY OF LABOUR (SHRI BAL-
GOVIND VERMA): (a) and (b) In-
formation 1s being collected.

JAccidents ip Collierieg of Bharat
Coking Coal Ltd,

-‘328. BARDAR SWARAN SINGH
SOKHI. Will the Minister of ; ABOUR
be pleased to state:

(a) whether accidents in collieries
are on the increase after the Chashala
mishap;

(b) whether serious accidents oc-
«curred jn Katras Choitudih, Kesal-
pur, Ram Kauall and Victoria West
iCollieries of Bharat Coking Coal Ltd,
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where several workers jost lives, dur-
ing the first week of February this
year; and

(¢) if so, the reasong foy increase
of accidents and what steps Govern-
ment propose to take to check the
same, which occurred almost every-
day?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI BAL-
GOVIND VERMA): (g) According to
the information available, 41 fatal ac-
cidents have occurred in coal mines
after the Chasnala mine mishap.

(b) One serious accident each occur-
red at the Ramkanali Colliery and the
Victoria West Colliery in which 4 per-
song sustained serfous injuries and 1
person recelved minor injuries. One
fatal accident each occurred in Keshal-
pur Colliery and the Katras Choitodih
Colliery in which 2 persons were killed
and 1 person sustained minor injures.

(c) Instances given above do not
indicate that there has been increase
in the rate of accidents. As regards
safety measures, steps are being taken
to tighten supervision and arrange
training programmes in safty measures
and managements are also being ad-
vised to comply with safety measures
strictly.

Ship Accident at Vishakhapatnam Port

820. SARDAR SWARAN SINGH
SOKHI: Will the Minister of SHIPP-
ING AND TRANSPORT he pleased to
state:

(a) whether two workers died and
several others were injured in a ship
accident at Vishakhapatnam Port on
l.f.lth: F‘ebt"u.ary, 1975;

(b) if so, reasons of accident, in-
quiry repért, compensation paid to
the next of kin; and

ic) action taken against the &fficers
responsible therefor?
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THE MINISTER OF .STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI H. M. TRIVEDI).
(a) There was no ®uch accident ai
Visakhapatnam Port on 10-2-1875, Pre-
sumablely, the reference is to the ac-
cident which took place on board the
ship m.v. “RATNA MANORAMA™ at
that port on 12th February, 1876. Two
dock workers died and three others
were injured in this accident.

(b) Reasons of accident: The acci-
dent was caused by collapse of fore-
part between deck -pontoons of hatch
two into the lower hold with a load
of steel billets,

Inquiry Report.—An inguiry is being
held by the Dock Safety Inspector. A
Magisterial inquiry by the Sub-Divi-
gional Magistrate and Revenue Divi-
sional Officer, Visakhapatnam 1s also
bemng held,

Compensation: An ex-gratia pay-
ment of Rs. 500 each was made by
the State Government, the Dock
Labour Board and the stevedore con-
cerned to the families of each of the
two deceased workers. In addition,
compensation amounting to about
Rs. 10,000/- under the Workmen's
Compensation Act in resvect of each
of the two deceased workars would be
depositeq with the Commissioner of
Workmen's Compensation on advice
from him.

As regards the injured workers, an
ex-gratia payment of Rs. 150/- per
month of digsability subject to a ceiling
of Rs, 400/- hag been sanctioned to
each of the three injured workers, in
addition to the payments due under
the Workmen’s Compensation Act.

(¢) The question of fixing responsi-
bility and taking action against the

persons foung responsible for the ac-
cident would arise only after the in-
quiries are completed.

Food Adulteration Cases in Delbi

830. SARDAR SWARAN SINGH
SOKHI: Wil} the Minister of HEALTH
AND FAMILY PLANNING be pleased
to state:

(a) the number of food adultera-
tion casegy and prosecutiong launched
at Delhi, under the Food Adulteration
Act, 1954 during emergency;

(b) whether any government hotels

or co-operatives have also been pro-
gecuted;

(c) the names of such persons and
the penalties imposed; and

(d) what immediate steps Govern-
ment propose to take to check this
practice?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (SHRI A. K. M. ISHA-
QUE): (a) According {o provsional
reports 470 cases of food adulteration
were detected in Delhi from 1-7-1975.
Two hundred and fifty-lwo prosecu-
tions were launcheq including some
caseg detecled before the proclamation
of emergency.

(b) and (c). The following 4 Co-
operatives have been prosecuted: —

1. Telecommunication Staff Co-
operative Canteen, Kidwal
Bhavan, New Delhi.

2, Indian Airlines Co-operative
Canteen, Indian Airlines
Bhavan, New Delhi.

8. Indian Meterological Co-opera.
tive Canteen, New Delhi,

4, Indian Coffee House Ceu-opera-
tive Canteen, New Delhi.

The cages are still pending in the
Court.

(d) The emforcement staff is being
strengthened, It im also expected that
the provisions of the Prevention of
Food Adulteration (Amendment) Act,
1978, will have a deterent effect.
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Implementation of Minimum Wages
Act in Clay Mines and Agricultural
Labourers

831, SARDAR SWARAN SINGH
SOKHI:
DR, LAXMINARAYAN
PANDEYA:

Will the Minister of LABOUR be
pleaseg to state:

(a) whether the Mmimum Wages
Act hag been fully implemented for
workers in clay, China clay, fire clay
and similar other mineg in the coun-
try including the agricultural labour;

(b) the reason of difference in the
daily wages for agricultural labour,
which vary from State to State, for
gmular work;

(c) how many prosecutions have so
far been launched under the Mum-
wmum Wages Act, especially against the
big land lords and mine owners for
non-compliance of the Act; and

(d) what foolproof steps Govern-
ment propose to take for the effective
implementation of the law?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI BAL~
GOVIND VERMA) (a) The Minimum
Wages Act, 1948 applies fo the agncul-
tural labour and minimum wageg have
been fixed both by the Central Govern-
ment and the State Governments 1n
their respective spheres of action.

The Act has also been made appli-
cable to the workers in clay, China
clay and fire clay mines recently and
draft proposals for fixing minimum
wages have been notified inviting ob-
jections/suggestions. These proposals
are expected to be finalised shortly,

(b) The differences are due largely
to the differences in local ¢onditions in
each State; moreover, revisions are
carried eut on different dates,
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{c) In so far as agriculture is con-
cerned, the bulk of employment falls
in the States sphere and the number of
employees in the Central Sphere is
very small comprising as it does, only
military farms, horticultural divisions
of the Centra] Public Woprks Depart-
ment, etc. There have been no prose-
cutions in the Central sphere and
irregularities found have been rectified
through departmental action,

As regards mines for which mini-
mum wages have already been fixed,
K,307 prosecutions were launched and
145 claim cases were filed during 1973.

(d) It ig proposed to strengthen the
implementation machinery and tighten
up inspections. The question of pro-
viding for more stringent penalties is
also being considered.

Release of Bonded Labourers

832 SHRI R. S PANDEY:
SHRI N. K SANGHI,
DR LAXMINARAYAN
PANDEYA:
SHRI BHAGIRATH
BHANWAR.

Wil] the Minister of LABOUR be
pleased to stale the number of bonded
labourers released, State-wise, 8. far?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI BAL~
GOVIND VERMA): The State-wise
available information about the num-
ber of bondeg labourerg who have so
far been freed from their bondage is
as under-

(1) Andhra Pradesh 14
(2) Bihar 581
(3) Karnataka 22,821
(4) Utar Pradesh 16,000

Opening of Indian Embassy in Angola

833. SHRI SHASHI BHUSHAN- will
the Minister of EXTERNAL AFFAIRS
be pleased to state:
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(a) when Government propoge to
open its Embassy in Luanda, Angola;
and 22 el

(b) whether Government propose to
invite the MPLA leader to visit India

and if so, when?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI YESHWANTRAO
CHAVAN): (a) and (b). Dr. Augos-
tine Neto had been invited to wisit
India by Prime Minister Shtimati
Indira Gandhi when she met him in
Algiers Non-Aligned Conference in
1973. As in the case of some other
newly independent African countries
we are considering the question of our
diplomatic representation in Angola.

Investigations into Armed Attack on
Indian High Commissioner in Dacca

834. SHRI SHASHI BHUSHAN: Will
the Minister of EXTERNAL AFFAIRS
be pleaseg to state:

(a) whether the investigations by
Bangladesh Government about the at-
tempteq murder of Indian High Com-
missioner in Dacca have since been
completed; and

(b) if so, the gist of the communi-

cation received, if any, from the
Bangladesh Government in  this
regard? .

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI YESHWANTRAO
CHAVAN): (a) No, Sir.

(b) Does not arise

Views of Stateg on Kerala Agricultaral
Workers’ Act

836. SHRI C. JANARDHANAN: will
the Minister of LABOUR be pleased
to state:

(a) whether Government had asked

the States to give their opinion on
the Kerala Agricultural Workers® Act;

(b) whether all the States have
expressed the same; and

(e} if not, from which Stateg it haa
not been receiveg and steps being
taken in this regard?

THE DEFUTY MINISTER IN THR
MINISTRY OF LABOUR (SHRI BAL~
GOVIND VERMA): (a) Yes, Sir,

(b} No, Sir.

(c) The opinions on the Kerala Agri-
cultural Workers' Act are still awaited
from gix Siate Governments/Union
Territories i.e. Haryana, Tamil Nadu,
Jammu and Kashmir, Madhay Pradesh,
Rajasthan and Delhi Administration
and they have been reminded in the
matter.

Nailiona]l Highways

836. SHRI BISWANARAYAN SHAS-
TRI1: Will the Minister of SHIPPING
AND TRANSPORT be pleased to state:

(a) the total number of National
Highways in the country and the
length in k.m, as on 31st March, 1976;

(b) the basis of distmbution of
National Highways;

(¢) the national average of mileage
of the National Highways in respect
of area and population; and

(d) the Stale-wise length of Nationa}
Highways? .

THE DEPUTY MINISTER IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRIDALBIR SINGH):
(a) The total number of National High-
ways in the country is 55 and their
total length is 28,870 Kms.

(b) For declaring a road ag National
Highway following criteria are taken
into consideration:—

(1) It should be the main high-
way running through the
length and breadth of the
country;

(2) Tt should connect foreign high-
ways;

(3) It should connect capitals of
States;
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(4) It should connect major ports
and large industrial/tourist
centres;

(5) It should meet strategic re-
quirements.

In pddition to the above, eraphaxis
is also laid on economic considerations,

£c) The national average kilometer-
ages of the National Highways in terms
of area and population are 9.03 Kms.
per thousand sguare Km, and 5.30
Kms. per lakh of population, respec-
tively. :

(d) A statement is attached.
Statement

Statement showing Length of National High-
ways in  kilomcires

Sl. Name of State Total
No. length
n .
1 2 3
1 Andhra Pradesh . 2299
2 Assam . . . 1468
3 Bihar . . ) 2117
4 Chardigarh . 24
s Delhi . . . 72
6 Goa . f . 229
7 Gujarat . . 1352
8 Haryara . . . 729
9 Himachal Pradesh . 630
10 Jammu & Kashmir . 541
21 Kerala . . . 784
12 Madhya Pradesh . 2670
13 Maharashtra . . . 2861
14 Manipur . - . 211
15 Meghalaya . . . 345
16 Mysore . . . 1996
17 Nagaland . . . 113
18 Omssa . . . 1649
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I 2 3
19 Punjsb . . a 865
20 Rajasthan | . . 2187
21 Sikkim . . . 62
22 Tamil Nadu. 1749
23 Tripura . . R 200
24 Uttar Pradesh . 2328
25 West Bengsl . 1419
ToTtaL 28870

Distribution of rubber contraveptive
in rural areag

837. SHRI BISWANARAYAN SHAS-
TRI: Will the Minister of HEALTH
AND FAMILY PLANNING be pleased
to state:

(a) whether there is any scheme of
distributing rubber contraceptive, free
of cost, in the rural areas and among
slum dwellers; and

(b) if not, what other steps are
going to be taken in this regard which
will cover the people of the lowest
economic strata of the society?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (SHRI A. K. M. ISHA-
QUE): (a) Yes, Nirodh (Condoms) zre
distributed free of cost in the rural
areag as also to the urban slum dwel-
lers through the field staff of Primary
Health Centres and sub-centres and
urban Family Welfare Planning Cen-
fres.

(b) Question does not arise.

Cultural Attaches in Indiap Missions
Abroad

838. SHRI BISWANARAYAN SHAS.
TRI: Will the Minister of EXTERNAL
AFTFAIRE be pleased to state:

(a) the number of Indian Missions
(Embassies, High Commissions and
Consulates) abroad;
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(b) how many of them have Cul-
tural Attaches; and

(c) whether some of the Cultural
Attacheg have been found ignorant
about India'g heritage and culture and
do not know the language of the
country where posted?

Lk sMidudliog OF LALRRNAL
AFFaAlH> (SHRL  YhbLWANIRAU
CHAVAN): (a) lhe total number ol
Indian Missions/Posts abroad cum-
pnsing Embassies, High Commnussions,
Assistant High Comnussions, Special
Missionsy Commussions, Consulate
Generals and Consulates, inclusive of
non-resident Missions, is 167,

(b) ang (c). Our Missions and
Posts 1n Washington, Moscow, Bonn,
New York, San Francisco, London and
Dacca have Cultural/Education Atta-
ches appointed by the Ministry of Edu-
cation.

The cultural work in other Missicns
is looked after by various officers of
such Missions to the extent possible
having regard to their other designated
tunctiong and the hmitations of man-

power.

The officers posted in our Missions
abroad, including those dealing sreci-
fically with cultural work, have good
general knowledge of India's hentage
and culture, Moreover the Cultural
Attaches are conversant with the
il:nsunse of the country of their post-

g

Opening of Telephone Exchanges and
Upgradation of Manual Exchanges

839. SHRI P. M. MEHTA. Wil] the
Minister of COMMUNICATIONS be
pleased to state:

(a) how many new telephone ex-
changes are proposed to be opened in
the country during 1978 and 1977 and
which of the manual exchanges are
to be upgraded to automatic exchange;
and

2922 L8—4.

(b) the stations where S.T.D, fsci-
lities are to be introduced
during the next two years?

THE MINISTER OF COMMUNICA-
TIONS (DR. SHANKER DAYAL
SHARMA): (a) Year-wise information
is given below please:—

1976 1977

()New cxchanges
proposed to be
opeied g 388 382
(ii,Proposed  upgra-
danon frem ma-
nual to auto . 52 30
(Last (Last
atteched) attached)

(b), The list of stationg where S.T.D.
facility is expected to be available by
31st March, 1978, is given in the State-
ment laid on the Table of the House.
(Placed in Library. Ssee No. LT-10467/
76.]

Waiting List of Telephones

840. SHRL P, M. MEHTA: Wilj the
Minister of COMMUNICATIONS be
pleased to state:

(a) how many people are on the
wailing list for telephones as on the
31si December, 1975 in each category
in the Union Territory of Delhi;

(b) number of telephone “connec=
iiong expected to be provided in each
category during the year, 1975; and

(¢) the time by which, the present
waiting list is likely to exhaust?

THE MINISTER OF COMMUNICA-
TIONS (DR. SHANKER DAYAL
SHARMA): (a) As on 31-12-75, a total
of 1,09,669 applicants were on the wait-
ing list in the Union Territory of Delhi
OYT—28,763, Non-OYT—80908.

(b) The number of new connections
provided during 1875 was as under:—

OYT 2812

Non-OYT 1946
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(c) It 15 difficult te indicate the date
by which all the apphecanty will be
given telephone connections due to
general shortage of exchange equip-
ment and underground cableg in the
country. However, efforts are already
under-way to expand the exchange
capacities and to procure necessary
equipments and underground cables to
provide new telephone connections to
the maximum extent as early as possi-
ble within the available limited resour-
ces. The connections will be provided
progressively as and when capacity
becomes available,

Anti-India Propaganda by Pakistan

841. SHRI ANADI CHARAN DAS
Will the Minister of EXTERNAL
AFFAIRS be pleaseq to state

(a) whether the recent anti-India
propaganda by Pakistan 15 1 line
with Sino-Pakistan and Smo-Amen-
can relational developments and also
anti-India attack in Bangladesh press;

(b) whether these developments
are interlinked and pose threat to the
sovereignty of India; and

(c) 1if so, the action taken by Gov-
ernment?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI YESHWANTRAO
CHAVAN): (a) There 18 evidence to
show that in recent monthg publicaty
media in Pakistan have been trying to
grossly misrepresent India's policies
towards her neighbours Thig fype of
propagandg finds an echo 1n the
Chinese wmedia,

(b) No, Sir.
(¢) Does not arise.

Functioning of Public Call Offices in
Orisma

843, BHRI ANADI CHARAN DAS-
Will the Minister of COMMUNICA-
TIONS be pleased to state:
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(a) whether the PCOs in Orissa
invarably go out of order making it
unserviceable for days together and
causing inconveniences to the public;
and

(b) if so, how many complaints
were received and what remedial
measures were taken?

THE MINISTER OF COMMUNICA-
TIONS (DR SHANKER DAYAL
SHARMA), (a) No, Sir.

(b) Total number of complants
recelved in the Iast six months 18 20
The <complaints have been wvesfigated
Five complaints were due to h'gh
transmussmion loss on junction cable A
new junchtion cable 1s being laid  Thur-
teen complaints were due to the PCO
Lines being nol#y on account of low
frequency power induction The cases
have been taken up with State Electri-
city Board for remedial measures Two
other cases of complaints arisng of
faulty instrumenis and battery hawe
been attended to.

Missions sent abroad after Proclama-
tion of Emergency

844. SHRI M C DAGA: Will the
Minister of EXTERNAL AFFAIRS be
pleaseq to state

(a) which are the countries to which
the Government of Indig sent its mis-
slons to explain the factors that led
to the imposition of emergency after
the proclamation of emergency in the
country; and

(b) which were the persong includ-
ed in those misgions and the total
expenditure incurred thereon?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI YESHWANTRAO
CHAVAN): (a) No Mission was sent
abroad specifically for the purpose
stated.

Tb) Question does not arise.
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Bafety Measures g, Mines

8i5. SHRI ROBIN SEN: Will the
Minister f LABOUR be pleased to

.

(a) whether Goveinment are consi-
dering to improve safety measures in
mines after the Chasnala disaster;
and

(b) if s0, the salient featyres there~
of?

THE DEPUTY MINISTER IN 11E
MINISIiRY OF LABOUR (SHRI BAL-
GOVIND VERMA): (a) and (L). Spe-
cial safely drveg were being launcned
irom time to time by Direclor General
of Mines Safety, ait, in the wdahe of
the Chasnalu Culliery cisasier a review
has been ordered particularly of cases
wnere danger of inundation was ar fici-
pated. So far, In seven cases orders
under scction 22(3) of the Mines Act,
1952, have been issued nmhlh:tmg em-
pluyment of persung where danger of
inundation was apprehended. In three
other cases, permission for work has

been withdrawn due to danger of in-
rush of water, and work 1n one mine
has been ordered to be stoppeg by a
letter.

Compulsory Retirement of Staff
during 1975-76

8iu. SHR1I RAMAVATAR SILASTRI:
Wil the Minister of COMMUNICA-

TIONS be pleased tu slate

(a) the total number of cases of
staff of all cadres whosa cuses were
1eviewed during the year 1975-76;

(b) the lotal number of staff relired
compulsorily cadre-wise namely Class
1. I1, III and IV during 1978-76; and

(c) the total number of staff still
facing compulsory retirement and
other  penalties cadre-wise namely
Cless 1, 1L, III and IV during 1975-767

THE MINISTER OF COMMUNITA-
TIONS (DR SHANKER DAYAL
SHARMA): (a) 29,649.

— —

e e —— e

Class I

Class I1

Class III Clas IV Toral

619 33 L

(¢) Information is bemng collected
and will be placed on the Table of the
House.

P. & T. Dispensary i Patna

847, SHRI RAMAVATAR SHASTRI:
Will the Minister of COMMUNICA-
TIONS be pleaseg to state:

(a) whether there is a P. & T. dis-
pensary in Patna for P. & T, emplo-
yees and their families;

(b} whether a proposal is under
consideration 1o introduce C.GHS.
Scheme at Patna and for the amalga-
mation of the P. & T. dispensary with
it; and

(c) it so, the reasons therefor?

THE MINISTER OF COMMUNICA-
TIONS (DR. SHANKER DAYAL
SHARMA)® (a) There are two P & T
dispensarie, at Patna which serve
P & T employees and the mrembers of
their families.

b) and (¢). A proposal for exten-
sion of the C.GHS. to Patna during
1976-77 is under consideration of the
Ministry of Health and Famuly Flaun.
ng. Since the C.G H.S. is a statutory
scheme covering all Cenfrsl Govern-
ment employees paid from clivil esti-
mates, except employees of {he Rail-
ways and semi-Government organisa-
tiong and aufonomous bodies ete,, P&T
employees at Patna will he covered by
that Scheme as ang when it is extend-
ed to Patna. The existing P& T dis-
pensaries at Patna cannot, therefore,
be continued after the extension of the
C.G.HS. to that station. The avestion
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of amalgamation of the existing P& T
digpensaries at Patna in the C.G.HS
organisation wil] be considered at the
appropriate time in consultation with
the Ministry of Health and Famly
Planning,

Crimes on Indo-Nepalese Border

848. SHR] BHOGENDRA JHA. Will
the Minister of EXTERNAL AFFAIRS
be pleased to state

(a) whether laige-scale dacoities
and murders in villages Jonki, Bam-
gra and villages on the Indo-Nepalese
boider in the Madhubani distriet of
Bihar have been and are bemng com-
mitted by the eriminals from Jhigha
and other villages on Nepalese side
ol the border, and

(b) if so, the steps taken or being
taken to ensure stoppage of these
crimes through mutual co-operation?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI YESHWANTRAO
CHAVAN) (a) and (b) On Novem-
ber 1, 1975 some Nepalese crimr.als
had trespassed into Indian territory in
village Lachmuima in Ladamia Police
Station of Madhubami District The
matter way taken up through diplema-
tic channels with the Nepalese Govern-
ment and they were requested fo take
necessary preventive steps to ensure
that such incidents do not recur,

Implementation of amended Indus-
trial Dispute Act

849 SHRI BHOGENDRA JHA: Wil
the Minister of LABOUR be pleased
to state

(a) whether Government have ad-
vised the States to take necessary
steps to notify the gpecified authoritieg
and frame necessary rules for the
speedy implementation of the provi-
sions of the amended Industrial Dis-
putes Act;

(b) if so, the featureg thereof; and
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(c) to what extent the States have
1esponded to it?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI BAL-
GOVIND VERMA): (a) and (b). The
Industnal Disputes (Amendment) Act,
1978, has been brought intg force with
effect from the 5th March, 197%6
throughout the country. All the S.ate
Governments including the Adminis-
trationg of Union Territories have been
requested to take necessary steps for
the enforcement of the provisions of
the Amendment Act Conies of all
nolifications 1ssued by the Central
Government have been sent to all the
State Governments, etc. for their in-
formation, Labour Minister has also
written to the State Labour Ministers
emphasising the urgency and need for
finalising all measures for enforcing
the amended provisions of the Indus-
trial Disputes Act, 1947,

c)y All the State Governments, elc.
are expected to complete sll procedura}
formalities for enforcement of the
amended provisions of the Act shortly

Telephone Complaints in Calcutia

850 SHRI SAROJ MUKHERJIEE
Will the Mimster of COMMUNICA-
TIONS bo pleased to slate

(a) the tolal numher of complaints
received from the telephone subscri-
bers of Calcutla area regarding non-
functioning of telephoneg for days to-
gether;

(b) what are the measures adopted
by the local authorities to save the
subscribers from regular and persistent
harassment due to disorders and cable
faults in the telephone lines; and

(¢) how far the progress has been
made for replacing the old system in
Calcutta telephones by a modern ona
and the time by which it will be com-
pleted?

THE MINISTER OF COMMUNICA-
TIONS (DR. SHANKFR DAYAL
SHARMA): (a) The number of written
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complaints received from the telephone

subscribers regarding malfunctioning
of telephones ig as follows:—
July, 75 . . . 2370
L)
August 75 . . . 1718
Scptember, 75 . ) 1660
Qctober, 75 . . 1273
November, 75 . . 1313
December, 75 . 2 1422
Jaruury, 76 . . y6o
February, 76 B . 1053

Il will be noticed that
have gone down
July, 1975,

vomplmints
considerably since

(b) Long duration fuults aie due to
damages causeqd to the nnderground
cables. The telephone cables get dem-
aged by the working parties o1 other
utilities. A large number nt public
utility services have undertuken ceve-
lopment programmes necessitating dig
ging up of roads and footpaths The
tlelephone cableg which are accommo-
dated in the narrow footpath< along-
with other gervices get damaged rcsult-
ing in cable breakdowns, A large
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number of cases of theft of telepbone
cables, Distribution Point Boxes and
cable lerminating boxes also result in
disruption of telephone <ervice. Con-
stant close coordination with the other
public utihty agencies is being kept to
minymise damages lo the telephone
cables. Coordination with police au-
thorities ig alsp being maintalned for
combating thefts.

(c) No need has been telt for the
replacement of any of the major auto-
mafic exchange equipmenis working
in Calcutta telephones.

Employmeng provided to Women gdur-
ing Internationa] Women’s Year

851 SHRI SAROJ MUKHERJEE:
Wil the Minister of LABOUR be
pleased to state the total number of
wumen who got employment in the
public «ertor during the Tnternational
Women's Year?

THE DEPUTY MINISTFR IN THE
MINISTRY OF LABOUR (SHRI BAL-
GOVIND VERMA): Information for
the full vear1s not yet available, Based
on ihe available information collected
under the Employment Marke{ Infor-
mation Programme the position upto
June 1975 was as follows:

No. of women employees

. Percentage incresse over
As on in the Public Sector* the precedirg six months
(in lakhs)
315t December, 1974 11-06 +2-5
30th June, 1975 (Provisionatl) 1150 {39

*I 1clud s all establishments under the Cen
(Government establishments and those under Lo

Rules governing Service conditions of
Indiang employeg by Foreign
Embassieg

852. SHRI M, KATHAMUTHU: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether at present thery are no
ruleg governing the service conditions

tral and State Gosernmur ts as well as Quasi-
cal Budj s,

of Indian employees working in the
forcign embassies, establishments of
Trade Commussioners and Trade Rep-
resentatives 1n India;

(h) whether Government have taken
any steps stipulating certain service
cordlitions applicable {0 Indian staft
working in such establishments; and

(c) it so, the facts thereabout?
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THE MINISTER OF EXTERNAL
AFFAIRS (SHRI YESHWANTRAO
CHAVAN): (a) to (¢). Foreign Mis-
sions which represent sovereign States
and International Agencles are govern-
ed by their own ruleg in respect of
recruitment of local staff in India.
However, the Government of India
have requested them in a formal cir-
cular to adhere tp certain minimum
terms and conditions. A madel con-
tract setting out provisions relating to
working hours, overtime, leave, borus,
retirement benefits, terminal benefits,
etc,, which should be made applicable
to their Indian employees has also
been communicated to them.

Re-employment to retrenched Em-
ployees in Tamil Nadu

853. SHRI M. KATHAMUTHU: will
the Minister of LABOUR be pleased to
state:

(a) whether the Tamil Nadu Gav-
ernment have been constituted a cell
to collect the data regarding the
retrenched employees in public sec-
tor undertakings in the State and to
provide them re-employment;

(b) if so, the factg thereof; and

{c) what is the number of retrench-
ed employees according to the avail-
able data and how many of them have
been provided re-employment?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI BAL-
GOVIND VERMA): (a) to (c). Infor-
mation 1s being collected und will be
laid on the Table of the House after
it is recelved.

Salem Steel Plant

854. SHRI M. KATHAMUTHU:
SHRI S. A. MURUGANAN-
THAM:

Will the Minister of STEEL AND
MINES be pleased to state th salient
feaureg of progress, so far, made in
the construction of the Salem steel
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plant and whether it iz proposed to
manufacture gtainless steel tubes in
the plant?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUKHDEV PRASAD): The
salient features of the progress made
80 far in the construction of the Salem
Steel Plant are given below,

The Detailed Project Reporl receiv-
ed from the Consultants (M/s. Dastur
& Co.) is under consideration Land
Acquisition for the Project has been
almost completed. Out of the total
requirement of 1,536 hectares, 1,534
hectares have been acquired of which
1,532 hectares have been taken over
by the Salem Steel Ltd. Quite a lot of
preliminary work has also been done
at the gite. The road from Salem town
to the Project site iz being widened
and a railway siding is also under
construction. The installation of faci-
lities for construction power supply is
nearing completion, Stage I of the
construction water supply network has
been commissioned and work on Stage
II is in progress. Earthwork 1o the
extent of 74 per cent of the quantity
involved has been completed. Cons-
fruction of boundary wall, project office
and fly-over on the railway track,
establishment of comstruction facilities
like approach roads to plant area.
construction laboratory, construction
water, power and communication sys-
tems and work on diversion of natural
waler courses, are all in advanced
stages of completion. Excavation for
the plant railway track system has
almost been completed. Work in pro-
gress includes equipment slorage
sheds, drinking water overhead {ank,
drinking water treatment plant, mecha-
nical and electrical | repair shop,
central stores and watch towers.
Mechenical and auxiliary equipment
for major andg awdlary equipment
required for Phase-I have been re-
ceived from the Consulting Engineers.

At present there is no proposal tn
manufacture stainless steel tubes in
this Plant.
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Constlintion of Regiona) Telephone
Advisory Committes for Orima Cirole

855. SHRI ARJUN SETHI: Will the
Minister of COMMUNICATIONS be
pleased to astate:

(a) whether the Regional Telephone
Advisory Committee for the year 1975~
76 has been constituted and function-
ing in Orissa circle;

(b) if so, the nameg of the person-
nel of the Committee; and

(c¢) if not, the reasong therefor?

THE MINISTER OF COMMUNICA-
TIONS (DR. SHANKER DAYAL
SHARMA): (a) to (c). Advisory Commi.
ttees at Circle level are called Regional
P&T Advisory Commuttees. There is
no Regional Telephone Advisory
Commitiee. The constitufion of the
Regiona] P&T Advisory Commitiee for

Orissa Circle for the vear 10975-76 is in
hand

Statement by U.S, President claiming
Right to interfere in other Countries
affairs through C.LA.

856. SHRI C. K. CHANDRAFPAN:
Wil the Minister of EXTERNAL
AFFAIRS be pleased to refer to the
answer given to Starred Question No.
42 on the 8th January, 1976 regarding
proposed visit of President Fund o
India and state:

(a) whether Government had raised
with the Government of U.S.A. the
issues regarding the statement Presj-
dent Ford had made that in the in-
terests of the security of the United
States they consider it their inalien-
able right to interfere through agen-
cleg like C.I.A, in the affairs of other
countries; and

(b) 1f so, the facts thereof?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI YESHWANTRAO
CHAVAN): (a) and (b). Government
of India have repeatedty made clear

their view that they are opposed to
interference by any country in the
internal affairs of mother. Govern-
ment of [ndia’s views are communicat~
ed in appropriate fashion as necessary
to other governments in vanous ways,
including through diplomatic channels.

Nationa] Health Insurance Scheme

857. SHRI D. D. DESAI; Wil the
Minister of FAMILY PLANNING be
pleased to state:

(a) whether Government have un=-
dertaken any exercise in regard to the
possibilities of having a National
Health Insurance Scheme; and

(b) if 50, the outlines and conclu-
sions thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (SHRI A. K M.
ISHAQUE): (a) and (b). No. However,
the Government have Schemes to
strengthen the Primary Health Centres
and to expand the hospital facilities in
the rural areas. Further, Medical
Care is available at Government hospi-
tals and dispensaries to weaker sections
of the population without any cost.
The existing facilitles are being pro-
gressively increased within the finan-
cal resourceg available, but due to
limifed financial resources, it 18 not
possible to implement a National
Health Insurance Scheme for all sec-
tions of society.

Retrenchment oy Workery

858 SHRI JAGANNATH MISHRA:
Will the Minister of LABOUR be
pleased to state:

(a) whether Government's attention
has been drawn to the reported ret-
renchment of three lakh workers in
the country during 1875; and

(b) if 80, the reaction of Goverm-
ment thereto?
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THE DEPUTY MINISTER IN THE THE DEPUTY MINISTER IN THE

MINISTRY OF LABOUR (SHRI BAL-
GOVIND VERMA): (a) No.

{b) Does not arise.

Ratfo of Doctors ang Patients in Urban
and Rural Areas of the Country

859. SHRI JAGANNATH MISHRA"
Will the Minister of HEALTH AND
FAMILY PLANNING be pleased to
state the ratio of doctors and pati-
ents ip urban and rural areag of the
country separately?

THE DEPUTY MINISTER |JIN 1HE
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (SHRI AL K M
ISHAQUE): Separate statistics pertan.
ing to break up of doctors and patienis
in urban and rural areas in the country
have not been mawntained. However,
the overall doctor population ratio in
the couniry during 197374 was
I : 4200.

Restriction on purchasing of Low-
grade Manganese Ore in Orissa

860. SHRI TRIDIB CHAUDHURI:
Wil the Mimster «f STEEL AND
MINES be pleased to stale:

(a) whether SAIL hag requested
manganese ore users, olher than
Rourkela, Durgapur and Bokaro Steel
plants, 1o stop purchases of low-grade
manganese ore 1n the Orissa region for
some time so that low-grade ore be-

comes available 10 the three Steel
Plants;
(b) the total requirement of low-

grade manganesc ores for these three
steel plants and \he supply available
to them from Orissa region; and

(c) whether the possibility of mak-
ing good the shortage by obtaining
supplies from the Manganese Ore
(India) Ltd. has been examined?

MINISTRY OF STEEL. AND MINES
SHRT SUKHDEV PRASAD): (a) No.
Sir. Steel Authority of India Limited
has only requested some of the ferro
producers to restrict temporarily pur-
chase of medium grade manganese ore
by them from the Bihar-Orissa region
20 as to improve the availability for
the steel plants.

(b) the total requirement of low
grade manganese gre for Rourkela,
Durgapur and Bokaro Steel Plants for
1975-76 is about 2.9 lakhs tonnes and
the anticipated availability from Bihar
Orissa region is about 2.3 lakh tonnes;
the gap is sought to be covered by the
supplies of medium grade ore.

(c) The economic viability of making
good the shortage hy obtaining supplies
from the mines of Manganese Ore
(India) Limited in Madhya Pradesh
and Maharashtra, which would involve
higher transportation cost, is under
consideration .

Alleged difficultiegs of Copper Sheet
Manufacturers

862 SHRI TRIDIB CHAUDHURI:
Will the Miniser of STEEL AND
MINES be pleaseq to state

(a) whether attention of Govern-
ment hag been drawn 1o the difficulties
of copper sheet manufacturets and
of photo engravers owing to the acute
shoriage of silver hearing copper:

{b) whether the Hindustan Copper
Coiporation has turnegq down the
copper plate industry’s demand for
taking up production of silver-bear-
ing copper; and

{¢) the Steps proposed to be {aken
by Government to relieve the shortage
of silver bearing copper?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUKHDEV PRASAD): (a) Yes,
Sir. The Government have received
a representation during the year 1975
from Maharashtra State Process Engra-
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vers Association on the need of Silver
bearing copper for the manufacture of
highly polished copper sheets for photo
engraving

(b) No, Sir, Hindusian Copper
Limited have not received any formal
representation from the ropper plate
industry for taking up producticn of
gilver-bearing copper

(c) Hinduslan Copper Limuted are
examining the possibilily of manutac-
turing silver bearing copper cakes al
Ghatsila However till the 1ndige-
nous manufacture materialises 1np ri

of silver bearing copper takes 15 heing
allowed on merits

Supply of Alumma to Iran

863 SHRI TRIDIB CHAUDHURI
SHRI D K PAMDA

Will the Mimster of STLEL AND
MINES be pleased fo state

(a) whether the High-level Iianian
Team which visited India m the last
week of February to study the present
development of bauxite muning and
manufacture of alummmum n this
country has indicated the posstbility
of offering ihig country a long term
contract for the supply of alumina to
Iran and

(b) 1f ny proposal for agi1eement
between the two couniries for mutual
collaboration in the development of
an aluminium industry in Iran on the
Ines of XKudiemukh Iron Ore Project
collaboration hag been broached and
if any decision has been reached om
that?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUKHDEV PRASAD) (a) and
(b) The hugh level technical leam
sent by the Government of Iran have
over a fortmight seen for themselves
some of our bauxite deoosites and
mines smellers and poris and have
gone back only on jhe Sth March
While the team appeared to have

114

been very favourably impressed, it 18
only after they submut their report to
{heir Government can the latter's re-
actions be known

Workers participation in Private Sec-
tor Industnes

864 SHRI RAJDEO SINGH Wil

tht Mimster of LABOUR be pleased
1o state

(a) whether toity-seven Central
Government public gector undertak-
ings have either 1mplemented the
scheme ot workers participaiion  at

shop floor and plant level o1 have in-
1mdted action,

(b) whether these undertakings
have adopted different systems dep-
«nding upon the local condihion and
their individual needs after due con
sultation with workeig to ensure
cffective meanmngfu] and broad bafed
partiapation, and

(¢) whethe: some industries 1n pri-
vate sector have also begun thiz ex-
peiiment®

THE DLPUTY MINISTER IN [HE
VINIS1IRY OF I ABOUR (SHRI BAL-
GOVIND VERMA) f{a) Acoiding to
th information availible with  the
Vimstry of Labour 87 Cent 11 Gov-
crnment Public  Secior/Depaiim 1 tal
Undertikings had oither 1my le nonted
or mfiated action to wmple nent  the
Schem¢ of Workers Parhicipa 1on I1r
Industry al shop floor wnd plant lovel

(1) Aciordmg to nformilw . rreen
«d % iap mn this matter from 1.rious
undeltakings they have taken advant-
age of the flxability/variations piov 1d
ed for 1n the Stheme to swit local con-
ditions 1n estabhishing shopy plant level
commitless Full information as ‘o
whether all ihese undertakings have
established these councils after due
consultation with their wnrkers 1s,
however no! readily available with the
Mimstry of Labour



115 Written Answers

(¢) According to the information
readily available with the Ministry of
Labour, 87 units in the private sector
had set up shop floor and plant level
councils under the scheme.

Indian Shipping Industry

865. SHRI RAJDEO SINGH: Will
the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether the Indian ghipping
industry hag been earning consider-
able amount of foreign exchange and
helping exports; and

(b) if go, the percentage of our
total export and import trade being
handled by our shipping industry in
public and private sectors?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI H. M. TRIVEDI
(a) Yes, Sir.

(b) During the last three years the
share of Indian Shipping in the carri-
age of India's import/export trade has
steadily increaged as will be seen from
the following figures;—

Percentage

share of

Year Ir dian
Shippirg

1972-73 . - - 18+90
1973-74 . . . 22° 40
1974-75 . . - 27°75

Private Railway line across Natiomal
Highway No. 17

866. SHR]I P. R. SHENOY: Will the
Minister of SHIPPING AND TRANS-
PORT be pleased fo state:
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() whether Government are aware
that a private railway line hag been
laid by the Mangalore Fertilizers and
Chemicals across National Highway
No. 17 at Panambur;

(b) that this railway line is a gource
of danger to the increagingly heavy
traffic on the highway; and

(c) the steps faken by Government
in thig regard?

THE DEPUTY MINISER IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI DALBIR SINGH):
(a) to (c). The Government of India
have granted permission to M/s.
Mangalore Chemicals and Fertilizers
Ltd., Mangalore, for construction of a
manned temporary level crossing bet-
ween miles 5/6 and 5/7 of Nasional
Highway No. 17 for a rail connection
to the railway siding in the factory area.
The permission has been granted sub-
ject, inter alia, to the condition that
the Company will build at the appro-
priate time, and at i1ts own cost, ab
over bridge in replacement of the level
crogsing as and when required by the
Government of India according to the
requirements of traffic. = According
to particulars furnished by the
M/s. Mangalore Chemicals and Ferti-
lizers Litd., the level crossing is requir-
ed for the present for carrying about
half a rake of Company’s produce to
and fro per day; this is likely to in-
crease to one rake to and fro per day
with the Commissioning of the Manga-
lore-Hassan broad gauge railway lipe.
The level crossing is required to be
manned by the Company and due to
the limiteg use fo which it is being put,
it is not likely at present to pose any
danger to the National Highway traffic.
In any case, an over bridge will be
got constructed in place of the level
crossing as and when traffic require-
ments justify it.
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Increase in Malaria ang Infections
diseases in West Bengal

870. DR, SARADISH ROY: Wil
the Minister of HEALTH AND FAMI-
LY PLANNING be pleased to state:

(a) whether incidence of malaria
and infectious diseases has more
fhan doubled in comparison 1o
the last year in West Bengal; and

(b) if so, the steps taken for eradi-
cation of malaria and infectious
diseases?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (SHRI A. K M.
ISHAQUE): (a) No. While the inci-
dence of Smallpox has already come fo
zero Jevel, the incidence under Cholera
has reduced in 1975 as compared to
last year. The number of positive
cases in Malaria have been only
marginally higher.

(b) Government is 1aking the follow-
ing seps to combat malaria situation in
the State:

(i) Malaria units are heing reorga-
nised.

(i1) More quantity of malerial and
equipment has been supplied
to the State as compared to
last year.

(ni) Supervision of the field staft
has been toned up.

(1v) Position regarding supply of
anti-malarials has improved.

staifrs W £ gaw 7 3w e
sfafaie

871. M A W= iag: v
N® gAY 77 I3 Y FAT FG 0% -

(%) fer Feer saforss @i aar
w7 gfaeemi & #9¥ Aqw  wlqwt
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FR qF A0 FA F1 qHTCH farar< &2
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Employer's objection for participation
of Labour in Management

873. SHRIMATI PARVATHI
KRISHNAN: Will the Mimster of
LABOUR be pleased to siate:

(a) whether the Central trade
uniong are one on the question of
labour parlicipation in the manage-
meni as envisaged by Government
but the employers have not so far
indicated their willingness;

(b) if so, the basis of their objec-
tion; and

(c) the sleps Government have
suggested to implement this?

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI BAL.-
GOVIND VERMA): (a) to (c). The
~Central Trade Unions as well as the
employer's organisations are extending
their co-operation for implementing the
scheme for workers’ participalion in
industry as envisaged by the Govern-
ment.

Ship-days lost in Bombay Port
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(a) whether the Bombay port has
one of the highest utilisation rates in
the world with docks occupancy be-
ing around %0 per cent, resulting in
8 high rate of ship days lost due to
non-availabjlity of berths;

(b) if so, the rate of ship-days
lost and exteni of demurrage paid
at Bombay port for the past three
years and how do Llhey compare
with the ship-days lost at other
major ports in the couniry;

(¢) whether the Maharashtra State
Government have been pressing for
clearance of Nhava Sheva port pro-
ject to ease the position since 1970
and that the delay in clearance of
the project has caused escalation in
project cost apart from hampering
the industrial development of the
State; and

(d) stepsz taken to clear the pro-
ject at an early date?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRT H. M TRIVEDID):

874. SHRI VASANT SATHE- will (a) The percentage of berth occupancy
the Minister of SHIPPING AND at Bombay Docks during the last three
TRANSPORT be pleased to state: years was as given below.—

1972-73 1973-74 1974-75
Indira Dock . 80+64 B9 11 8627
Prince’s Dock 62'47 7634 7838
Victoria Dock . S 74°27 85-28 83-58

Berth occupancy figures of Ports
outside the country are not available.

(b) Bombay Port Trust does not
maintain a record of quantum of de-

murrage payments on account of pre-
berthing detention. This depends on
agreements between shipping compa-
nies and individua] shippers/consig-
nees. Number of ship-days lost during
tue last three years al Bombay and
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Major ports are given below;-—

1972-73 1973-74 1974~75

Bombay
Ol cargo . . . 383 652 594
Other cargo " . . 1581 6775 5223

Calcutta
Oil Cargo i . . Nil Nul Nil
Other cargo . . . 354 650 1645
Cochn . R . . . 706 578 734
Visakhapatnam = . P 437 833 926
Mormugao . . " . . 430 841 752
Mangalore . . . - . Nil
Tuticorm M B Nil

(c) and (d). The Maharashtra Gov-
ernmenit have urged for early clear-
ance of the Nhava Sheva scheme, a
note on which has been circulated for
consideration by the Public Investment
Board. It 1s expected that the Board
will take up the item soon after as-
certaining the views of the Ministries
concerned. The cost of the origina]l 3
berth Nhava Shevg Project estimated
in 1971 as Rs. 51.74 crores would go up
1o Rs. 73.99 erores at 1975 prices. If
one more berth for coal is added, the
cost may be Rs. 95.39 crores at 1875
prices.

Lepers in the Country

875. SHR1I VASANT SATHE: wWill
the Minister of HEALTH AND FAMI-
LY PLANNING be pleased to state:

(a) whether more than one third
of world's lepers are in India and
that the leper population in the
country has increased significantly
over a decade;

(b) if so, the number of lepers in
the country, State-wise; and

(¢c) whether Government have
formulated on  integrated Plan of
medicare and economic rehabilitation
of lepers if so, the outlines thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (SHRI A K M.
ISHAQUE). (a) No The estimated
number of Leprosy palients in India is
about 1/4th of the estimated number of
leprosy cases in the world. There has
not been any significant increase in the
prevalence rate of the disease during
the last decade

(b) The stalement containing the
required information 1s enclosed,

(¢) Yes. As a part of the Fifth Five
Year Plan, Government have formulat-
ed a comprehensive National Leprosy
Central Programme comprising leprsoy
control units; survey, education and
treatment centres; urban leprosy cen-
tres; temporary hospitalisation wards;
reconstructive surgery units and train-
ing centres. Voluntary organisations
are also encouraged to participate in
establishment of voluntary SET centres
for which grant-in-aid is provided by
the Government of India.
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Statement

number of cases ngainst 1971 census polulation,

States/U. Ts.

Endemic Estimated

(populatlon No of

in mallion) cases
1971 (in lakhs)

cenaus
1 Aundhia Pradesh 43+ 50 628
2 Assam ' . . . . 5°55 012
3 Biher . . . . . . . 5635 339
4 Guarat . ' . . . 12*74 02§
§ Haryana . . . . . 060 0*0I1
6 Himachal Pradesh . . . 346 018
7 Jammu & Kashmur . . . 1*30 008
8 Madhya Pradesh 19°87 0°32
9 Maharastra N . . . . . . 47 so 2 8o
10 Manmpur 107 0-06
11 Meghalaya 035 006
12 Karnataka 21'33 174
13 Nagaland 0-52 017
14 Orissa 16-00 237
15 Punjab 067 0°02
16 Rajasthan 1:40 0" 1Q
17 Tamul Nadu 41-20 783
18 Krrala . . . 12-30 075
19 Trip.ra . 150 0*10
20 Uttar Pradesh 38-25 1-68
21 Weust Bengal N 4431 368
22 Andamair & Nicobar 012 o-o1
23 Arunachal Ppadesh . o 28 001
24 Chandigarh . .
25 Dadra & Nagar Haveh 0'01 0 o1
26 Goa, Daman & Dm . o 50 o004
27 Deln . or10 ool
28 Laccadive Islands 0-03 0+0I
29 Pondicherry . 047 0-19
30 Mizoram . 004 o'or
31 Lakshadweep . . . . 0-03 .
TotaL . 37172 32'2

372°00 32°03

2923 LS5,
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Micro-wave Link up of Southern
Region

876. SHRI P. R, REDDY: Will the
Minister of COMMUNICATIONS be
pleased to state;

(a) whether it is proposed to link
up Chittor in Andhra Pradesh with
the new micro-wave tele-communica-
tion facilities being installed in the
Southern Region, Particularly bet-
ween Bangalore and Madras; and

(b) whether the alternative of
linking it up with the Coaxial facility
existing between Madras and Banga-
lore and Hyderabad is being consi-
dered ?

THE MINISTER OF COMMUNICA.-
TIONS (DR, SHANKER DAYAL
SHARMA): (a) Yes, Sir. It is propos-
ed to connect Chittor with Tirupati on
a U.H.F. system.

(b) Does not arise.

Steel Plant at Vishakhapatnam
877. SHRI Y. ESWARA REDDY:
Will the Minister of STEEL AND

MINES be pleased to state:

(a) whethey Government have
started any work connected with the
steel plant at  Vishakhapatnam in
Avdhra Pradesh;

(b) whether the necessary fund
has been earmarked for this project
in the 1976-77 annual plan outlay;
end

(c) if so, the broad outlines thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
‘(SHRI SUKHDEV PRASAD): (a) Yes,
Sir. Consultants for preparing Detail-
ed Project Report for the plant have
been appointed and the Detailed Pro-
ject Report is under preparation. Simul-
taneously, certain preliminary works
including soil investigation, hydrologi-
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cal and meteorclogical surveys, etc,
have been taken up at the site, Land
acquisition for the plant is almost com.
plete.

(b) and (c). For the year 1976-TT,
an outlay of Rs. 1 crore has been ear-
marked for this project. This includes
about Rs. 30 lakh for payment to the
Consultants for preparation of the De-
tailed Project Report, Rs. 31 lakhs to-
wards land acquisition and establish-<
ment charges of land acquisilion units
and the balance for preliminary works,
ete,

Steps to Control infective and rhen-
matic diseases

878. SHRI P. GANGADEB" Will the
Minister of HEALTH AND FAMILY
PLANNING be pleased to state:

(a) whether Indias ‘suffer more
from infective and rheumatic diseasea
than any other people all over the
world; and

(b) if so the measures taken in
this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (SHRI A K M.
ISHAQUE): (a) Rheumatic fever ang
rheumatic heart disease occur with
a higher frequency in fhe developing
countries having poor standards of
living as compared to the more advanc.
ed countries, Nevertheless there are
still gizable pockets of rheumatic fever
even in advanced countiries such as
U.S.A. Areas with high frequency are
parts of Latin America, Maxico, the
Middle East, Iran, India and other
South East Asian Countries. In India,
data from general hospitals suggest
that rheumatic heart disease accounts
for 30—40 per cent of all cardiao casea.

(b) Considering the quantum of the
problem, the Indian Council of Medi-
cal Research has recently initiated a
prevention oriented action programme
on prophylaxis of rheumatlc fever and
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rheumatic heart disease at two of the
Imgh prevalence areas i.e. New Delhi
and Hyderabad,

Joing gector Spomge irop plant

879 S1IRI ISHAQUE SAMBHALI
Wil the Mnister of STEEL AND
MINES be pleased to state

(a) the stage reached of the pro-
posed jomt sector sponge wron plant
at Barbil wath TISCO;

(b) whether the co-sponsors have
reached a stage of stalemate, and

(c) if so, the reasons thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUKHDEV PRASAD) (a) It 18
understood from TISCO that the Pre-
Liminary Project Report 1s presently
under consideration 1n consultation
with the Government of Orissa

{b) and (¢) Do not arise

12 hrs.
PAPERS LAID ON THE TABLES

NOTIFICATIONs UNDER CusToMs ACT,
CenTRAL Excist RULES, INDWAN TARIFF
Ace, CENTRAL ExCISEs anD SALT ‘ACT
AND A STATEMENT re NOr LAYING THE
HINDI VERSIONS THEREOF

THE MINISTER OF STATE IN-
CHARGE OF THE DEPARTMENT OF
REVENUE AND BANKING (SHRI
PRANAB KUMAR MUKHERJEE)
I beg to lay on the Table—

(1) A copy each of Noliufication Nos
G S R 204(E) to 228(E), 230(E), and
231(E), published 1n Gazette of India
dated the 18th Match, 1976, under sec-
tion 159 of the Customs Act 1962 {o-
gether with an explanatory memoran-
dum

(2) A copy each of Notification Nos.
G s R 128(E), 120(E), 132(E), 135(E),
185(E) to 153(E), 187(E) to 158(E),
161(E) to 198(E), 196(B), 187(E),
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200(E), 201(E) and 203(E) published
in Gezette of India dated the 16th
March, 1976 issueq under the Central
Excise Rules, 1944 together with en
explanatory memorandum.,

(3) A copy of Notification No G S R.
229(E) pubhished 1n Gazetle of India
dated the 16th March, 1976 under sub-
section (5) of section 3 of the Indian
Taniff Act, 1934 together with an ex-
planatory memorandum

(4) A copy of ihe Central Excises
(Tenth Amendmenti) Rules, 1978, publi-
shed in Notification No G S R 160(E)
in Gazette ,0f India dated the 1Cth
March, 1976, under section J8 of the
Central Excises and Sall Act, 1944 to-
gether with an explanatory memoran.
dum

(5) A statement (Hind1 and English
versions) explaining reasons for nof
laying sgimultaneously the Hindi ver-
sions of the Notifications mentioned at
(1). (2, (3% and (4) above
%:l]aced mn Labrary See No LT 10459/

NOTIFICATION UNDERR PREVENTION OF
FOOD ADULTERATION ACT

THE DEPUTY MINISTER IN THE
MINISTRY OF HEALTH AND FAMI-
LY PLANNING (SHRI A K M.
ISHAQUE) I beg to lavy on the
Table a copy of the Prevention of
Food Adulleration (Amendment) Rules.
1975 (Hindi and Enghsh versions)
published in Notification No G S.R.
63(E) in Gazette of India dated the
5th February, 1976, under sub-section
(2) of section 23 of the Prevention of
Food Adulteration Act 1954 [Pluced
wn Library See No LT-10460/7b }
NOTIFICATION 7e¢ EXTENSION OF ALUMI.

Nium (CONTROL) ORDER, 1970 TO

SIRRKIM

THE DEPUTY MINISTER IN THE
MINISTRY OF STEEL AND MINES
(SHRI SUKHDEV PRASAD) I
beg to lay on the Table under
sub-section (8) of section 3 of the Ess-
ential Commodities Act, 1955, a copy
of Notification No S O 88(E) (Hindi
and English versions) published in
Gazette of India dated the 7th Februa-
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ST-— Statement
[Shri Sukhdev Prasad]
Ty, 1976 regarding extension of the Al.
uminum (Control) Order, 1970 to the
Biate of Sikkim. ([Placed in Library.
See No. LT-10461/76.)

NOTIFICATION UNDER INDUSTRIAL DISPU-
T8 AcCT

THE DEPUTY MINISTER IN THE
MINISTRY OF LABOUR (SHRI
BALGOVIND VERMA): I beg to
lay on the Table a copy of the
Industrial Disputes (Central) Amen-
dment Rules, 1976 (Hindi and English
versions) published in Notification No.
G, 8. R. 111(E) in Gazette of India da-
ted the 5th March, 1076, under sub.
section (5) of section 38 of the Industri.
el Disputes Act, 1947, [Placed in
Library. See No LT-10462/76.)

NOTIFICATION UNDER CUSTOMs ACT

SHR1 PRANAB KUMAR MUKHER-
JEE+ ] beg to lay on the Table a
copy of Notification No G S.R. 238(E)
(Hindi and English versions) pub-
lished in Gzazette of India dated the
18th March, 1976, under Section 159
of the Customg Act, 1882 together
with an explanatory, memorandum.
[Placed in Library. See No. LT-
10462/76

128 hrs,

COMMITTEE ON THE WELFARE
OF SCHEDULED CASTES AND
SCHEDULED TRIBES

STATEMPXT BHOWING RREPLIFS TO RF.
COMMFNDATIONS CONTAINED 1N THIRTY-
rouRTH REPORT

SHRI D. BASUMATARI (Kokrajhar):
1 beg to lay on the Table a copy of
Btatement showing {he replies to the
recommendations  contained in Cha-
pler V of the Thirty-fourth Report of
the Committee on the Welfare of Sche.
duled Castes and Scheduled Tribes-=
Action Taken by Government on i1he
recommendations contained in the Thi-
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rileth Report regarding reservations
for, an employment of, Scheduled Cas-
ies and Scheduled Tribes in the Hin-
dustan Machine Tools Limited, which
were not furnished by Government in
time for inclusion in the Report.

12.03 hrs.
MESSAGES FROM RAJYA SABHA

SECRETARY-GENERAL: Sir, I have
to report the following messages re-
ceived from the Secretary-General of
Rajya Sabhs

(1) ‘In accordance with the provi-
sions of rule 127 of the Rules
of Procedure and Conduct of
Business in the Rajya Sabha,
1 am directed to inform the
Lok Sabha that the Rajya
Sabha, at 1is sitting held on the
15i{h March, 1976, agreed with.
out any amendment to the
Warehousing Corpnrations
(Amendment) Buill, 1476, which
was passed hy the Lok S.bha
at 1ts mifting held on the 8fb
March, 1976°

G0 *In atcordance with the pro-
visjons of  rule 113 of the
Rules of Procedure and Con-
duct of Business 1n the Rajya
Sabha. I am rlirected to in-
form the lL.ok Sabha that the
Rajva Sabha, at its  sitting
held on fhe 15th March, 1978,
agreed to the followmg smend.
ment made by the Lok Sabha
at 118 sitting held on the 8th
March, 1875, in the Standards
of Welghts and lleasures Bil,
1976 —

Enacning Formillg

That at page 1, line 1,—for
“Twenty-sixth" gubstitute
“Twenty.seventh"*

(1) 'In accordance with the pro-
sions of sub-rule(6) of rule 184
of the Rules of Procedure and
Conduct of Business in ibe
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Rajya Sabha, I am directed to
return herewith the Appro.
priation (No, 3) Bill, 19876,
which was passed by the Lok
Sabha at its mitting held on the
12th March, 1876, and trans.
mifted to the Rajya Sabha for
ity recommendations and to
state that thig House has n»
recommendations to make to
the Lok Sabha in regard fo
the said Bill’

{iv) 'In uccordance with the provi-
siong of sub-rule(t) of rule 185
of the Rules of Procedure and
Conduct of Business in the
Rajya Sabha, 1 am directed to
return herewith the Pondi-
cherry Appropriation (No 2)
Bill, 1976, which was passed
by the Lok Sabha at its sitting
held on the 1ith March, 1976,
and transmtted to the Rajya
Sabha for its recommendations
and to state that this House
has no recommendations to
make to the Lok Sabha in re-
gard to the said Bill

Lv) 'In acrordance with the provi-
sions of sub-rile (i, of rule
186 of the Rules of Procedure
,and Conrlurt of Busine-s 1n
the Rajva Sabha I am direc.
ted to return  herewith the
Nagaland Appropriatisn (No
2) Bill, 1976, which was pass-
ed by the Lok Sabha at its
sitling held un *he 11th March,
1976, and transmitted to the
Rajya Sabha for its recomm-
cndations and to gtate that this
yHduse has no recminmenda-
tions 1o make to the Lok
Sabha 1n  regard to the sawd
BilL'

12.65 bre.

COMMITTEE ON PUBLIC UNDER-
TAKINGS

SEVENTY-EIGHTH REPOIT

SHR] NAWAL KISHORE SHARMA
(Dausa): I bag to present the Scven-

Genl, Dis.

ty-elghth Report of the Committee
on Public Undertakings on Action
Taken by Government on the recom-
mendationg containeq in their Sixty-
second Report on Rural Electrification
Corporation Limited.

1206 hrs.

RAILWAY BUDGET, 1976-719—GENE-
RAL DISCUSSION. .Cnnid

MR SPEAKER. Shri Kamlapathi
Tnpathi to continue his reply

W ot (o wwenafa fras) -
AT, ¥9 W9 K w AT § A7 fzar
AT AER A 7 VAT R IA WV TAT
A% fAa mav gar av 1 AT fiar
zatam s 3o T oA e w9 §
aR AT ¥ "9, TW T F INT
7 ¥3 P47 mF T™E ® @A oy
A A1 a7 A q g Al By gq sz
FrITIAam T Fraza g 39
¥ frud) =9 § w1 fromr ad) fm
muz T 13 Pt faim w7 &
fag | ararzem fx aq 2 =7 7. fx
fasua fem sig z5f=3 99 w1 s
TIAT AET 9 99, 4T Iq FT ANy
g famr 1 nF @Y 0w IBA wwea
g frmr i e fr 597 & oamr
¥ gy T FITHI WA AT A
sl ?reafa s Afer fv faw
97 FIFAZEAT WMAAT, WIT 7 WY
g A, & §uy @A Wt @y
frama st afiqroe & 3gr a1
g7 =Y

WM e (WEAR) @ wal
wEiEa. g1 wErEm A w7 ooy
argd gfgor or R ¥ 3, QA &=,
fadmad §1 ur IFR g ogn
& AT wod grat Ay g A ¥ g9
& oY Ar2 wT T 9\
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qw woeln wees @ o A gt
wmivy gy, fedvet wgr € 0

wWr ewaref fewrs : sTRIwT, oY
o TN v vt 3w F Hwmgwa P
AT AN v oy J, sioweft gt
FUT AES 0¥, 0T @A = N
w & ot a7 91, R |ANT g
@Y ga1 w9 & gz nofl FAX &7
#fwa weaT, $3 M0 OF | K
Aeq &7 ¥ faw feq s« faQe
& & foi fadift == & 0 @
ge. ®adyy wwv qAAT gy, A 908
¥ @R IF F EEEAT TN A9 | oA
Tt |2 g AT 1] | WM ¥ AN
grm. & 7w &1 v myee faran fw

The Leader of the Opposition is
sitting in the House without any fol-
lower Today he also has gone.

A1 WArAw, W AEH YHA qAWE
av A faw g€ T & gt wifwar &
I% |91 ¥ /v fwar ) gv @swT
a7 fgvndt 29 %1 917 § §9 faag
®TR A1 37 WA 2 A8 3, WA
R A ITFTAMN T &7 F qF
gt Ay fr wTv w1 ERTw gom A |
WA F 1 F oafer afg waeen
AT mAA wrEAr g 39 &1 Afg &
F@Y &1 g Al g AT E
v feer it g A 7w 9 afg A
FAL 1

39 91 /71N 97T AT 9T FAT A
A9 AT A1 1 WA, AT A OIA T
B T I F1 AU TR AT A7A-
g At ) A &
TR ¥ 3T AT AW W gEAT g
fo™ T a9 ¥ FI7 WA TP
vz fea, woa faag w4, @@ awm
g™ 37 awz w1 vy fegr ok

wfr JTow & wY IR W ey ok
) war M | gy wgdm wevr fony
gk puN g

A, W & Y O tuiwd ot
avg ¥ ary oY 7€ ) ¢v A ¥ Afe
e, am ag) 1§, 1T TE §9 gury
fag wi, g wigtwx ¥, ddooae
7, g wgaeqt A, www ¥ v ¥
afe . war gyt wfgs, v & gwy
% yw quma fad wd | gEE T gq
go Wty szedt 3 wod gdw, wor
faatea da oiv w9q ¢f@r & saew
Ul g a ¥ ) N @ F I fw
T A7E ¥T AT 0 qfr—ry AY Al
wHl W\ gHTI gETT | A1 gEre
gerdl % @A @ adY I AT agy
% IV gAY w041 qrAdig g A
& 2 faar gxfad # 7 qrar & fx faw
et w1 =t geft ot & w1 A7 Avv Ao
aey geat frgr o3, w1 fv ag fran
®77 R ATT A7 gET SEred! At
FAEIAE w74 7 & Aifx 7 arrw
# WY A AT R AT AT T

HIFAAT &NT ®MAl /EgT 7 uF
uirR aw wg T owr g
®1 gz ¥ faar v ag v o
wg gt ®wW W AF 9rft gy aw
N areAfarar &, %1 9z 94§ W
i A Wik 2 wE T o e
3. 47 & oA o oawAT @ T W)
NF ¥ FEN WIAT ITT T1F w1
a¥ ¥ga &1 Y q1 sufwa T [
qHr T ¥gr W) rere At g€
gg am &1 74t 3  faw o7 orw
g A HE AT AT AT A gwr R o
fammes avaQt 1976 % vt ¥ @
wrea 9T Wfafew o 25,000 drew
wYe gq o wpcfews  Trorew Tanie
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wIYT g femeT §W 17,94
forfwam 2o §t 7ar ot st Wfay
10 gt a7 9T ¥ o Wi g qear
Ut & o TR W gt ¥ qgd ey
Y M q | iR Ak
if 2w Z% A T wAT 0w A
t e ot gt 7 az A1 favan
Y w1 A o4 § e gegin
ug 4% ¥ fe 91§59 952 7 @rmy
& x qx AT § W1 AT AT & avy
tirgdam it D sl fr
WE s g E A TG N A
awz w1 41 7 wOd o qf A
gl 1 g | oA AT @ = faeaw
& o gwrdr gy 9 g
qY AYANT IN AT R P Q0T e
o ¥ AT 47 FET A qF TR A4
dfe orad w1 T AW A owoT A
oY W AWI W A7 AN HIA T oapy
T IHT 24 30§ eNA gom fyadt
¥ A F 4 3 oaoad v 1 g
pignfamvw A e fym
WA § W FH T 24T R ¥ amm
farnn 2 fa 7wy 7Y T FEnE
xm, ar faemy ? v 707 gy
qAt 4 477 # fww swFAr wroaw
ama fr1 30 ¥ S9sAT T owa-
W.5G QAT ¢ IW KATIRT 41 65 TW
w1 faam | 79 77 favars; @ fr S
# g0 7N 7T wawy g & e
AT | THI 7T ? AOG T H W17
Wt a1 Wt W7 & ag W qwRar g fr
wrft gT0A @ gvE el Wi o=
w% ®1 57 Frn o faeem pmiT
ww ¥ feafy &t gea7 Zrdr 29 1 a7
favas (v & w7 #w 7 5g fasarw
fwar i wravre we & g sbew
feafy vawa geit, wWdt w7 fam

§m 1 fre g & T 6 Tl e
1T wx 7y ¥ oW tw ) ¢ fo rem

® T A7 §, S W I
o §, r-wrraet i v g §,
¥ afagmat & sy agr § Wi o
w&F JeITEA A7 &, AW W @ W
¥4 fr gmdr mfaw foufa & gt
BT 1 AY 3 Fer Wt af oy faser &
At g fr e i dr & gw
A= oA v fr A i
W OWAMAA T 7 TH F GAEANT
g A1 fxqfa T zE 2 = wfarz
grafe zw 97 73 ¥ wrr =G v %
frafa & mmz g, <1 & amemr g
fr w8 gafer ars ad 4, &
gz 71 g1 fr Fmimy sy famam 2 fw
Y =3 & A g 2 oo fugy
AR A A wgT T A, IN A
7z fawady | g o 1 Iofx
T4l fr gw A R ATt AT A
a4 favars & fr 2w 70 & aEv gr ok
¥ oqeTET, w7 A AYE A EWTQ
wifar frafs & qare gor A 797
o wEA g TR WY g afrae
7 fral qum= §1 v @F 741 T
# zaT fava 7 & 27 RAAE 779 w6
femrar iz g Wit whawr 79 & &g
@ a4 B o¥va Wi fandr
AT Z141, TR RITRATAT FT G0
FH0 1 NI T I8 ool NS Ay
i mfr s damaen g
T7 FHA A GO W47 |

TF a1 TEA QTP wq ww=
Yo TR fF W 40T W OTRY o
FIMT # IR TT ORT AT XA
57 93 | F% A7 A1 TER Ry
frm aafe wofRew 0 AT
¥ ogr € ¥ A HET WEAL &L AR
T & # aedt ¥ o fenamg
3 W3 adft F A o A O
fal s & T A femr T g
f I ¥T CF A7 K AT vy fmrar
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Genl, Dis, Genl. Dis.
(=t swemfa fagd) afr § 1 faen ww W O Ewwr
¥ TP oy |t ey fY O ¥ arw

Tgar g fe @ N3 oremry {aAdray
e TEM L EWMT | F B F o
Taa Z€ § 39 ¥ 59 97 fwar wae
3, W & @ ¥ AEA wew q
*g W gAY g 39 WA axwqi
q gur fr og w9 F g2 awr fxar @
at oifs @l f S w3y
™ gt o AT frE qanet
! ¥y &8 ¥ 73 sl 4 Fewe 4
|aTev safa & HTT IH FT AT BT
¥ qur wwwAr g frogaem W gawr
s grn fF gRvR T T AT gR
g aan faegw adt @ s podee
T FR IS FIA AT, TH FT AT FT W07
FE I P A a7 aF ¥ fr wufyw
g wfgr oz &1 ¢ I "iw
¥ ghur g1 97 w7 ofer a7 N 17
A TV 77 T AT A 8
& e wwwn Z fT R 3 Howna
qzIEf A ¥ T HEALY AT A
7l 777 7 A1y fa=r faamr 3 fan
TrA Fag fanafaq wwy fag
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{1) Service of the country;

(2) Development of the backward

areas; ang

PHALGUNA 328, 1807 (SAKA)

Rly Budget, 150
1976-T1—Genl, Dia,

(3) To make railways financially
viable
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PHALGUNA 28, 1887 (S5AKA)
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wé A agy ¥ R ag wim &
a7 A §3 feear ar fror wg @)
IAET FTH WY =q; |

UF R I TR W 91, ;|
v fafrey 77 @ A1 9% 9ewy 1
T R}, I o R o R faad
e 8 zawt foelt & Ae fon
a | & qww g f5 fege qmfaa
A ¥ wirR e fam oad d3 9
WTETIEAT O | ¥ avar A & A
a1 " wifm @ Fvnog &
w1 fr gy 0 ifeew g @ foeld 1
FT A | TF HTH IAET 47 N g1
o TIA WITA WA YW A VA
ATTA A4 TR 1 IR T AV T8
wfrm 1 9z dar Afow 1 77 T A
afrs mem s W e A
a1 71 § az vfrora 83 3 A el
777 T § O A O WA
¥ qraar &7 qrveAT 37 T
A7 grn 772 wAT @) e A wea
ofra ¥ 361 W T v @
AT | AT AT ¥ A v

& fesiefy o | corformr e & g
W 225 wQF w9 #Y Frad qw
T Wi ge W o, 58 TR
e vy | Afer s R ¥
Ik g wewe ol gur fes gard wiw
' WF | gt Wi e 82 8,
EET ATear QAT § Frwer AR X7 FTX
& wife =o oft afwar arow faw ot
A IrFT ¥ Arv-rearey &t faseare
forar a1 o T A dy gy ok ) 2g
@ A w1 § WY arq ) A oy
wga dwak ofcar & fywrer w2e &
fee st & mwger g agy ot &2
w4 i faferer & qrooe Y &
™ ¥ yara A o e oA R W
13 %1 gw qy7 w71 § Aey Ay
® ¥t 8, fratds ww qefnz sTd
G ) gm oem Fzr owT W OE,
#ra Amm g § e fedr gz o dar
frr A s mrg w7 2 o &
favmra faarar wam 2 fF 2w oA
ga% fan wifor vrr @a oy omag
TS A §5 AR fqq arkar)

faafa ¥ 7ai7 Ak g My v
192] § %7 79 & fagrdz § @y
T fam zrfem go @, 3w pAry 15 W
W I ol AT I AWML AT TAT LT A
oz T wtr g foaar so-55 o
ANrwmirs m frx & ah A
fagfy ot &1 79 aods ¥ w7 TER
wT ATAE 1 3 fean rar e
¥ w7 wfawrdt 7z 45 g § & swwm
g AR A1 o Afe f A QY
a1 fawra anfen, @@ IR 7 W
¢ nesrs af DA wifer o wft wa
¥ frr a3, g &7 zz mar Ay FANT
T 3w o et § W
= W IART TP
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a¥t or wpy A AmeN ¥ W ¥
aroiire g€ €1 EwR et ww M i
fore & wy wdt ¥ oY ngew &, ot ax
DoAY A
& f& fmlv.ms @ Ay & o
gy drar o wx wf B, gugroTw AW
oz 7wl & mw Ay oaw gy ad,
% ow I wY wak ¥ et
qered| 128 & AEA ¥ Wy,
Aty O L oy, aw fafan fafreer
3% X0 fer fafeez qr w1 Aaate
9 %1 AT §AT 91 W7 wx agi
9T WA ¥ A fey
1 7P wrargwaT § 1 ArEA ofy gy
wrAdes I A e k) guy
weT e N err A v v g
w1y &7 & arfe ¥ g7 w9 e AN
frowrfpmr gzr gur 2 aer 4 7 Afxg
AT FT A AT | IT AT A wR A
@it | AT ATAR 9T 7 7 AWAY ¥ wqifew
TEIE & ATAT TFAT | WITH! Hrapor Y
argrwirgart fearr it 2 1 T Haaoif
a war fw ¥FWoifaza dawr  aie
warsvt a1 7gr ) & gawr § A g
&8 A ¢ 397 %31 §3 T N iz
§ A xafe & griwr Q@ & var
%t wrgwt £ 1 Afrg amt & MM A
wva §, & oY qar qr aet, fe g dar
wit wd § e atfafy A ATeT ¥ wvedr
(wrxaer) ww g8 gfed qeor § ar
axr | w% & w3rs &1 A § ok i,
waeq ¥ WY fet & 1 g firmr Frar
Y A w§ AT FOX W WA § 4
aw 3= A § wE wix ag wT wer
A f]

wRa ¥r7 78T & Qi I WK
wgAt wgar g

ooy, frawia, et e
ad, g Qafrdte-2 G4 gwre
§ faorit A W A ST AW KK ¥
2932 LS8,
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for sl aft aff & ww Ay Pror N

Tt W o taz w0 Ty

T st g ¥ v ¥

st Aox gure wred < (T17)
ifenr A, gar softerr fest @ T
FriopeT Wy oy ay, forly &% omata @
AT 97 | IRE A ¥ fagsy ot
ey, A wdy 2w ot 5o o

it wweiefy et - wTIR A0
A qr?

=Y 7 gt ared ;- § oAy,
gty w77 v, war Ok wATAY A
aTaT )

st wwATfy A gTa@ A
Wfcat g & @i 2 #1 g FOT
T ¥Y 87 ) qETeAT 7 frad fey
FRTQ AT Agraar Y 2, AR gy few &t
Wl II7 FATQ WIEY HPUIAT W § )
gaTL TIAT Y ¥ w3r fs gn wrer dar
JTATT F7A §, XARI TAOIT AT &0 ¢
mgar st g, s NAsgfe
w13 WiE g7 0% w2 & foy gari sy
sy, w1 g3 wrveda A, TKw
s fet AOrSTA gwnar T awaT

o On wym wE : IAE A9
LCUE 4

ot wererrefy farerdt : W0 ¥ @Y
grawA & ?

& v ary W arMAT e S war
@ sm T Ry
wree Wit §, g% 0% oy Sy
Te¥ @ W g § 1 ey o vowred i
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[ & o mafir faardy |

afed A 51 g9 Fm AL E | 97 AL
Yo TFo 1 T =Y gAHTIT A ¥ A
T A Far qr—

“It is behaving better.” 334 Fal——
gifea FA | g7 Fag AT Fro THo
T3 TBT FTF FLETE. L.

gF AN e AT FFA FT
@R

st waefa et : 12 5w 2
fiF oT<o Tho ThHe H TIRY F@& qT 7
® &1 250 WizAY ga ey 9% §
Az afe wreRr For G T A A
fasaa | ¥ wraar § {5 ag a0 faar
Yag-ufe=rd 91X faar 9776 o qwo
3 frdr 7Y &Y et 1 @Y YA ¥ oy
2wy 93 A Fan IIY AT A7 o
AT | ITHN Z 0T & TAAH 7L Q@
#, g fefima g §, quvseat Y
Forg & 797 keaTg ATy 1 S
zua fz sz £afaa & wradr & garaar
@ &, ;aar-gaeA wfawa -
H&Yar <47, fa 38 FTR Kaar 19 @1 )
AIRETT F FOST TOA F Frgy
Y gy oY, Tl W FA Nfar gf
# | $3 T 419 B AT 87 FT W §
fir 37T ¥ ARFA F gl a4 TGRS A a7,
# ora, WeiaF ¥ TAQ FW
JFT A IATE AT g——F7 ¥ Al
A afarIT | T arq W 39
qay seEeEguT § fF aree dro
THo HI AATT FIA AT FILTAT FT
wfsTe fear s/ 1 39 gwa @ X faw
ATF-QUE-ATE W F14 T &, TIC 39
1 ¥ wiwwT< fad w3 & /) 137 a9

Genl, Dis.

§ FIR FT 7H7 | TF a6 § P AT
fagwa ¥ «§ faredy =03 A Je=1 FY
ST &Y &, 413 1S g ZF AT (AJ AT
¥ 63 FITT HIIAT &, TT I Y YT
& fF %1% w2 afas A wfus
watar @ A frgw &l & =
qrer-aga F1a frar«ir 1

e ¥ faqr ¥ 98 oF
F1q FgAT g—Tg niwgE ¢ fv g agn
FIAAT aga g, Tq(aF SAFATEFAA I
FX @ & 7% fAday AT Arzar §——
qF AT STATIFAT FY AT Tg 4T &1
wWe, #7ifr 358 e o fg=ar g |
sel @ offga & @19 12 fesd =
g5q §, 9T 3 16 feaa aamT ST ERT
g, Tfsw AT wia AT 4T F A
SIEIE (e NG o - £
ST NIINT ] F& qFAT AT FFAT &,
TR HY AT GG, ..

=t T "gra Teey ; gAfEfahaT
oY R o

=} wwarefa Fet : g ifRfEFaq
ANZ TG, 39% fad aga & Trac a4
F1AR F3 2 | forady faaeft 30 wa7
fra @r & 553 FaFar § migarars,
afew faedt o= safgfEras Hroar g
T ¥ waaq a9 fasielt ¥ wwdfr &1
JUET AL @MW & TfFems 9
FIIF AN AIM A S @ fwaw
FT FATT AR AT G |

13 hrs.

SHRI O. V. ALAGESAN (Tirut-
tani): Kindly allow some more mo-
ney for the electrification of the Mad-
ras-Tiruvellur line.

st Tq wZiq qi¥ : 7FGY arg EEQ
gifsg, dfeq st '

SHRI KAMLAPATI TRIPATHI:
He is talking of Kerals,

A



165 Rly. Budget,
1976-77—Genl. Dis.

Shri O, V. Alagesan: Tamil Nadu.
SHRI KAMLAPATI TRIPATHI:

Tamil Nadu is doing very well. I
will go and see what is the position
in Tamil Nadu,

PHALGUNA 28, 1897 (SAKA) Rly. Budget, 166
1976-77—Genl, Dis.

aug § 2w & fawrq § a<y amar €1

ST TF TART AGT AW fFwTd AT

afg &=+ gxiY ) i @ 2,900

fFanite 71 F17 793 zra F faar 21

AN HON. MEMBER: What about
Karnataka?

SHRI KAMLAPATI TRIPATHI:
Karnataka is also doing well.

a1 qrera, # &g W@ ar 9.
S ¥ S A wrEgerEar gt 2 )
g ara WY woAr s v g fn g
T FraeT § zAfAr @ o S
g | AfeT g e Awmmifzey
F Fe@EET @ Fraw fwar @ oA
WX A5 FFATAT W1 AAr faEwE
ot <ty &7 grar & Y ¥ A7 FEAT
foF 7 %3, g2 &'F TEf &\ wa w@l 9%
TASTERU &I WO QL AGF FT qFA
Fgi @ g9 ¥ w0 oy F1 wfe-
fexas & for oY qft @req #dF 2
T 7 gaT frams &)

ZHTY WIEAT 4 2T A9 F FAgad
LRI AR e SE LR
fagma #r afF & 7 7@ ¥ fmd
77 Tzd AawrF 2 fF B smz wr
FE T F 91 g far e fae
T &1 30,000 fFEERT, MTTHIT
A0 A AET & AT TH qEw & fan
#19 fFar s AT 4,000 FUT o
arfer ) & g feesl F @Y qu
g A1 gET S § Al wEe g
gFar g1 @ 3% g 5 Fhasda
50 @ BRI AT TY qEBA g—
30,000 FE FTIT #WIT 30,000 fF1-
HzZT BT AZA—HIT BT AT FT

1,900 fFanfie &7 F9 I« T & |
3@ 91T Je2r g {5 1 ga Fm
FY 4B I AT | Sy st Ja7 fAEar
2, @z i g | gAY A ¥ Sgarsaad
ot -4 7@ 99 @ & fomw €@
g9 FY TEE 7 @ W A Fowr Iq
SEFT ITW AT ZIEAA qAH AT
v & forg ey sma ford Freamt
F faoret foq g wie wfus A€
sfagar @ o T IR a7 |

qrera, § oy Wi wrAAid
wTEdi %Y @ga qgq gaas 341 §
I zaE g feer femmy gwr
F97 ¥ WrEAl ¥ aga ¥ g fax g
T A S gETE W A YA AT
3 faar qr | g Ty FRO S A A
agal &1 saa g faar &) e ot &
gz T § fF foay gae a@ §
g7 " g7, o #G 7w fom gt
F ar* ¥ ggr ol g @ T 9§
T F9 FT 92A F1 a7 54 2 @ |

s{Y F@| A3 : FATwr qfgw #
qEE ¥ ar ¥ w419 ¥ % A& FaT

st wwenafa FeEt @ § gwaa
g fr ¥afor & wwer & awrd 91 w4
2 # wfa emmw A, A fr v 20
oF W3 Fefar % aawr § @it
3w afafa ¥ azodi 1 qwr 5 fagd
f& g %41 21 @1 & AT IEH WL
A @e At FT omEdm w@ Ay
HOBT W1 OF Uvgdl defaqr FHE
T F TR § AT o6 @F w7
utF g A fom «r foegar % =2 &
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[ o wyemrafie Py

gd ®nf WY geN can arfe gwrd
[EAET ¥ % |

wregAT, 57wt ¥ g § anvdrn
gz ¥ wrdr w7 g fr oow wow W
wfrTe w79 Y Fr ¥R

it dwr ey (W) : Hofem
& mw uF faT oA qwar gy
ard fma wd 2w W fedr gt W
#1 TA¥Y % g 9 A,
oYt Jqrer A ¥ oo g€ @ wav o7
T IFE FT 99 &4 1912 X 40 gwv
q1 §IT a7 &9 1922 ¥ I )
Y zzT, THEY qfer ot gW & wwnE
AT R AAEA G FTIAA N A
wYr g ¥ ofew ofr oy | ad
&1 77 T welY o q®e qAo fipy
&1 surE 7 N X ArvT Fewr -
= feay ar ot ad & WA gy ar &
e ot 77 ¥ Tl o gar ¥
vt = g & fr Iwar W€ fas
A A1 AR AT AT ¥ W7 AR
ara &1 amaer faar mar av) ofew o
F ot frgr ar oY =i fox J o fear
g7 ¥ 3% 77 Iv7 TAfae Tk @
mfr ofer I s /Y & oz
T A1 A FEAT fE I a8 O
a® A ¥ W wewew § ofr fagfa
fo w1 ¥t 32 Fwn ¥ o favgfy
for o a7 oY FUr WA REeE ¥
ﬂ‘lﬁ!‘ﬁ'ﬁ{o dre wir fagre &
wTEfat &1 AT gX ¥ T R & wTow
T= %) A9 1920 F AW T ITZ W AT
W 1973 ¥ IaeY afrare et iy
TR AT i afz ofer o g9 v Wy €
A wewr g s W W A @
AT |

a7
mmﬁwmmghqﬂ
war 2 fe gw 9w ax v wE ¥
™ X T ORI ¥ WY vy § e gy
T TE FA W wrvs gw iy
ot 7 g ww T foer B2 ol &
wifow ey fm e wwr s o
# = @ ® g wrn R fe e
6 w17 WA § fn wedlt & qarw Wit
ATH F CHTETATT & AT FTGT § IANT
W T a@ ¥ w7 fear Wy ¥ e
et ¥ auefg #7 frar o g &
wX AREge & ¥R vARgAT W
AT 77 o7 AF agy fzar w6
FTATT A weAT a% €Y | o foA-
A TR w1 KW F1 AeT Afxg gy
ATl ENATa I v fe
W19 EATE AfAr §yr 7 dar
T T &, IAF Y7 off T Fw 3A 78
wWE iy oft garaA F fadr @
a7 ¥7 # 7 Tarws faddr 7w TaEr
9 T §T I

SHRI B N REDDY (Niryalguda):
Shri Samar Mukherjee has already
brought to the notice of the hon,
Minister the fact thai the services of
4,000 workers in the Secunderabad
Division have been terminated, I
request the hon Minister tg give mm

assurance that they would be reins-
tated

@ wey W@ (mhgr) ;o
arfagy ¥ g gvr I2var 97 fe and-fek
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T8 v 3y & 5 ovw ¥ v
T aw Wrw o A srer el wifgy
wiifs qff sov stw ¥ 36 A h
™R av W & AR QR gEIw W)
Awa™ §) @ &) xafeg Saw) N
WX qAT w7 Fare fear arAr nfan

oft q@o Qwo WA (wTYT) :
Teeelt ¥ wpTTgT aF wTET TR 9y
o 7Y €| TER AT AW i qfeafr
*7¥ ¥ wifeer &Y W @1 W aw A
27 afr a1, A IAEW wF A¥ T FT
o nvipar ?

st wwenefe faeddt : wRE-
qETAYT WY ¥ Fw qfwdiT s oaw
oA TET ¥ | IAW AT O F AT R
AT gAw mHAae A o frar ) oEw R
W feqr ¥ w0 ® OB T A
X AN O AT FAT AW AT 7
¥FTH FAT STAMIL AT WWT STH R
I fram 7 faady it 77
avAT F XY o oY

sft swwwry wirporeT (o)
%3 ¥frgre 7 ¥Fr T AT ¥ AR
F AATT FITET FT| AT A A
feqm W™ 7T g7 S WY YA )
# ot wtew &1 FEwra ¥ fAo
FAAT AR F

R WG ;W SHED AT
¥ w7 aF F1 ww Tww gl

(Interruptions)

SHRI SOMNATH CHATTERJEE
(Burdwan): What about the intro-
duction of the suburban system bet-
ween Burdwan and Asansol?

What about the monthly season tic-

keta? The facllities have been with-
drawn. What about the tube-well
reaflway system in Calcutta?

Rly. Budget, 170
1076-7T7—Genl, Dis.

ot AR W\ ;e wfawfot aar

T Suit ¥ aR T} f5 osos

&1 DA W A wroh

AN $A §) wT oA Wy B §

& am a7 g Y A o @
TfE AT AT AL AR

™R 7 faan o ¥= Aew feem
T TITF e ¥ ¥ 2rq w fegr &4
oz ¥ ot foos = 2 & wrr
[ g o o oy Ty A & g6
s fla AR E?

ot wwenefa fawdy @ 9 ¥ o
AAT AT FT AT WA ¥ AT T
o1 g ¥1 TH 97 WY faEre
FrtL AR o s gdeT W
wRATI

a7 AT IR AnA feer
am § 391 faw A1 g gz A
W E OF ¥l AW AT § A W
I A I W FT TP

(Interruptions)

SHRI DINEN BHATTACHARYYA
(Serampore): What about the facili-
ties of the season ticket-holders
which have been withdrawn?

(Interruptions)

SHRI KAMLAPATHI TRIPATHI:
We shall look 1into it,

(Interrupt-ons)

SHRI SOMNATH CHATTERJEE:
What about the Burdwan-Asansol un-

derground railway system in Calcut-
ta'

SHRI KAMALXAPATHI TRIPATHI:
So far as the underground railway is
concerned, the work 1s going on  ac-
cording to the resources available. As
far as the question of withdrawing
facilities of season tickets ja contern=



1 Export Duty en Ground-
4 nut Kernel ete, (5. Res)

(Shri Kamlapati Tripathi]

ed, we shall look into the matter and
see why these facilities have been
withdrawn,

13.15 hrs.

STATUTORY RESOLUTION RE EX-

PORT DUTY ON GROUNDNUT KER-~

NEL, GROUNDNUT IN SHELL AND
COFFEE

THE MINISTER OF STATE IN-
CHARGE OF THE DEPARTMENT
OF REVENUE AND BANKING
(SHRI PRANAB KUMAR MUKHER-
JEE): Mr, Speaker, Sir, 1 beg to
move the following Resolution:—

“That in pursuance of sub-section
(2) of section 4A of the Indian
Tariff Act, 1934 (32 of 1884), this
House approves the notification of
the Government of India in the M-
nistry of Finance (Department of
Revenue and Insurance) No. GSR
75(E), dated the 12th February,
1976, increasing the export duty to
Rs. 800 per tonne on groundnut Ker-
nel, Rs. 800 per tonne on ground-
nut in shell and Rs. 300 per quintal
on coffee, with effect from the date
of publication of the said notifica-

tion”

As against the statutory rate of Rs.
29530 per tonne, groundnut had been
completely exempted from exorpt
duty by a notification issued on the
10th July, 1858 Similarly, the effective
rate of export duty on coffee had
been fixed at 50 Paise per kilogram
or Rs. 50 per quintal by a notification
issued on the 8th June, 1968 as against
the statutory rate of Rs, 12300 per
quintal,

13,18 hrs.

{(Mr, Derure-Seeaxer in the Chair.]

In recent months, the domestic mar-
ket price of groundnut had beep rul-
ing substantially lower than the price

MARCH 18, 1978 lzmum:'
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300 per quintal on coffee.

A suggestion has been made that
the quantity of coffee purchased for
export prior to 12-2-1876 shoulg be
exempted from the enhanced levy,
Whenever an export duty is levied or

line but An view of the legal position
set out in the Customs Act, 1962 it
is not poraible to grant any exemption
in respect of such quantity The ap-
propriate course, therefore, would be
for the rade to approach the Coffee
Board for any relief in the matter

It has aizo been suggested that while
in the prevailing situation of doestic
and international prices, there may
be justification for increasing the ex-
port duty downward adjustment in
the rate should be made if the prices
starteq falling in the international
market I may reiterate that the inci-
dence of export duties on the compe-
titive position of Indian goods in the
foreign markets is kept under review
and necessary adjusiments are made
as and when necessary in the inter-
est of export irade,

MR. DEPUTY-SPEAKER: Resolu-
tion moved:

“That in pursuance of sub-section
(2) of section 4A of the Indian Ta-
rift Act 1034 (32 of 1034), this
House approves the notification of
the Governmant of India in the

Ministry of Yinance~ (Departrient of



§00 per tonue on groundnut loernel,
Rs, 000 per tomne om groundnut in
sbell atid Ra. per quintm)

“That in pursuance of sub-section
(2) of section 4A of the Indian Ta-
riff Act 1934 (32 of 1034), this
House approves the notification of
the Government of India in the Mi-
nistry of Finance (Department of
Revenue and Insurance) No. GSR

of publication of the said notifica-
tion.”

The Motion was cdopted

13.18 hrs.

TAMIL NADU STATE LEGISLA-
TURE (DELEGATION OF POWERS)
BILL,

MR. DEPUTY-SPEAKER: We now
take up the Tami] Nadu State Legis-

lature (Delegation of Powers3 Bill,
Shri Mohsin.

SHRI SOMNATH CHATTERJEE
(Burdwan): The Minister is not
here,

(Interruptions)

THE MINISTER OF WORKS AND
HOUSING AND PARLIAMENTARY
APFAIRS (SHRI K. RAGHU RAMIA-

MR, DEUTPY-SPEARER: It is
not the fault of the Minister. We had

SHRI SOMNATH CHATTERJEE:
But he is late. He should be fined
along with you!

MR. DEPUTY.SPEAKER: Mr
Mohsin, you have been saveq by the
Opposition Members. You must thank
them. [ was going to adjourn the
House Now you may move your ,Bill
for consideration.

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): Thank you

I beg to move:*

“That the Bill to confer on the
President the power of the Legisla-
ture of the State of Tamil Nadu fo
make laws, as pased by Rajya Sabha
be tken into consideration.”

Sir, the House is aware that the
Proclamation dated 31st January 1976,
made by the President under article
356 of the Constitution in relation to
the State of Tamil Nadu provides
inter alia that the powers of ihe State
Legislature shall be exercised by or
under the authority of Parliament.
However, in view of the otherwise
busy schedule of business of the two
Houses, it woulg be difficult for Par-
liament to deal with the various le-
gislative measures that may be neces-
sary in respect of the State. It would
be even more difficult institutions
requiring emergeat legislation. The
Bill, therefore, seeks to confer on the
President the power of the State Le-

%mmamﬁﬁm
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(Delegation of Potwers) Bilk’
[Shri ¥, H. Mohsin]-

gislature to make lawa in respect of
the State It has been the normal prac-
tice to undertake such legislation in
relation to the States which came un-
der the President’s rule and the pre-
sent Bill is on the usual lines, Provi-
gion has been made in the Bill for the
constitution of a Consultative Com-
mittee consisting of 60 Memberg of
Parliament (40 from Lok Sabha and
20 from Rajya Sabha) in this regard.
Provision has also been made to em-
power Parliament to direcy modifica-
tions in the law made by the President,
it considered necessary.

I request this honourable House to

accept the legislative proposa] before
it.

MR, DEPUTY-SPEAKER: Motion
moved:

“That the Bill to confer on the
President the power of the Legisla-
ture of the State of Tamil Nadu to
make laws, as passed by Rajya Sa-
bha, be taken into consideration.’

SHRI SOMNATH CHATTERJEE
(Burdwan): Sir, this Bill is another
instance of how a wrong is followed
by another wrong. DBy this Bill the
entire democratic process, so far as
one stage is concerned, is sought to
be stalled. By this Bill, what is
sought to be provided is to confer on
the Executive the power of legislation
in respect of the State of Tamilnadu
and, by this measure, the Executive
wants to arrogate to itselg all the le-
gislative powers also. Thiz should be
treated as being against all norms and
tenets of a Parliamentry democracy.
We know that Art 357 provides that
in the cases of government under Pre-
sident's rule the legislative powers
can be conferred on the Parliament
and Parliament can delegate its func~
tions to the President But that should
uot be the normal way of functioning
in this country. After all, legislation
has 1o be considered and debated on
the floor of the concerneg Assembly

18, 198 Towil Nodw Stetedeg. . 176 .

(Delegation of Powers) Bill

and, if the Assembly is not function-
ing, then on the Floor of this House.
But, without our participation as peo-
ple's representatives, faws are being
passed by means of a 4at. Thix subs-
titution of Executive legislation in
place of normal legislation by dobate
and by discussion ghould mnot be the
normal state of affairs, Now, with
the liberal use of Art. 855 of the
Constitution in this country, in so
many States there ig no participation,
so far as law making 1s con~
cerned, by any of the Tepresen-
tatives of the people. Everything
will now be dome by the Executive
from the North Block or South
Block, by different Ministries
in Delhi, so far as different legislations
are concerned. I am raising a question
of principle You say that you have
no time to discuss legislative measures
with regard to States which are under
President’'s Rule in  the Parliament.
We have tume to pass laws like MISA,
we have time to pass laws like the
Payment of Bonus (Amendment) Act,
we have time to pass luws like the
Election Law (Amendment) Act we
have time to pass Constitutional
Amendments for the sake of protect.
ing somebody, but we have no time in
this Parliament to consider legislation
which 1s going to effect milhons and
millions of people m a particular
State' You don't allow that State to
hold elections and you don’'t hold elec-
tions; vou have no programme to hold
elections there. you don't allow the
people to express their choice, you take
up the administration of a particular
State and then you also take upon
yourself, by means of Executive orders,
the right to pass legislation This sort
of abrogation of Parliament's functions
should not be allowed. The provision
is that if any amendment 15 sought to
be made, later on, after the President’s
Act iz passed, thir amendment should
he made on the floor of the House. But
here, there is only the gquestion of
amendment, general discussions are
not there, This is the position which
you are finding in  this country, On
the plea of lack of time, especially
when all sorts of Draconlan laws are
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are s0 many provi-

of the Constitutions that are not
being followed by this Government.
We have got the Directive Principles
in our Constitution. The Directive
Principles lay down so many laudable
objectives which, the founding fathers
of our Constitution wanted, should be
implementied as early as posmible 27
years have passed, but nothing has
been done with regard to these And
now you say that, when article 357 is
there, we should follow that My sub-
mission 18 that the process of democra
cy should not be stified in the manner
in which 1t is sought to be done by
this Government You take away the
people's nght of participation m the
election of thewr represeniatives—
choice of representatives, you take
away the right of the people to parti-
apate .n law making  through their
elected representatives and now you
want to go on foisting executive deci
sions through the means of legislative
processes upon the people of a State
whose rights you have already stiffed.
Therefore 1 oppose this Bill an prnel
ple Let Parliament consider at least
the important Bills Why should thev
not come up here® And consultation
with the Consultative Committee 15 not
even compulsorv, they may consult it
or may not Therefore where is the
protection” Thus the people’s repre-
sentatives have no volce there their de-
cisions will not be mandatory and
binding on the execuhive They can
pass any law Therelore, on principle,
1 am opposing this BilL

1 want the Minister to state when
they propose to hold elections in Tamil
Nadu, how long this will continue in
Tamil Nadu, whether they will conti-
nue the President's rule od afinitum
or whether there is a time limit
thought of or whether the plea of
Emergeney will continue to be taken
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for the purpose of perpetuating the
Premdent's rule in Tamil Nodu

*SHRI § A, MURUGANANTHAM
(Tirunelveli) Mr. Deputy-Speaker, Sir,
I welcome tlus Bill seeking to delegate
the powers of the State Legislature to
the President in  respect of Tamil
Nadu 1 have to point out that the
imposition of Presidents rule in Tamil
Nadu has been the inewitable conse-
quence of wide spread corruption 1n
administration, malpractices and re-
grettable encouragement to separatist
tendencies perpetrated and perpetuat-
ed by the DM K Government 1n Taml
Nadu over a long pernied of years

Sir, ths Bill seeks to establish a
Consultative Commuitee comprising of
40 members of Lok Sabha and 20 Mem-
bers of Rajya Sabha for the purpose of
assisting the President in the adiminis-
iration of the State of Tamul Nadu
Sir many meaningful and constructive
steps are to be taken during the Presi-
dent’s rule in the State Now, fam.ne
1 sta king manv areas of Tamil Nadu.
In Coimbatore, Madurai, Tiruchira-
ppal: Tirunehell and Ramanathapu-
ram distrct of Tamil Nadu the people
are undergmng marmufold mi-eries on
account of famine In partcular 1n
my Constituency of T.runelveli in
Hapidaran taluk people ar walking
many miles for getting dnnk ng water.
I request that immediately effective
steps should be taken to contain the
famine 1n Tamil Nadu

MR DEPUTY-SPEAKER We are
not discussing the situation in Tamil
Nadu: we are discussinZ the proposal
to confer on the President the power
to legislate The hon Member may
confine humself to the imits of the Bill.

SHRI S A MURUGANANTHAM-
Sir, as the House 18 aware, in Tamil
Nadu there are so many texhle mills
and some among them are sick. Some-
thing has to be done immediately for
rejuvenating these sick textile miils.
Textile Milly in Canverinagur and
‘Walijabad have been closed, throwing
some thousands of workers out ol em-

#The originel speech was delivered io Tamil.



Todkil Nl Sutey Lvp.
T o o b B

[Shri S, A. Muruganantham]

ployment. These milis shauld be ré-
opened immediately.

MR, DEPUTY-SPEAKER: Please be
velevant, Please speak on the Bill I
am not preventing you from speaking.
I am only requesting you to speak on
the BIIL

SHRI S. A MURUGANANTHAM:
Under the President's rule in Tamil
Nadu, a new impetus has to be given
to the 20.point economic programme.
In Tamil Nadu the land ceiling has
been fixed keeping individual as the
basic unit which in consequence has
led to non-availability of Surplus land.
As pointed out in the 20 point econo-
mic programme, the family should be
the basic unit for land ceiling. Sir,
under the President's rule in Tamil
Nadu this kind of land ceiling should
be ensured

MR, DEPUTY-SPEAKER: We had a
discussion before on the situation in
Tamil Nadu. It was fully discussed.
This i= a very limited bill,

SHRI S. A. MURUGANANTHAM:
Sir, as 1 have pointed out, land ceiling
in Tamil Nadu should be eflected
having family as the basic unit. Re-
cently, in Tamil Nadu the bus fare
has been raised. This shoulg not have
been done as it ig detrimental to the
intefasts of common peopld  Under
the President's rule in Tamil Nadu
such activitles which would lead to

the cumulative good of the people
should be undertaken.
SHRI B. V. NAIK (Kanara): Mr.

Deputy-Speaker, Sir, I welcome this
Bill whole-heartedly and I will tell you
why.

The consultative status that has been
accorded to the Committee that is go-
ing to be constituted with sixty mem.
bers, it should not be a consultation
in form only, but I hope, it will be in
content also, ‘We have had our own
experience of President’s rule In other

WMANES 10, 19 mmua i

the extent possible,

As usual, I will be asked that this
is a limited Bill, but Sir, in my five
vears' experience, I have vet to come
across a Bill which was unlimited.
What I am trying to siress is that we
have a Federal Constitution in thus
country. There are many couniries
in the worlg which have federal cons-
titution, for example Uniteg State has
a Federal Constitution, There are
State Governmentg and there is the
Federal Government. USSR, Union
of Soviet Socialist Republics. not only
has a Federal Constitution, each State
is an independent Republic which is
governed by Moscow,

MR, DEPUTY-SPEAKER' What are
you driving at?

SHRI B. V. VAIK' Qur Federal Con-
stitution has certain handicaps and
one of the handlcaps is that our Fede-
ral Constitution has been limping on
the Stilts of linguistic States. Under
the circumstances, what 1 am driving
at is, that what we need in this coun-
try is a strong centire so that the hete.
rogeneity of the linguistic nature Is
reduccd as much ag possible.

SHRI DINEN BHATTACHARYYA
(Serampore): That has nothing to do
with the Bill

SHRI B. V. NAIK: If you read the
Bill, you will undersiatid s,
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MR. DEPUTY-SPEAKER: 1 have
reid it, now I have Wtarted dibting
myself, whether I have utdertsooq it.

SHRI B. V. NAIK: What ] am trying
to say is that most of these consylta-
tive commitiees tend to forget the real
problem, particularly the people com-
ing from the other States. We had
our experience in the State of Karna-
taka, where our friend, Shri Piloo
Mody, who is presently a State Guest,
wag only Interested and trying all the
time to put off the lights in Sansad
Soudha. I would, therefore, urge upon
the Minister to give a fair modicum
of representation to *he people and
representatives from the State of
Tamil Nadu so that they understand
the aspirations of the people and they
are able to fulfill those and make a
success of the President's rule,

SHRI J. MATHA GOWDER (Nilgi-
ris): Mr, Deputy-Speaker, Sir, I am
not in a position to welcome this Bill
seeking to delegate the legislative
powers to the President in respecy of
Tamil Nadu. 25 years after Indepen-
dence, for the first time the President's
rule has bLeen imposed in Tamil Nadu
The argument advanced for the impo-
sition of the President's rule there s
that some Ministers of the DMK.
Government had been indulging in
corrupt practices. I would like to
pomnt out here that in olher Congress-
administered Stales also the Congress
Party members themselves had made
allegations of corruption against the
Chief Minister's.

Leg. (Delipation of Porers)
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demogratic system of representative
Governmant. None, knows, including
the Ministers, for bow long this will
continue. The wonderful symptom of
the President's rule is that the Gov-
ernor of Tamil Nadu has started say-
ing that all the malpractices, misteeds
and corruption seen in Tamil Nadu
during the past 25 years Leginning
from the Congrees Party ruie to the
end of DMK rule have been wiped
out within one and half months. It
seeme thad the President’s rule is the
panaceg for all maladieg of corruption
etc. and the bureaucrats would eradi-
cate such evily within the shortest
time. If that is s0, the representative-
Governmenty in all other States ghould
be dismissed and the President's rule
should imposed so that corruption and
such other evils can be eradicated.

MR DEPUTY-SPEAKER- The only
question before us is: whether the
legislative power will be exercized by
Parlilament or whether the Parliament
will delegate the power to the Presi-
dent.

SHRI J MATHA GOWDER: To
make the rules.

MR DEPUTY-SPEAKER: To make
the 'aw Should we do it ourselves
or should we delegate it to the Presi-
dent?

SHRI J. MATHA GOWDER: The
President is being empowered to rum
the administration in the State. I am
wondering how the President would
be able to run the State of Temil Nadu
from here.

MR. DEPUTY-SPEAKER: Not for
running the administration but for
making the laws.

SHRI J. MATHA GOWDER: ¥For
what purpose? To run the admims-
tratiom.

MR. DEPUTY-SPEAKER: Ii does
not matter. This is a limited Bill, only
to confer on the President the law-
making power. Whether be runs fthe-
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administration all right or not is a

different matter. Please come to the
provisions of the Bill.

SHRI J, MATHA GOWDER: The
President's rule in Tamil Nadu has
been imposed for political considera-
tions and not for the welfare of the
people of Tamil Nedu. It is not that
the atmosphere is not conducive for
holding elections in Tamil Nadu. The
Governor himself has stated that the
people of Tamil Nadu have not taken
to violence and there is absolute peace.
Sir, the elections should be held in
Tamil Nadu so that reprseniative Gova
ernment can be established there. One
wrong has been committed in Tumil
Nadu to suppress one polifical party.
1 only wish that that wrong should not
be passed on to the shoulders of the
people of Tamil Nadu and such » wrong
should not be allowed to multiply. I
oppose this Bill empowering the Presi-
dent to legislate for Tamil Nadu with
the request that elections should bhe
held theres for establishing representa-
{ive Government.

SHRI O V. ALAGESAN (Tirnttani):
1 confilne mysell to the merits of the
Bill. Al that has been said “yy the
hon members from the opposition who
<poke just now, would have heen re-
levani if they opposed the introduction
nf the President's rule itself. As you
know. the HMouse has approved with
a unanimous vote the introduction of
President's rule in Tamil Nadu and
this is only a corollary. ‘This has been
done earlier also i.e. wherever there
was Presidenl’s rule such Committees
have heen appointed and such legisla-
tive powers have been conceded to the
President. Certain warnings have
heen uttered and my hon, friend has
desired that the Members rcming from
the State of Tamil Nadu should have
greater say in fhe Committee, I think
the hon Minister will taka care of that,
There is no difficulty about {:. Every.
thing that has been wanted has been
provided for under Section 3:

(Delegation of Powers)

“Any Act passed by the ¥ resident,
will be placed before the Parliament
and if any amendment has fo be
carried out, it can Le dong within =
stipulated period.”

8o, there ig no substance in the various
arguments that were advanced against
the Bill.

The Committee will consist of 60
Members—40 from this House and 20
from the other House. This vill act as
a sort of alternative legisiature for the
State. Ajs there is no State Legisla-
ture, the jurisdiction of the whole
Parliament is substituted and the
Members of the Committee coming
from this House and the other House
will act as a legislature of the State
for the time being.

I waa enquiring from the hon,
members how these Committees used
to function earlier when there was
President's Rule. I was told by some
hon. members that the working was
not satisfactory. The Committee(s)
hardly met, I was told that once a
Commitiee was supposed to meet in
Delhi, bu; the Committee did not
meet at all, I would only request
that the fate of this Committee
should not be as it was earlier and
the Committee shouldq mect as nften 8
possible. Anyv legislation that has
been prepared or is about to be pre-
sented, may be placed before the
Committee, The whole Parliament
may not be able to take care of it
which the Committce can do,

For carrying on administration,
certain laws have to be passed, The
chief objective of the  President's
rule has been to avoid and to re-
move mal-administration, Mal-ad-
ministration was not only at the
State Government level but it was
in the municipal councils alse. Their
terms were over. They were over,
living. It hag been proved that ms
administration was the rule of the
dsy, Several cates in local bodies

oy
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have come to our hotice in this re-
gard, It may be necessary to pass an
Act removing these local bodies and
entrusting them to different hands.
When 1 say ‘different hands’ I mean
officials or oficers who may for the
time being be appointed for the pur~
pose. Legislation may be nacessary
in that connection.

If the object of introducing Presi-
dent's rule has to be fulfilled, pass-
ing of the Bill by the House becomesa
absolutely mecessary, There can be
no objection on the matter of prin-
ciplee, Shri Somnath Chatterjes
started saying his objection was on a
matter of principle. When the prin.
ciple of President's rule is accepted,
this cannot ba opposed on a matter
wf principles. It is only a corrollary. I
hope the House will pass the Bill,

THE DEPUTY MINISTER IN THE
MINISTRY OF HOME AFFAIRS
(SHRY ¥, H MOHSINY: 1 s vl
ful to the Members who huve taken
part in the debate. The members
from the Opposition have spoken
against the Bill as if this is an un-
usual measure, After the proclama-
tion of the President's Rule m Tamil
Nadu, the powers of the State Legis-
lature are exercisable by the Parlia-
ment, This has been laid down in
Article 357 of the Constitution:

It is permissible—— -

"“(a) for Parliament to confer on
the President the power of
the Legislature of ths State
to make laws, and to autho-
rise the President to delegate

186-
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It is only under this Article that
this measure has been brought in. As
the hon, Members are aware, now as
many as four States/Union Terri-
tories are under President's rule,
Tamilnadu, Fondicherry, Nagaland
and Gujurat. If all the legislative
work need to be taken up by Parlia-
ment then will we find the time for
all these things? The 20 point pro-
gramme enunciated by the hon,
Prime Minister and to be implemen-
ted by the State Governments has
generated many laws in the various
States as well, It is therefore im-
possible for the Parliament to find so
much time to pass all these necessary
legisiations. Besides this, therg may
be some emergency when the Parlia-
menl may not be meeting, We may
have to have some legisiation of
emergent kind or emergent nature.

So, 1t is not possible to do that un-
less. ...

SHRI SOMNATH CHATTERJEE:
You can “ssue an ordinance which
can come before the House later on,
You can have this ordinance.

SHRI F H MOHSIN: Sir, even
that has io be brought before the
Parhament 2gain. This is done in
order to save the time of the House
and it is issued on the usual lines.
Wherever the President's rule has
been brought in in the States, dele-
gation of power is also taking place.
The power of Parliament is delegated
to the President and that is on .the
usual lines. After the promulgation
of the President’s rule in Tamil Nadu
scme ordinances have been promul-
gateq likg the following:

(1) The Tamil Nadu Indebted
Agriculturists (Temporary
::!:er) Second Ordinance,
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and this brings me to the point that,
in spite of tne varioug other efforts
that have been claimed to be made
-since the Emergency, the Railwuyg are
still going to be in the red. In spite of
the recommendations of the Railway
Congyention Committee of 1971 and
though the Task Force has ieported to
the Government what is Leing done
about reviewing and reorgamsing the
railway finances, we are still in the
tunnel. May be the Minister sees the
light through the tunnel. But certain-
ly by going through his speech, there
is very little that one can discover as
to what reorganisation has been done
about the finances of the railways,
what is proposed to be done, what is
‘the perspective that we have before
‘us. Because we have seen, time and
again, reports have been placed before
Parliament and the reports of Parlia-
“mentary Committees such as the Rail-
“way Convention Committee ang the
‘Public Accounis Committee, are just
50 much of waste paper as far as the
moribund Railway Board is zcncerned
because, as I said last year itsell,
something more drastic has to be done
for changing the old face ¢f the rail-
ways and bring about a new look. Just
new Ministers are not enough.

Till 1965-66 we have had surplus
budgriis ang we are now steadily go-
ing down. Now we have got this so-
called surplus budgat. But what is
the net financial position? It is the
same and at the same time we are
*tolg about shortage of funds and
therefore the new lines that are! neces-
sary for thg development of our 1ail
network, the new lines that are neces-
sary for the development of our na-
4ional economy, have to be cut down
4ill there are mini-lines and we are
‘having a sort of mini-railway system
developing in this country,

For instance, one of the things that
is holding up the development in the
‘Southern Railway—that is leading to
lose in earnings—ig that vou have got
-a tremendousg delay in transhipment
from metre-guage o broad-gauge.
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W.hen we asg what has happened to
this, they say “Oh, we will have to go
to finance, we will have to go to the
Planning Commission”. Bug they wo
not go there themselves, they send their
people in the Railway Board. God
alone knows what they Jdo and get
there, because we in the South continue
to remain jogging along in the etre-
gauge and having these tottlenecks
with the result that road transpcrt is
gradually pinching from the railways

whatever js possible in terms of
foreign.

Therefore, what I want to say and
what the PAC has said is that the Rail-
way Board, which is suppcsed to con-
sist of experts, hag not till ncw been
able to put the financial management
of the railways on a c:cieatific basis
nor is there any scientific and rational
procedure which they follow, The
PAC has particularly drawn aitention
to the fact that the railways nave been
in a great hurry to introduce wvarious
prestigious trains like the Rajdhani
and they have not yet come forward
with a long-range perspective plan, that
a tremendous amount of ad hocism is
continuing, etc.

The budget, in spite of a [ew silver
linings, continues to reflect the same
ad hocism.

What has been done about the sub-
urban railways? Youy are losing heavi-
ly on season tickets. We are not say-
ing “Raise the fares’. The Railway
Board is never tired of telling us in
how many couniries the government is
reimbursing the railways for the social
burdens they bear. I want tn ask, why
is it that the Central and State Gov-
ernments cannot provide quarters
to the employees near their plaees
of work or reimburse the railways
for the losses on account of these
social burdens? Why is it that
big  monopolistic concerns and
multinational corporations such as
the Lockheed cannot provide quar-
ters to their employees near their
places of work or reimburse the rail-
ways for the tremendous loss mcurred
yeap after year?
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MR. DEPUTY-SPEAKER: Lockheed
to reimburse iue railways?

SHRIMATI PARVATHI KRISHNAN:
I am saying that companies like that
whose employees have to travel by
suburban railways on season tickets
should make good the loss the railways
are incurring on those season tickets.

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
BUTA SINGH): Do you want the rail-
ways to take money from Lockheeds?

SHRIMATI PARVATHI XRISHNAN.
I am not at all saying you as ¢n in-
dividual should take money from
Lockheeds. I have explained my sug-
gestion ang if that is accepted, in that
case, the railway’s losses could be
brought down by about Rs. 40 crores
There are companies like Sharp Dohme,
Sandoz and other companies whose
employees travel for work ty subur-
ban trains, So also Central Govern-
ment and State Government employe.
e<. I suggest that such comvanies and
the Central and State Governments
should reimburse the railways for this
710ss. In their 195th report the PAC has
said:

“A long range perspective plan
should be drawn up in place of what
appears to be an ad hoe approach
ag at present. Clear-cut priorities
for future investment both in respect
of passenger ang goods movement
should also be laig down. The
committee trust that our railways,
realising that Rajdhani and similar
trains, while by no means unwel-
come, cater to a limited and privi-
leged section of the travelling pub-
lie, will leave no stone unturwed
1ill- a truly neople-oriented service
is made available to all.”

In this year’s budget papers, there is
very little picture of any people-
coriented service coming into being!

The hon, Minister said that the 20-
point programme is being vigorously
implemented in the railways. 1 do mot
know . where that wvigour is being
directed, because one of the points in
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that programme is that workers should
be~taken into participation in manage-
ment, The railway authorities will
again and again tell us, “Yes; we have
our usyal railway unions whom we re-
cognise and love. We have periedical
consultationg with them.” Ope of the
examples once given to me in regard
to workers’ participation ia manage-
ment is, the workers are associated
with the organising of boy scouts!
Even in the International Women’'s

. Decade, they have forgotton girl guides)

These are the footling little things we
are told. Where was the participation,
for instance in bringing down the rete
of accidents: where is it in bringing
down ticketless travel? Have you done
any job analytsis; have you taken the
workers into confidence in working out
as to where and how economy mea-
sures are possible? To-day, bonded
labour is there in the Railways; be-
cause in many places, the railway offi-
cers use the employeeg ‘as their cooks,
malis, butlers or valets., Ask th. rail-
way employees. They will tell you.
Have you done anything to remove it?
But the economy measure means re-
moving one worker here and - one
worker there, while the top continues
ag it is, Retirdment is being used as
a stick to get rid of unwanted people
in the Railways, people who have the
courage to speak up against the fossi-
lizeq bureaucracy who cannot bro?'k
any criticism. And, tharefore, you
ﬁn;g this. In one place for instancel
a worker was retired compulsorily on
the charge of absenteeism; and he has
been absent for only 2. days in that
year. T can give you any number of
examples: hut I think you would - not
give m ( “he sime to give all the exam-
ples. So 1 have to do it with the
Minister privately.

Such ridiculous things ave happen-
ing. Uniforms are issued to railway
employees.  Obviously, when ou
make uniforms by the rule of thumb,
they are all different thumbs: they areé
bigger, smaller. longer or shorter.
Ang now suddenly, a notice is put
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“That Clauses 3 and 1, the Enact-
ing Formula and ths Titls stand part
of the Bill".

The motion was adopted

Cauges 3 and 1, the Enacting For-
mula ard the Title were added to the
Bill.

SHRI F. H, MOHSIN: Bir, I beg
to move:
“That the Bill be passed”

MR. DEPUTY.SPEAKER : The ques-
tion is:

“That the Bil] be passed”
The motion was adopled

13.55 hrs.

GENERAL BUDGET, 1978-T7—
GENERAL DISCUSSION

MR. DEPUTY.SPEAKER : We now
take up general discussion on the Bud-
get.

SHRI INDRAJIT GUPTA (Al-
pore): Mr. Deputy-Speaker, Sir, dur-
ing the last two days our Finance
Minister has received a much larger
share of bouquets than he s
probably wusually acqustomed to
for the budget which he has

ted On a closure study of
his budget proposal I find that there
are some new features in it undoubt-
edly which merit attention but the
new features are both positive and ne-
gative, There is of course, much larger
than ususl increase in the outlay for
the Plan, This is welcome. There is
31.6 per cent additional allocation for
the Plan outliy, and as he has stated
in his speech, this js higher than in
any other one year during this period
in which we have been going in for
Five Year Phns,

Moreover, it 1s also a good thing that
this big increase in the Plan outlay
has been proposed at a time when pri.
ces are not rising. Previously due to the
Serrible inflation that was going on any
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This time because at thiz- mo-
ment at least prices are not rislng—
1 do not know what will happen if the
rains fail again but that is all beyamd
even the Finance Minister'a control
therefaore this increased budget outlay
in terms of phymical targets will be
much more meaningful than it was in
previous Years.

The second new feature is that o
the face of it at any rate there is no
sort of sweeping attempt—as was done
in the past—to put burdens on the
Common man in the form of a heavy
increase in excise duties on articles of
mass consumption or popular consump-
fion, Excise dutics had become in the
previous years the major source of
collecting revenue and very large amo-
unts were sought to be collected by
imposition of excise duties, This time
that position is not there. Some
excise duties have been lowered,
gome excise dutics have not
been changed and a few excise
dutiegs have been raised also. But
there is not that kind of general
patiern of trying to raise a large amo-
unt of revenue by means of a sweep-
ing increase in excise dubes, that is,
indirect taxes. That is also a new fea-
ture. Thirdly, there is also snother néwv
feaiure and that, in our opinion, Is the

private sector. These three factors are
all nsw, in a sense. Not that concess
iong were nof made in the past also,
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an expensive-looking suit of clo-
to be made by him for you
is nothing wrong with the suit,
sul that you would like to have
The suit of clothes 1s very nice
it could be made to your measure
and would fit you, later on it would be
very comfortable and lock very smart
~—no doubt about it Bu. the only
trouble 15 that Jater on you may find
that you bhave not got either fhe cloth
or the wherewithal to buy the cloth
out of which the suit 15 going to be
made I have no quasre! with the
Plan for the swit at all 1 fact I
personally welcome very much things
like the 34 per cent ncreise n allo-
cationg for science gnd technology It
was something which was necdud 1
welcome the relief which has heen
provided for pensioner, whih was

-EfgiE

also very long overdue These are
good things from the soclal
points of view I welcome also,

incwdentally  from my >wn  pont
of view, the attention whuh 1s heing
gwven in terms of allocationg {o the
development of sports of  physical
traming of sports coaching <«chemes 1
think 11 1s an 1mporlart thing whuh
18 not paid very much often‘icn lo in
this House at all

The allocations which have lLeen
made for the core sector fur petro-
leum, for steel for power have all
been subttanuially rased though not
very much m the casc of 1al where
the flgure 1« more or less conrtant—
it 15 not very much of an irctcase  In
any case although proper prionity has
been given to agniculturay rredudtion
also the development of rrigation
schemes. flood contro! ferlilisers anr
50 on this has not been done at the
expense of the develupment of the
core seclor of industry in the public
sector I am glad for fhat because
adviee 18 being given, counsels are be
mg given from all parts of our coun-
try and from all parts of the world
als0. 10 us that we should cui down
these fund allocations for the develop.
ment of basic and heavy ndustres snd
concenirate more on the nroduct.on of
food I do not agree with that theory
at all That theory has been prepoun-
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ded by various foreign econonusis, the
World Bank and some other gentlemen
like that who seem to think that
India’s inferests lie in only bLecoming
a grower and exporier of fuvod, and
we have been advised not to wuste
scarce resources 1n going mm for this
kind of big development of industrial
projects As far as I can make out,
that {heory or that advice has not been
heeded, and I am glad for 1t

But one thing 1 would just like to
query The Mimster mught kindly
clanfy 1t lafer on  While 1 am on {lus
question of the core sector, I find that
an amount of Rs 100 crores has been
provided for the Kudremukh project,
although, 11 1s admitted 1n the budget
documentis also, that the hudremukh
project 18 being entirely financed by
Iran—the wotds used here ate wholly
financed by Iran So ] would hike to
know why 1t Became necessary tfo
provide such a large amouni as Rs 100
crores for this Kudremukh pi ject, of
it 1 to be wholly financed by a1 olher
country, because the project 1s meant
primanly to meet ibe needs «f that
country 1 am not gomg mnio its pros
and cons at the moment, out as a bud-
gotary exeruses, 1 would like to hnow
why Rs 100 crores should be provided
—nol a small sum—for a project
wiuch 15 to be whotly finance i by the
Government of Iran The~ .re some
guod things Bul as I was siving, it
i~ not enobugh to pith oui the design
of vour suit of clothes that you want
to wear 1t 1s also neccssary to see thaf
vou get the whecrewithal by v huch
the sut can be really tallorei

1 tind another new thung in this bud-
gei—the very modest amount of re
suurce mobilisation which hes  been
attempted Mr Subramaniams pre-
decessors would I jthink have shrunk
back in hoiror at the thought that the
additional tax yweld for the (entral
secior would be only about Rs 48 cro-
res ‘That 15 the net result of the con-
cessions. Tha bulk of the concessions
goes to the busmness and industnat
sectar, with some litile In toxes and
excise duties the net result 1 that we
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a statutory committee, set up by a re-
solution of Parliament. That Com-
mittee, goes to Lucknow and visits the
goods shed. A Senijor Deputy Mecha-
nical Engineer there prevents them
from working ang thireatens to assault
a member of the Committee. I com-
plained to the Minister. What hap-
rened? Not even g ore-line acknow-
ledgement, Is this a serious matter or
not?

You talk about the emergency. What
is there in the 20-point programme? It
is meant for remoying the inequalities
angd economic imbalances that exist
today. And one of the things that we
have been demanding from the begin-
ning is doing away with the contrzct
system. Parliament in its wisdom
thought of setting up this committee
and passed a resolution for that pur-
pose. And a foofling little DME bhas
the cheek to assault a member of that
Committee! Is he not showing thereby
contempt for Parliament itself? And
he continues in service. Not only does
he continue. but t; the workers who
stand up to him, he savs: “off with
you, the emergency is there, you are
retired” And it is significant that
among those to whem he has eciven
these retirement notices there is a suffi-
cient number of Muslims also. It is
very significant that people who are
responsible today for promoting Sakhas
of the RSS are also responsible for
taking action under the emergency
against those who belong to a minori-
ty community. Is it iustice, T ask
yvou? Is thig the kind of thing that
should be allowed to continue? How
can the rai'ways ever improve. how
can yvou get the real co-operation
of the workers?

I am glad that the Minister has
thanked the railway workers for their
co-overation, but that co-cneration
has been in spite of the administra-
tion, in gpite of all these pinpricks, all
these attacks, and not because the2y
are being given a fair deal. By no-
means. All the heart-burnings that
led teuthe strike of 1974 are still there.
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Where are your railway workers
being  given accommodation? In
Bokaro, in Bhilai, where there is ro
private building, whare they havia io
pay fantastic amounts ag rent, where-
ever there are smal] places, are the
railways not going to give quarters to
their employees? Is this not a thing
that is necessary for the development
of your economy, for the more efficient
working of the railways The Minis-
ter has not told us anything about this
in his speech.

His speech is beautiful, in very nice
English, perfect language, very pic~
turesque, it can even put one to sleep
because it is a sort of lullaby, but at
the same time, the reality is not there,
and it is the reality that we have to
face if we want to progress in this
country, The railways need 3 com-
plete overhaul, To begin with, these
Railway Board people, the so-called
experts, are now trying to become
more and more experts, and are wait-
ing for these consultancy Projects
abroad. What a lovely opportunity
for them! I think they must be all
planning to go abroad as soon as the
Budget is over, I am not talking
about the Ministers. The whole point
is that the Ministers are helpless. This
is what we have been saying again and
again; reorganise the Railway Board
which is misleading Parliament, mis-
leading the Ministers and leading the
whole people of our countiry up the
garden path.

SHRI G. VISWANATHAN (Wandi-
wash): You have been saying this
for decades. What has happened?

SHRIMATI PARVATHI KRISH-
NAN: When I say it again and again,
something sometimes impinges. Once
or twice, something has happened.
So, we hope that we have struggled
for it. But I would pleag that
umless and until you take the
workers into confidence, unless
you have really a serious system
of workers’ vparticipation in the
management, which is there in all
other public sector concerns, includ-
ing all the registered unions in the
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industry, unless you do thai, you are
not going to get any change in the
railways, because all the workers have
got a right through their representa-
tives to convey what they think is
wrong and to convey tleir ideas for
setting them right.

Without a proper scientific job
analysis you cannot achieve lasting
results and such a scientific job ana-
lysis cannot take place unless and
until you see that the co-operation
of the workers is gathered in toto.

Lastly, on the question of new lines,
Mr, Parashar, as usual, wants all to
go to the hill station svery summer.
So, he wantg that hill stations should
b2 brought into the general stream of
railway lines. I have no quarrel with
that. But, I think, it is time that we
have before us a real persnective
when, within the shortest possible
time, New lines will be opened up,
old lines may be overhauled, metre-
gauge will be converted intc hroad-
gauge, The largest sufferer in al! this
hag consistently been the Southern
Railway, and in the Southern Railway
today we find more and more that the
various goods that nave been moved
are the goods that are being moved
constantly by road.

For instance, recently, a new Tea
Express has started from Mettuvlavam
to Cochin. This is a fast passenger
train Thig train originaily was the
train which useg to serve the students
and the workers who were going to
the Government Press. This is alvo on
that line. But what happened when
it was turned into the Tea Express
was that those small stops had been
cut out. The students and the Gov-
ernment employees and others who
used it every day, who had their sea-
son tickets, are unable tc use it. But
the Tea Express keeps going empty up
and down. I think they have earned
something like Rs. 3000. I do ) not
know. I am not sure of the Railway
Board’s figures, because they always

say that they have earned Rs. 3000.

PHALGUNA 22, 1897 (SAKA)

Railway Budget, 198
1976-77—Genl. Dis.

But then they forget the other Rs. 500
or Rs. 2000 that they have earned
somewhere else and then bring up to
Rs. 5000 or whatewer it is. The point
ig this. Ag hoecism to which the Pub-
lic Accounts Committee has drawn
attention they suddenly startea a new
train here and a new train there—is
not going to help. That is, the recom-
mendations of the Railway Conven-
tion Committee and the Public Ac-
counts Committee have to be taken
very seriously and have to be gone
into with a sense of urgency and
emergency. We are talking in a period
of emergency, But the railways have
to juggle up. They say that the sta-
tions are cleared; reservations are now
more easily available. Passengers do
appreciate that the railways have im-
proved in their services. Nobody can
deny that ang the workers have also
got a role in that. But is that enough?
Is that part of your national economy.
That is something that shoulgd have
taken place a decade ago and the Rail-
way Board needed an emergency to do
it. Are they not ashameq of them-
selveg? Could thev not do it hefore
the emergency? Only after the emer-
gency that they able to do it. Why
wag it not going on previously? Could
they not bring it before? It is not
only in emergency that T speak, I am
talking in terms of national progress,
in terms of national economy. If our
industry is to loog up. if our industrial
progress is to be stepped up, it cannot
be done unless and unti] the railway
also change their whole outlook,
change their miathoq of functioning
and put up before the Parliament in
the shortest possible timef a  really
comprehensive scheme reorganising
their finances on the orlg side, reorga-
nising themselves on the other side,
and at the same time, giving us a
perspective of what we can foresee
for the railways in the coming years.

SHRI 8. A. KADER (Bombay-Cen-
tral-South): Mr. Deputy-Speaker,
Sir, I woulg like to begin myv remarks
by quoting the hon. Minister of Rail-
ways, Shri Kamlapati Trinathi, from
his Budget Speech, on p. 13:
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country, but this time ulso nothing has
been done in this regard.

I can undertand some argument
about income-tax, but what is the justi-
fication for the steep reduction made
in the wealth tax rates ? How is it
going to help 7 We know from the
raids and investigations carried oul
last year what enormous amounts of
concealed wealth there must be in the
country as a whole, apart from the dec.
lared ones. Only the tip of the ice-
berg came to light in the course of the
recent raids, searches and seizures. I
think the concessions given in the we-
alth tax are completely immoral. In
the higher brackets, people with Rs, 3
lakhs or 5 lakhs worth of declared we-
alth have been given a steep reduc-
tion in wealth tax. Some correspond.
ing tax perhaps on expenditure cculd
have been levied. Bui that has nof
been done. Income-tax on big peuple is
reduced drastically, weath tax is re.
duced drastically and no expenajture
tax js levied on them.

As far as reduclion in excise duly
goes, ags I have already mentioned.
there are a few articles which are of
common use like soaps, ‘ea or ready-
made garments Of crourse, readymade
garments now is a fleld into which big
business houses are also ccming., Even
a foreign firm like Union Carbide has
been given licence to set up a modern
factory for manufacturing readymade
garments. If the cheaper variety of
readymade garments come within re-
duetion of excise duty it is a
good thung and I do not mind that. At
least some people will have a hitle
rehef. But s0 far we find that the re-
lief in Exclse duty is given mainly to
urban middle class people. 1 do nol
say that they should not get it. No one
should get away with thig idea that
some relief ig being given which will
actually accrue to the really vast sec-
tions of the poor people either in the
countryside or in towns. It is afterall
people who use soaps or razor blades
and go in for readymade garments who
will get some relief. There is mo doubt
about It And also those industries
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which are producing these goods were
running info some difficulties of ace-
umulated stscEs or unable to sell them
today in the market. These goods llke
television sets or water coolers or re.
frigerators, can by no stretch of ima-
gination be called mass consumption
goods. 1 do not know what percentage
of people eVEn In towns are able to
afford these goods nowadays, They
have given some relief, which relief, I
think, is meant primarily to help the
industry producing, what is still in our
country, luxury goods.

Now, the trouble is, a5 1 have said
earlier,waith this big increase in plan
outlay plus the increase in tax vom-
cession mainly to the upper income
groups, business and industrial com-
munity, the net result of these
two things Is a huge deficit.
Thiy deficit 15 sought to be
halanced, to rsom2 extent firstly
by bank borrowings. That means
more money will have to be lent
by the Reserve Bank of India to
the Government of India. That money
will be pumped into the economy and
to that extent, cerfainly i will not
have deflationary tendency bLu! it will
have inflationary tendency. But there
is no way of making up this deficit at
all, Borrowings from the bank is alrea-
dy provided for Secondly, by takmng
quite a substantial amount oul of the
impounded dearness allowance fund
of the workers, Originally, it was not
meant to be takn out but it war meant
to he frozen with the Reserve Bank.
But when you have a Budget llke this,
then there is no alternative frr the Go-
vernment but to lay hands on that
fund. and they are proposing. I think,
to take Rs. 480 crores out of this fro-
zen dearness allowance fund and to
bring it back into circulation. I think,
the total impounded amount will be
about Rs, 00 crores on account of de-
arness allowance and Rs. 50 crores on
account of compulsory deposit and out
of thig it is now proposed to lake Ks.
480 crores in order to su the Bud-
get.

pport
Thirdly, the Minister will have lo
rely, and this to me is the most dan-
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gersus part of the whole proposal, niore
and more on external assistance for
budgetary support. There are not
very many new projects which are pro-
posed in this Plan outlay; I mean new
projects, hardly any. It means that ex-
ternal assistance will have 1o play a
much more infportant and—I should
say- almost, in these conditions a deci-
sive role in providing support for the
budget. Here, it is put at Rs. 819 crores
net; i.e, after paying off our obliga-
tiong for the year, we are relying on
external assistance for Rs. 818 crores.
1 think that such an extent of fcreign
assistance for budgetary support, is not
a very desirable thing. I am reminded
of the dayg when the seat over there
which is now occupied by Mr Subra-
maniam, was occupied by Mr. Asoka
Mehta, I do not want that we should
agein be dragged back to that ideoloey
and to that theory of Mr, Asnka Mehta,
that the womb of the Indian economy,
as he called it, should be opened up
for foreign capital to come and help us
to grow and develop. But if you don'l
make provisions for resource mobiliza-
tion on a ‘sufficiently massive scale-
and this time it hag been absolutely
given the gohv, hecause those sectors
of our so iety and economy from whom
these resurces have to be mobilized,
bave been given the utmost and maxi-
mum concession--the Government w.ll
have to fall back on these three things:
first. borrowings from the bLiank ; soto-
nd, reliance on large amoun‘s taken
out from the forzen ,impounasd dear-
nesg allowance of the workers, and
third, foreign ie., external as<istance
There are other disturbing things also;
e.g . the Voluntary Disclosure Scheme
of which we were never much in fav.
uor, though the Minister seems to think
that it has produced very good results.
1 think that the amount that has been
disclosed under that Scheme may not
perhaps be one-iwenfieth of what has
actually heen concealed, still. However,
even under that Scheme, it was pro-
vided that the people making those dis-
closures would have to pay the Wealth
Tax at the old rates. Now, in tihis
budget, these rates have been sharply
cut. At the same fime, while it Is
provided that the Compulsory Deposit
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Scheme is to continue for rnother year,
no clear answer is avauable here,
about ihe other counter.vailing part
of it, viz., the legislation passed here
for restriction—not legislation, but the
scheme that was there for restriction—
on dividend payments. We were told
at that time that on the one hand the
dearness allowunce increases would be
impounded to the exient nf 50 per cent,
and on the other hand, to keep the
scales even as it were, Government
was puiting this curb on dividend pay-
ments, 0 that that money will not be
distributed to the sharcholders, hut
will remain with the companies and
ploughed back into productive invest.
ment. Now. az far as I am shle ta
understand, though it 1s not clearly
spelt out, that restriction has been, or
is going to be, removed. Now, there
is no restriction on dividend pay-
ment, on distmbution of dividend
but on the other hand, the Compul-
sory Deposit Scheme 1s extended for
another year. I would say, taking it
by and large. that thi= budget is
meant to mollify the rich classes in
this country, and to some extent to
soften up the urban middle class.
Some people are saying—may be they
are being uncharitable, I do not
know; you can tell me—that it is an
election-year budget, because in case
elections are held towards the end of
the year,, the ruling party knows
very well that §ts Achilles’ heel may
now turn out to be the urban middle
c'ass They are much more confident
about the rural countryside, though
I do not know why, because from
what is happening in my part of the
country at least, I know that the me-
dium farmers and small farmers are
fully in a discontented state of mind,
because of the kind of forcible re-
covery that is taking place from them,
of loan arrears and revenue AaITears.
But, anyway, may be the ruling party
feels that as far as the majority of
the people in the countryside are
concerned, “we can be sure of their
support” through the 20.point pro-
m‘ .nd g0 ON. But i‘. was ‘M
towns and cities which were also the
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centre of JP's movement, which never
could really spill out into the coun-
tryside; their main basegy were the
towns and cities. May be, it i with
that kind of outlook that the Minister
is seeking to mollify the urban middle
clasy to some extent, by not increas-
ing the indirect taxes, and by giving
some relief here and there, and also
through this massive dose of conces-
s1ons to the business and industrial
community, But the fact of the
matter remains that this huge Plan
outlay, this big additional Plan out-
lay which is there, does not prowvide
how a bigser share of the fruits of
the develvopments which are envisag-
ed could really go to the poorer and
the poorest sections in our country

Then, there are some strange things
happening. 1 do not know why all
the Finance Mimsters, even those who
were in the past such big votaries of
prohibition, Gandhiji and all that—
of course, the present Finance Minis-
ter does not always talk about these
thinge—all of them have this kind of
weakness of every time exempting
liquor from the taxation net.

THE MINISTER OF FINANCE

(SHRI C SUURAMANIAM): State
subject.
SHRI INDL. JIT GUPTA. Still,

vou ean give some kind of guidelines
to the States Sk Salve knows very
well that along with whisky people
toke a thing called soda and ihat
snda also is exempted. AIl aeraied
water he has taxed, all sweel aerated
water he ha« taxed, but soda has
bren Teft out so that those people who
would like their whigsky need not pay
anything extra for their soda! I de
not uiderstand this,

Finally, I would wurge wupon the
Minister to recon ider the quite heavy
increase in excise duty on medicines,
on medical prepar:tions, on all paten-
ted and proprietory medicines. 1 do
not understand why, 1n thig kind of
taxation pattern, suddenly thig jtem
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has been picked out like this. Most of
these patented and proprietory medi-
cines consist of life saving druge.

SHRI C. SUBRAMANIAM: They
are exempted,

SHRI INDRAJIT GUPTA:
are not exempted.

THE MINISTER OF STATE IN
CHARGE OF THE DEPARTMENT'
OF REVENUE AND BANKING
(SHRI PRANAB KUMAR MUKHER-
JEE): Life saving drugs are exempt-
ed

They

SHRI INDRAJIT GUPTA: About
80 per cent of these life-saving drugs
are purchased angd stocked by Gov-
ernment hospitals, Railway hospitaly
and ESI hospitals

SHIRI VASANT SATHE iAkola):
This i1s to curb the brand name.

SHRI INDRAJIT GUPTA- No, The
resuit would be that the Govern-
ment's bil'! and the bill of the Gov-
ernment institutions for the purchuse
of these drugs will go up. apart from
the fact that the poor people who wme
prescribed these medicines which are
usually quite expcnmive, will find it
impogsib’e to buy them, or they have
to take luans, or sell their ornaments
and vessels in order to buy them So,
I would suggest that this 5 per cent
wdditiona] excise duty on these med:-
cines, which is supposed to bring in
a revenue of Rs 18 crores, should be
withdrawn Even at the prevailing
rates, which 13 75 per cent on these
medicines, the recovery last year waa
to the tune of Rs 27 crores. and now
what is being proposed will give an
additional revenue of Rs, 18 crores,
which meang that in all Rs. 45 crores
would be levied from this item of
medicines T think medicines are not
less important than food in our coun-
try, and thisx matter ghould please be
reconsidered. This is a very massive
dose of taxation on a very important
and ec<sential item.
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As you know, there are three gis-
tera, Faith,, Hope and Charity, we
read about in the fables. It geems to
me that the Fingnce Minister is re-
lsying on these three sisters,

MR. DEPUTY-SPEAKER: He is
relaying on the tide in the affairs of
the nation.

SHRI INDRAJIT GUPTA; He is
relaying on his faith in the business
and industarial community that it
will accept the Government's gesture
and respond by stepping up produc-
tive investment, But it is a moot
puint whether this extra disposable
income whith will remain with these
people as a result of lower taxation
wi!l really be used for productive in-
vestment. There is nothing to ensure
that, noting to guarantee that. Theie
is no system within the Government
machinery or Bny monitoring system
by which these extra disposable in-
comes can really be linked, physical-
ly linked, with the productive per-
formance of these people who aie
going 1o be left with lakhs und ciores
of extrp money this year IHow are
you gomng to do that? If you do not
ensure that, I will say you are simp-
ly 1elying on your fwth in these
people.

Then he 1s  relyineg on hope that
better 1evenue collections will ke
there due to less evasion of taxes
But 1 find that the speech is silent,
eminously silent, on whether or not
the enforcement drive, to whatever
extent it was carried out. will conti-
nue. I know it could only touch the
fringe of the problem, but neverthe-
less it was g welcome thing, this drive
against evasion, these searches, these
geizure, without which your veluntary
disclosure scheme would not have
worked at all even fo the extent that
it worked. It came in that back-
ground only. People were afraid. So,
when you are dangling this big car-
rot in front of them, please also Te-
mind them 3 bit of the danda in Your
hand,
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SHRI C. SUBRAMANIAM: We will
use a bigger gtick.

SHRI INDRAJIT GUPTA: You
should say it here that if they dv not
respond by playing the part which
you are expecting them to play, I do
not expect it but you must be bank-
ing on that .

SHRI C SUBRAMANIAM: I have
the stick also

SHRI INDRAJIT GUPTA: You may
have it, but take it out of yvur pock-
et.

Then, charity 1s from abroad, the
furcign aid’s role in sustaining the
Budget which, 1 have already ex-
plamed, 15 1n danger of Lecoming an
unnecessarsly major component of
our Budget-framing. This will be
vely dangerous Rs. 819 erores used
for thy, purpose 1s something whick
1 view with a great deal of misgiving.
Of couise, it may please the shades
of Mr. A<oka Mehta, but that is ne
certificate for relying on this kind of
thing,

Finally, 1 will ask him what hap-
peng if two things do not come off.
What happens 1f big business does
not play fawry After all, we have
gone through certain experiences. The
prices of cotton crashed, but the pri-
ces of cloth did not come down The
prices of raw jute crashed but the
pices of jute goods did not come
down What bigger concession could
they want than this? The prices of
thefr essential raw materials which
are the major components in their
cost of production. crashed ore after
the other. The farmers growing
cotipn and raw Jute were reduced to
conditions of acute distress, but the
priceg of cloth never came down, the
prices of jute goods never came
down.

Similarly, in many things it can be
<hown how this racketeering and
artificial rigging of prices is done and
how the middleman also plays a very
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important part in it. Ag far es textile

prices go, Mr. Su has ad-
mitted In his speech, and he hag said:

“Hon, Members are aware that
in the textily trade whenever there
is a glight pick up m demand, re-
tall priceg are rased without any
relation to changes in the cost of
production. The benefit accrues to
middlemen at the consumers’ ex-
pense.”

But what is he suggesting as the
remedy?—that the mills will now be
asked to stamp the maximum retail
price on every metre of cloth for sale
to consumers in the domestic market
That means this i3 pothing new To
some extent, the middleman, margin
of profit may be controlled, if people
adbere {o that stamped retail price
But what about the stamped price
itself? And what about the price on
the packaging? This thing, we passed
lest year that all goods which are
sold In retail in any form of packag-
ing must have the price stamped on
it. But what about the price? Who
determines the price? 1 ecan
stamp any price I like on the pack-
age. I can stamp any price on any
uncontrolled variety of cloth. Con=-
trolled cloth is not going to be manu-
factured by any mill Mr D P.
Chattopadhyaya hag announced that
he has given them freedom that they
have not to produce even one metre
of controlled cloth. It will all be
done by the handlooms and power-
looms So. the cloth which is going
to be manufactured in the textile
mills, who will determine the price
which the manufacturer will stamp
on the metre of cloth. Is this the way
to bring about any price control I
cannot understand

What happens if these people do
not play fair? Then the whole cal-
culation of thig Budget will go astray.
And secondly, what happens—after
all pone of us is to be blamed for it
if the monsoons d&o not come off
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next year if the monsoons are poor
or fail as happeng by rotation some-
times in our country. Then what
happensy Will the inflationary pro-
cess start again? We have been lucky
in having two yearg of good rain, two
good crops, fortunate thing for us,
But what happeng if this does not
continue? What happens if these big
businessmen do not play the game. as
I am sure, they will not We will
all be well and truly in the soup.
Therefore, I would say that budget
proposals cannot get any unqualified
support from us, though there are
positive features in the proposals,
which I have enumerated. But the
dangerous extent to which the con-
cessiong has been given frittering
away the resource mobilization 1 this
country to back up this plan outlay
does not according to ug forebode
well,

DR V X R VARADARAJA RAO
(Bellary); Mr Deputy-Speaker, Sir, I
do not intend to go into a detaled
discussion of the different items which
are included in the Budget, and I am
sure, this has been done to some ex-
tent by the Member who spoke just
now from one particular gngle, and I
am sure, the people who would speak
after I finish will deal with these de-
tails

What I should like to do, i I am
given the indulgence, Sir, is to take
a broader perspective of the econo-
mic situation ag to why we have
taken wup,~what I think has been
rightly called, a bold experiment.—
and how—it is going to be linked np
with the future development of the
country I think, there is no doubt
about the fact that the last three.
four years of economic experience
that we had, has left a profound im-
pact bolh on Government and on
public opinion regarding the kind of
regulatory and fiscal policies that we
have been following over the years
with a view to bring about both eco-
nomic growth and increased pocial
And I think, it is that Bacle.
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groeund which is responsible for tne
Finance Minister tgking to, what 1is
called, the miracle—I would not call
it a miracle myself-I prefer the ex-
pression used more mneutral expres-
sion—of taking calculated risk to see
whether a new system of regulations
and fscal methods, will succeed in
dealing with this kind of a problem
we have Dbeen dealing so far, and
which have not succeeded in dealing
with to our satisfaction. This is the
king of background against which 1
whould like to develop my points,

1 would say, first of all, in the last
three or four years, our investment
has fallen in real terms without any
shadow of a doubt. In terms of mo-
ney values, perhaps. But in terms of
constaft prices, in the last three or
four years, the public sector invest-
ment has fallen down considerably.
With the rise in prices of the order
took place from 1873-74 till towards
the last part if 1974, the gtep up that
took place in Plan outlays was not of
a very significant order. So. the in-
vestment came down as far as the
public sector is concerned. As far
as the private sector is concerned, of
course, the investment did not go up
at all. All round, there was a fall in
investment, in the economy, m real
termy in the last three or four years.

Now, that in turn affected the cco-
nomic growth, The investment is al-
ways linked up with economic growth.
Unless there is more investment. you
cannot have more cconomic growth
and you cannot step up the rate of
economic growth, Not only that. Ac-
tually, the investment was not even
in mam sections of the economc
community. keeping up the mainten-
ance of the existing equipment, re-
placement of worn-out equipment, re-
placement of obsolete or outdated
equipment and substitution of modern
equipment and efficient equipment.
Therefore, all round, the investment
wsas not going up. Even the existing
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makes for growth, namely, capital

was not in good shape.

I think, this is one of the things
that must have activated the Finance
Minister in coming forward with
these proposals. 1 do not think we
should try tp draw political motiva-
tions, political inferences, from the
Budget. ...

SHRI ERASMO DE SEQUEIRA
(Marmugoa): Why not?

DR. V. K. R. VARADARAJA RAO:;
Every Member of Parliament is en-
titled to draw whatever inferences
he wants,

SHRI INDRAJIT GUPTA: May be a
good motivation.

DR. V. K. R. VARADARAJA RAO:
Not a political motivation. It is a
kind of an economic exercise, I think,
this is one of the major things that
must have activated the Finance Mi-
nister, how to deal with the problem
of investment, how to step up the in-
vestment. If we do not do it, how
are we going to deal with the prob-
lem of economic growth?

1 want to refrajn assiduously from
quoting statistics or figures in the
course of my gpeech. But I want to
quote a few figures. If you look at
the figures from 1070-71, the rate of
econom!c growth, either in terms of
GNP or per capita, has come down
steadily In 1970-71 it was 4 10 §
per cent, Then, it came down to 3
per cent and further even to 2 per
cent. If you take per capitn figure,
it is minus with g small plus in het-
ween. Obviously, no economy could
Jast for long on this basis. In per
capita terms, ther: has been alrrost g
zero rate of growth in the last three
or four years. Even in terms of GNP,
it is not more than 2 or 2-1]2 per cent
rate of growth. Therefore, I think,
the first thing we must remem , B
we are judging the Budget is: Hes
it or hss it not become essential In
the economy to step up investment
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and, if so, what are the options open
to us to do so? 1 think, this is the
first point that I would like to make.

The second background that, 1
think, explains some of the thinking
behind the Budget has been the tre-
mendoug evil effect that has been ¢x-
ercised in the entire economy in the
last thiee or four yeais, that is, the
phenomenon of black money. We
have been accustomed to hearing h's
predecessor, I think, saying practi-
cally in successive Budget speeches,
about working of what he called a
paralle] economy in the country. Eva-
sion of taxes, avoidance of taxes, cva-
sion of regulations. smuggling, evasion
of foreign exchange regulations, all
these things were resulting in the
accumulution of a system of money
supply within the country which was
not subject to control, which was rot
accountable, which very often zould
not have been identified and yet
which was playing a very important
part, in my opinion, in pushing up the
inflationszry phenomenon it was a
moral guestion as well ag an sconn-
mic question. I think this was un-
other thing which the Governm=nt
more or less—and I think guite right-
ly—maide up their mind to tackle
with 211 the force at their gommand,
1o smach, to the extent within their
power, the black mcney phenomenon.
I think thig is, again. a background
which has got to be taken into ac-
count while judging the budget. Whe-
ther a high rate of taxation, by itself,
promotes the growth of black-monay
or nut. is a question on which I have
no firm opinion because I have not
seen any statistical exercises So for
o8 the current phenomenon is ron-
cerned, some big reduction in taxa-
tion was given in 1974-75 which must
have applied to the assessment yeoar
1975-76, and I do not know what ¢x-
actly has been the effect of this It
requires a lot of detailed analvsis
and I don't think the data is avail-
able for g detailed analysis, sector by
sector, group by group and so on, It
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is difficult to dis-entangly these two
factors or several factory together and
say bow far the rise is due to In-
creased managerial efficlency in the
Taxation Department, but I think
there is no question about the fact
that in the last few monthg there has
been a considerable increase in the
managerial efficiency in the Taxalion
Department. I don’t know what the
figure 1s ag regards the collection of
advance puyment of tax in 1975.76 as
compared with the advance payment
of tux in 1874-75, i.e. the previous
year, but gdvance payment js one of
the ways whereby manogerial effi-
ciency can show itself. Then, again,
I think there was a very big step up
because of the fear of black 1noney
directed against its uwners and of
those evading income-tax and walth-
tax by way of geirures, warnings, use
of emergency poweis and all that, So,
it js very difficult for me and 1 am
not prepared to say, as an honrst
academic econumist, that the high rate
of tax i= by itself respom:ihie for the
high rate of evasion and, even if
this were true, per centra, whether a
lowermng of the rate of tax will by
itself bring about an inciease in the
responsiveness of the peopie to ray
taxes. 1 don't know about inat; but
1 find from this phenomen:n somo-
thing quite different .

AN :ION MEMBER Y:u
know who 1s doing this?

dot 't

DR. V K R VARADARAJA RAO-
1 am afraid 1 don't 1 havr vn con-
tact with any big tuX-payer ur tax
evader I lead a very <ecluded Iife,
Mr. Deputy Speaker.

Neow, a thing that struck me—and
thiy 15 what I want to develop later
on if 1 get the time—is that if we
wan: to raise resources on the kind
of economy in which we function, the
private sector plays quite an import-
ant port in the generation of income.
T am not talking of the self-employed
private sector where there are amall
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fellowy who don’t earn even what the
they need to expend—the rural
poor and the urban poor and so on.
If we leave out the sector below the
poverty line and take only what we
call the effective population—people
who have money to spend, people who
can make their choice, people who have
got the capacity to buy this and that
and so on—the private sector in our
country plays a very important part.
And, in this kind of economy, a serious
question I want to raise is whether
it is possible for us to raise the re-
sources that we want through the
melhod of progressively higher direct
taxation., I am glad that my friend
Mr. Indrajit Gupta has said that be
¢lid not even mind 66 per cent if the
exemption limit had been raised.
I do not know whether 66 per cent
is less inducive of evasive tendencies
or 60 per cent is less inducive of eva-
sive tendencies or 40 per cent and <o
on. But one thing I know is that, in
almost all socialist economies, progres-
sive direct taxation of the kind em-
ployed in this country has not been
used for purposes of resource mobili-
sation. ...

SHRI INDRAJIT GUPTA: Because
there are many other ways.

DR. V. K. R. VARADARAJA RAO:
I do not ¥*now why Mr. Indrajit Gupta
takes on himself the task of defending
the system which I am not attacking.
What I want to point out is this. I
take very seriously what our ultimate
object is. The ultimate object that we
want to have in this country—I am
sure there is no dispute on that as far
as my Party is concerned—is establish-
ment of a democratic, socialist society.
establishment of an egalitarian society,
a very drastic reduction in inequalities
of income and wealth, which means
extension of equality of opportunity
and creation of a society where the
quality of life will improve for the
vast masses of the people. That is our
objective and I have no doubt that we
are standing by that objective. There-
fore, the larger question I want to raise
and which may be taken up after all
this present budget business is over
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and after the current year's experi-
ment fails or succeeds, is this, It is
important for us to ask ourselves this
question; how do we mobilise resources
for an economy that wants to become
a democratic, socialist society, to what
extent we can rely on direct taxes, es-
pecially on the marginal principle, be-
cause, the whole evasive tendency in
the direct taxation comes, to a large
extent. because of the marginal princi-
ple—suddenly, a fellow finds that he
makes ‘X’ rupees more and has to pay
at a much higher rate. As far as I am
concerned, I have been trying to do a
little thinking on the real philosophy
behind this Budget, why this has come
as it has come. OQne conclusion that
stands out, as far as I am concerned,
at the moment—I may change my mind
later, but as far as my present think-
ing goes, this is the conclusion—is
that, for the financing of a society
which is moving towards a socialist
society—I do not say that we are in
a socialist society, nor can we hope
to have that in five or ten yezrs' time;
it takes some time: it is not something
which you can get by pressing a
button—, which is moving towards a
democratic, socialist society, what kind
of public finance system we want to
have. I think, this is the question
which, to my mind, has been posed by
what we have done in regard te the
reduction in the-tax-rates in the vari-
ous slabs—on the direct taxes.

I remember, exactly 42 years ago, 1
wrote a book on taxation of inceme in
India. and this was published in 1934.
Then I attacked the step system of
income-tax and wanted the slab-
system; I attacked the step-system of
income-tax where there were no slabs
and pleaded for the introduction of
slab-system and produced a graph {o
show how the graph was very much
smoother if we had the slab-system,
while in the step.system there would
be certair injustice done to certain
income-groups. I did that 42 years
ago. Now I am not sure in my mind—
it may be becuse of senility or growth
of wisdom, I do not know—whether the
slab-system which we have adopted in
order to give us a smooth curve, pro-
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gression curve, of direct taxes is some-
thing which is the most appropriate
from the point of view of direct taxa-
tion in this country.

Then, the next background apart
from the fear of black money which, 1
think, is a justified fear and where
something had to be done to deal with
it—no doubt, a reduction in tax rates
along with all the other things— the
dands to which Mr. Indrajit Gupta
referred is there; I am sure, the Fin-
ance Minister has got the stick; he does
not want to show it to Mr. Gupta, but
the stick is somewhere about. In poli-
tics you do mot move 1n one straight,

vertical line ...

SHRI INDRAJIT GUPTA: You are
holding a brel.

DR. V. K. R. VARADARAJA RAG: 1
do not hold any bnef Mr. Gupta
sometimes holds briefs; I have heard
him holding briefs. I do not hold any
priet. He knows it

The third thung, which is a smaller
thing, M I may say 80, has over-im-
pressed the people in this country and
when the people in this country are
impressed, naturally Government 18
also impressed, because the Govern-
ment represents the people and what
the people are impressed by, also im-
presses the Government. In the last
four-five months, if 1 may let off my
private grievance in this House, you
could not find 2 single speech, a single
statement, or an article excepting In
one or iwo weeklies, which are of not
mass circulation. presenting the point
of view other than one particular
point of view, which is bound to im-
press the public opinion and may be it
also impresses the opinion of those
who represent the people in Govern-
ment. There has been talk of recession
saying that there is no demand, infla.
tion has been conguered, there is no
longer any fear of inflation, what we
mmdrﬁﬂﬂthdeﬁnﬂﬂbn,vht
We wre now afrald of is deflation, and
thigrefore, we want re-flation, we want
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more money 0 be pumped im,

therefore, reduce taxes, increase “thld'
capital outlay, do this and do that,
The whole idea was that more income,
more money should be pumpeq into
circulation in "rder to deal with the
subject of recesiion, Then recession
will mean accummulating of stack, and
gccummulating stocks, 1 turn lead-
ing to lay-offs, retrenchments and the
retrenchment of workers in the cities,
who are articulate and vocal—not peo-
ple, who are not articulate and mon-
vocal—will create problems. The point
is, 1s there any recession? ] can quote
from the Economic Survey and I can
quote from the Reserve Bank Repori.
1 can also quote from other analysis
which are not published in the mass
media of communication. One can.
for example, quote from the Economic
and Political Weeklys and so on.

15.00 hry,

There have been two views on this
and the major view has been that there
has been some recession, some accum-
mulation of stocks in some industries,
but, by and large. there has been re.
covery because of the factors of re-
covery that have been there in 1975.76.
Thanks to the very good mangement
by Government, to its fiscal policy, to
its monitary policy and to its invest-
ment policy, and if ] may also add.
to the increased element of managerial
efficiency which they have brought into
the administration of enterprises. Last
year has seen a big step-up in the pro-
duction of power, a big step.up in the
production of coal and a big step-up
in the transport facilities and all these
things are extremely relevant from the
point of view of indusiry. Even the
industrial rate of growth has gone up
to 35 or 4 per cent if you take the
two quarters, Some industries. have,
of course, mot been benefitled. There
are, what we ¢all dursble consumption
goods. As a matter of fact, there is
a mention in the speech of the Pinance
Minister, Part A. He bas poinfed out
that it 1 true that there bas
certain amount of recession and soeum.
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mulation of stocks in some of the
durable consumer industries. He says,
something has got to be done to deal
with this problem, He has sounded a
very important note of warning, What-
ever is done will be temporary in order
to give them breathing time, to diversi-
Iy their production, to change on the
style of production and how exactly
that has to be done is a peoint which
you cannot expect the Finance Minis-
ter to cover in his speech. This has to
be carried on in the year as a whale.

There is another thing which has in-
fluenced the public opinion, I do not
know, whether it has come in the Delhi
papers or not, but living in Bangalore,
we have seen huge one page advertise-
ment on the need for reducing the
price of petrol. If the reduction takes
place in the excise duty on petrol, that
will lead to so much more employment.
I am sure that advertisement will also
form part of the income-tax deductible
costs. I do not know, It is a huge one-
page advertisement I have seen.

SHRI N, K. P. SALVE (Betul): Very
fallacious.

DR. V. K. R. VARADARAJA RAQO:
The important thing, therefore, to
which I want to draw your attention
is—this is the second major point I
want to make—what kind of economy
have we developed in our country?
How far is the economy that is develop-
ed in our country a result of the kind
of mixed economy we have been de-
veloping in our country? These are
major questions and I think it is time
that we started talking about them.
May be some years hence we may find
satisfactory answers, What is the
kind of economy that we have? What
has happened? Why is it that so much
investment has gone into durable con-
sumption goods, the demand for which
is not from the lowest, the demand for
which is not from the urban poor or the
lower middle or even the middle
classes? How is it that we have been
building up in our country what I have
called in another context a class market
rather than a mass market? T think this
is a point we have been caught up. We
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have been caught up with the fact that
having rightly or wrongly, consciously
or unconsciously, through our various
measures and so on, brought about a
class market dominated economy
rather than a mass market dominated
economy, we find that because of the
black money seizure and because of
those funds drying up, there is suddenly
a decline in their purchasing power and
there is a decline in the demand and
suddenly there is a recession and there
is accumulation of stocks and so on,
the threat that people will be thrown
out of employment, people have been
thrown out of employment and more
people are threatened to be thrown out
of employment. In a way it is some-
thing where anybody, even Mr. Gupta,
sitting on the other side, would have
found it in the context of the con-
temporary picture very difficult to take
a decision which will satisfy all aspects
of his emotional and intellectual per-
sonality. ...

SHRI INDRAJIT GUPTA: You think
it is really a recession?

DR. V. K. R. VARADARAJA RAO:
Of course, there is a recession in the
market for durable consumption goods
—There is no doubt about it—for, what
I would call, class consumption goods
because the class income has fallen,
because of the fall in speculative and
trading incomes and because of the
black money being more or less at
least to a considerable extent having
been eroded. I would not accept Mr.
Gupta’s statement that the voluntary
disclosure is an ice-berg, that it only
represents 1/20th of the concealed in-
come. I do not know on what statisti-
cal or economic or econo-metrical basis
the figure is worked out. The figure
worked out is Rs, 1500 crores multi-
plied by 20. that is. 30,000 crores of
concealed income and wealth in this
country. I do not know. I would not
say that everything has come cut. And
I am not also prepared to accept that
it is only a tip of the ice-berg, that
one-tenth shows up and nine-tenths gn
down. He went a little further and
said that it is only 1/20th. It is more
than an ice.berg, may be a baby ice-



) '_19"8_-‘!‘7—00!!!. Dis,
’ [Dr. V. K. R. Varadaraja Rao]

berg which has not shown all of it at
the top. But apart from that, there is
no doubt that hoarding has come to a
stand .still. Why are our dealers not
stocking? Why has hoarding gone
down? Because the black money that
was going into luxury consumption and
hoarding and which was going into
‘anti-social activities, or part of it has
been immobilised. So the demand has
gone down. This is the dilemma with
which we have been posed, For the
time being we have to solve it in the
way we have solved it. 1 do not say
that there was no other way, May be
there was no other way. But I think
this is a lesson we should draw from
the point of view of how are we going
to build up our future economy,
Are we going to replace the class
market oriented economy by a mass
marke!-oriented economy? And il we
want o do s0, what does it involve
in terms of various kinds of structural
changes because it seems to me that
merely penalising somebody will not
help. We tried regulation and con-
trols, What happened? As a result of
licensing and regulations and controls
we built up the monopoly houses, As
a result of all the progressive taxation
and other kinds of taxation. we widen.
ed the gap between the small income
groups and bigger income groups. The
kinds of measures that we have iried
in the context of bringing aktout a
socialist society have failed and I would
say that this Budget is the result of
a reactton of that and at the same time,
practical and realistic L.ecause where
do you go from here? When you find
yourself with all the necessary facili.
ties for step-up in production, the pro-
duetion is not going up. Therefore, I
think the Finance Minister has followed
the twin strategy—one, where he has
not controlled but gone all sut to in-
#rease to the maximum possible extent
the plan outlay, 1 entirely join with
Shri Indrajit Gupta in welcoming the
Plan outlay.
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] want to ask whether this 3§ per
cent increase is on the basis of the
figure for 1966-87 or the Budget Esti-
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mate for 1965.88. Or does it take inte
account Rs, 500 odd crores eof extra
expenditure which was incurred on the
Plan in 1975-76?

Going to the speech, I find that about
Rs, 490 crores expenditure has been
incurred. May be, this has been taken
into account when you talk of the
increase of 31 per cent, But when it is
not taken into account, on calcula.
tions, we find that the rate of increase
becomes smaller because it goes up by
Rs. 500 crores and, therefore, the dif-
ference comes down by Rs. 500 crores,
Therefore. the rate of growth becomes
smaller to the tune of 22 to 23 per
cent rather than increase of 31 per
cent.

Budget is one of the documents on
which vou have to spend days and
days. There was a time when I could
read it with a fair amount of intelli-
gence but now I find it difficult to pet
all out of it unless 1 refer to a series
of other documents which I cannot get.

The Plan outlay has been increaged
and for the right priorities. I have ne
doubt in my mind that that is going
to have a healthy effect on the toning
up of the growth of economy.

The other part of the strategy is te
increase private investment, Im our
country, while it is true that public
sector outlay determines the fortunes
of the private sector outlay, there is ne
analysis to show that private invest-
ment in our country is quite as im-
portant as the public sector investment.
Take particularly the restricted field of
Industry and Manufacture. How to
step up private investment? [ think.
the strategy has been to raise the dis.
posable income in the hands of the
people who will use that income for
increased investment and consumption.

1 think thls is the strategy to ralse
private gsector capacity to increase in.
vestment and also to go In for increas-
od investment by the Public Sector. 8o,
increase in investment has been the
basis of these various measures that

have been devised in the Budget, -
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MR. DEPUTY-SPEAKER: Please .on
clude.

DR. V. K. R. VARADARAJA RAO:
You should be a Lttle 1 know :ou

are partial to the Opposition, You
have got to be....

MR DEPUTY-SPEAKER. I am not
partial at all. [ have a request from
your party’s whip that 30 minutes
should be given to you and 20 minutes

to the second speaker ang 10 mi-
nutes

DR ' K. R VARADARAJA RAO.
I see sometunes there is an advantage
to sit in the Opposition to get more
time from the Deputy Speaker I can-
not change my seat onlv tfor this pur-
pose.

MR DEPUTY SPEAKER No, it is
not Like that,

DR v K R VARADARAJA RAO:
I woulrl say that this Budeet 18 a
Budget which was  1neviiable under
the circumstances under which we
found »urselves in the current year,
with all the opportunities for stepping
up the sconomic growth [f we do not
tnke ad\antage of the opportunity now
we would lose 1t and 1f 1n having ad-
vantage of the opportunity we have
resorted to measures which were nnt
taken by the prev.ous Finince Mims.
te1v or samebndv else 1 think that i<
not relevant, I think the question nas
pot to 'e looked at functionally and
not from the point of view of moti-a-
tion or sent:ment

Haviug smd that, I would Lke to
say twn more things and then conclude.
Firstly, there 18 no doubt that we have
given certain concessions and those
concessinns have been given on the
basis of response that will be forth-
coming of the kind that we desire for
those concessionz. What is the res
pouse that we desire® The first res-
ponse that we desire is an increase
in savings; we desire an increase In
priority investment and we desire non.
fncrease in the demand for all sorts of
Tuxury, semi-luxury consumption
goods This is th: sluation, T hope I
sm no! mis-interpreting the philoso-
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phy behind the Budget. 'I‘hEre have
been concessions, Concessions have
been there almost to everybody. Bven
Mr Indrajit Gupta has said that ro
burden has been placed on anybody.
So, if at all you want to call it in this
way, I would not call it a ‘Rich man's
Budget’ or a ‘Poor man’s budget’, I
thing one can us= 5 neuiral term and
if everybody has been benefited either
negatively or positively, in such a case,
you can call it o ‘Sarvodaya Budget'
b-cause no body has been hit Some
people have beon benefited, but no-
body has been hit excepting
those poor consumers of medi-
cimes I completely agree with Mr,
Gupta and 1 would also like to join
my voice with hum from our party
to appeal to the Finance Minister.
While he may tax thg drinks that con-
tain a large amount of alcohol, there
are a number of proprictarv and
brand medicines which are extremly
and absolutely vital for people who
have got to face various kinds of ill-
nesses  Therefor's, T hope he will do
some re.thinking on the subjecy of the
increase in excise duties which he has
imposed

I must conclude now and T am not
saving that I uam for throwing up my
hat in the air and say that we had
a wonderful budget and a muracle had
heen achieved [ would say this that
I congratulate the Finance Minister
for not having allowed emotional or
sentimental or  pseudo ideological,
populist considerations to influence his
judgment 1n doing what I think is a
very pood technocratic exercise. Sir,
1t 15 a very good exercise, in trying
to get the economy moving once again,
by using various methods of ‘“incen-
tives and concessions’ which could
set up the investments, <tep up growth
and stop the recession.

Finally, Sir, speaking for myself, 1
have not been a member of any poli-
tical partv except the Congress and
this party too 1 joined after the
Bhubaneswar Resolution was passed
by the Congress, when the Congress
amended its constitution to declare
its objective as establishment of =&



223 General Budget,
1976-77—Genl, Dis.

[Dr. V. X R Varadaraja Rao]

‘Socialist Democratic Society’ in India.
Till that time 1 never belonged te any
political party at all. But from my
college days till now, Sir, I have only
been somewhat anti-commuunist; that
1s to say, I did not like wviolence; I
did not like hatred, I do not hke any
of these things I have always been
a social democrat from my college
days 1n Bombay rnght up tll now
1 therefore believe that we really
want to establish in this country a
‘Demociatic  Socialist Society’, For
that purpose, I think, aow, resulting
from the kind of policy wg have to
2ollow 1in this Budget, we nave to ask
ourselves the question whether for a
few years we want to let the economy
grow in a particular way and then
change 1t o1 do we start bringing about
the changes which are necesasry fiom
now on, and in answering this ques-
tion, we must also answer the ques-
tion whether if we let these things
grow 1n this way, we can pull them
back later on We have faith and ex-
pectation 1 do not use the word
chanty, but we have hove and ex.
pectahion We stand, and my party
stands, for & new soaal order, the
establishment of & mwaw sociahst
soclety and thus Budget 1s only an
instrument for the purpose of getting
out of the current situation and put-
ting the economy back on its rails 1
hope that 1n due course the re-think-
g which will follow this particular
budget will enable us ‘o establish a
more realistic, more implementable,
more effeciine policy for bringing
about social change

Sir, I have great pleasure in sup-
porting the Budget.

SHRI A K GOPALAN (Palghat)-
Mr, Deputy-Speaker, Sir, 1 am glad
that T am speaking after Dr Rao
Dr. Rao hasg represented some wviews
opposite to the views which I am go-
ing to offer

S, tte budget presented by the
Finance Minister has b%en unani-
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mously huiled by the big business and
big industrial circles of the country
and it is no wonder For it is framed
in their interest; their demands on the
Government have bheen conceded,
The common man, s sufferings,
effective measures to improve his lot
—all these find no place in the budget,
except for some crumbs that have
been throwpn in here and there.

But, before dealing with those ase
pecis, within the Lmitations of the
time at my disposal, I shall speak
about one thing A great deal of
publicity is given in the entire Press,
which as we all know, is completely
controlled by the Government about
the officially inspired -elebrations of
“A Decade of Progress” that is the
decade of Smt Indira GandhYs Prime
Ministership Let us tee what this
progress have been about which an
Euphona 1s sought to be artificially
created

If this 1s the “progress" with regard
to the most essential temn of food
articles, the availabity of cloth, the
other most ‘“ssential article for the
people had dechined from 152 metres
in 1965.66 to 129 metres in 1074-75
The Economic Surtey savs that in
1975-78, cloth production had declhined
bv over 10 per cent LCven if we do not
take into account the large stocks
that have accumulated and remains
unsold the net availahility has further
dechined by over 10 per cent, that is
the net availability has been 118
metres which means a reduction of
over 23 per cent in this decade

As ragards employment, unemploy
ed on the live registers of Employ-
ment Exchangeg has grown in
1965-66 to 82,17,649 1n 1378 which in-
cludes all categories seeking employ.
ment, such as graduates, matriculates,
skilled, serm-skilled and unskilled
workers Pigures after 1973 are not
available, But the Economic Survey
for 1875-78 admitlad that the number
has swelled by several lakhy in 1074~
™



bhad demanded it and threatened nop-
page of all ‘aid’ if the demand was not
complieg with.

According to the Economic Survey
of the Government of India, for
1075-76, published a fortnight ago,
per capita net availability of cereals
had declined from 418 grammes in
1965 to 37368 grammes per day in
1978; of pulses—the only source of
some protein for the common people,
net availability had declined from
1.2 grammes in 1965 to 41.7 grammes
In 1975, Of edible off from 36
k.g, to 32 kg (the table dnes not men-
tion whether it is for the whole year
or per month), Of vanaspati from 0.8
kg to 06 kg. of sugar, availability was
57 kg in 1965-66 and 5.8 kg. in
1075.76. But if the large quantily of
sugar that has been exported in the Jast
three years, whereas there were no
exports in 1985-60, is taken into
account that net availability would be
much less.

The same survey says that empoly-
ment in the private sector was, 68-5
lakhs in 1966 and was 68 lakhs in
1975. But these figures until 1972 did
not include Jammu and Kashmir, but
later on included that state, Hence
there has been an actual decline in
fotal employment in the private sec-
tor, despite gll the new industries and
expansion that have taken place
in the period.

The increase in rural employment
has been colossal, but of that, there
are no official statistics. The annual
average index of wholesale prices of
foodgrains had gone up from 154 in
1085-66 to 401 in 1074.75; of fuwel,
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light and power from 131 in 1065-R6
to 322 1n 1875. The number of people
below the povertyling has enormously
swelled, though official statistics are
not available,

Central and state taxes have increas-
ed from Rs. 8,064 crores in 1972.73 fo
Rs, 12,778 crores in 1975-78, that is in
3 years alone according to the Survey.
It does not give the tax revenue for
the earlier years. If can be safely
stated that tax purdens on the common
people has increased by 2§ times In
this decade.

If this has been {he lot of the com-
mon people during this “decade of
progress” what has been the portion
of big business? The gurvey dces not
give statistics regarding the growth of
assets of monopoly houses. But it is
well known that these houses have
grown enormously. The Ezcnomic
Survey says that the index of prices
of Variable Dividends of Industrial
Securities has gone up from 78.7 (with
base year 1961-62) to 170.7 that is dis-
closed profits have grown by 2} times.

The Survey points out that assistance
actually given by Government financial
institutiong like LIC, IFC, ICICI, IDB,
IRC, State Financial Corporations, State
Indusiria] Development Corporations
and Unit Trust of India. apart, from
Scheduled Banks and their borrowings
from abroad guaranteed by the Govern-
ment of India have increased from
Rs. 1198 crores in 196566 to 414
crores in 1875-76. Th total disburse-
ments for five years from 1970.71 to
1974-75 alone amounted to Rs. 1,408.7
crores. (Figures for the other years
are not given in the Survey). Taking
the decade as a whole the total dis-
bursements would easily Le approach
Rs. 2,500 crores. The bulk c«f this has
naturally gone to monoply and big
industrial Houses.

The most important fact, about which
all who cherish the freedom and iude.
pendence of the country must be
seriously concerned is the colomsal in-
crease of dependence on foreiyn aid.
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Gross Foreign aid authorisation
amounted to Rs. 4,200.8 croreg upto
ihe end of the 3rd Plan in 1965-66 and
went up to Rs, 14,727.1 crores by the
end of 1974-75. Utilisation went up
from 4,508 crores upto 1965-66 to Rs,
13,235.5 crores in 1974-75. Adding the
receipt of Ra 1,839 crores received in
1975-78 as per the Economic Survey,
the total gross assistance at the end of
1975-76 actually stood at Rs. 18,366
crores

This means that in this “Decade of
Progress’ foreign aid amounted to
Rs, 12,168 crores as against Rs. 4,200
crores in the 156 years of the first 3
plans—a three fold increase.

dependence on foreign countries. No
amount of put-up shows and advertise-
ments in the controlled press can hide
these ugly realities revealed by the
Government’s figures, which is reflected
in the real lite of the people. One must
be ashamed of these realities.

Is there any wonder then that with
the policies that the Government has
heen pursuing, it Tanded the country
into the worst crisis and recession?
Our Party has been warning for years
that the country wus heading just for
this crisls. At first, the Finance Minis-
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ter and the Industry Minister denied
the onset of recession, But the stark
realities could not be hidden. Now in
the Economic Survey, they oall
‘sluggishness’. But they seek to bide
the extent of the recession. They say
it i{s confined to the automobile, refri-
gerator, television end taxtile industries.

big steel factories and coal mining, But
the Table showing the stock position at’
the end of the year with the facilities
in several industiries hasg disappeared
from thiz year's Review. Whyt! s
because its inclusion will throw light
on the extent of the recession?

=

But the fact is that the recession has

closure of mini steel factories all over
the country, a loss of produciion of 1.2
million tonnes. And yet the stocks
have piled up and the Government Is
looking for export of the meagre pro-
ducfion of steel because there is no
internal demand,

Small engineering units have been
closed all over the country. Wagon
factories have also closed down for
Tack of orders There is accumulation
of aluminium. The Minister of Mines
stated in Parliament that coal has
accumulated to the tune of over 7 lakh
tonnes. Since then a lakh tonnes more
have accumulated at the pitheads. £
it goes on accumulating, there 15 danger
of a huge fire disaster also.

The Hindu dated 21 January re-
ported from official sources that Ra.
125 crores of capital have been lock-
ed up because of closure of small
scale industries round about Delhi
alone. The handloom ‘industry is in
complete doldrums. BSo also tradi-
tional industries of Kerala like ecofr,
esshew nut and the starch in-

aven
dustry.

In sddifion to these closures, there
have been masy retrenchmends/lay-
offs galore. The
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ted in Parlament that over 3 lskh
workarg have been laid off and thous-
ands have beep retrenched in orga-
nised industries—an understatement.
But what about the huge unemploy-
ment in the unorgsnised sector?

The fact is that the Indian sconomy
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ment could not allow it to grow, the

anti-inflationary measures thet the

Government took, hit still more the

common man. The impounding of

half the ipcreass in dearness allow-

The Government parades thiz as its
great achievement. That the rain god
smiled upon the country this year.
Was it due to propititation by the Gov-
ernment? Did the Government per-

please the rain god? If so, why dig it
not do so all these years? The fall is
also due to the receipt of external as-
sistance to the tune of Rs. 554 crores
more than what was budgeted, as sta-
ted in the speech of the Finance Mi-
nister,

Further, the impounded increase in
D.A, and wage, which, at the time the
Act was ppssed, it was stated would
be kept with the Reserve Bank and
not utilised, has been withdrawn from
the Bank and used by the Govern-
ment, This amounted to Rs. 400 cro-
res.

But for these two measures, the de-
ficit would have increased by 900 cro-
res.
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What did the Government do to get
out of “sluggishness’ of the economy
and stimulate investments?

-

Gone are the thunderings against
the monopolists instead, in the name
of-incentives of investment, the Gov-
ernment gave a gift of Rs. 250 crores
to the employers by the Bonus Act.
A gpate of concessions followed, Their
unlicenced capacity was legalised
more thap once. The Monopoly and
Restrictive Practice Act wag reduced
a farce. The cases against Birlas
were just frozen. Several concessions
were given permitting their entry in-
to those consumer goods industry
which was previously prohibited

After the imposition of Internal
Emergency, 15 export oriented Engl-
neering Industries were allowed 25
per cent automatic expansion of their
licence capacity. Since all these in-
dustries are operating below capacity,
thig woud only mean that the big In-
dustrial Houses would be able to
benefit at the expense of the samaller
ones.

On October 25' permlstion for un-
limited expapsion wag granted to
foreign companies and large monopoly
houses in 30 other important indus-
tries. Ruleg for liberalisation for
financing these companiegy from Pub-
Tie Financial institutions were also an-
nounced.

With all these concessions, the re-
cesston continues, unabated. Even
the fall of 74 per cent in prices of
foodgrans etc., has not helped revival
activities. That is a messure of the
erosion of purchasing power and the
shrinking of the home market.

How doeg the Finsnce Minister
propose to take the country out of
the deep morass? He has accepted
all the demands of the big industrial-
ists—legser direct taxation on
plea that it would leag to curbing
tendency to evade taxation,

fe
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incentives to export promotion,

It is not necessary for me to detail
these,

e ¢

Tes and lay-offs are taking place, The
slogan only meant that every work-
er should produce more for increasing
the profits of the employer, and since
the market cannot absorb the produce
tlon, existing workers should be
retrenched and face starvation.

posalg that textile mills should pro-
duce for the export market, when our
people are having 8 per cupita con.
sumption of just 11 metreg per annum.
For enabling them to compete in the
export markets, the government pro-
mises them help to modernuse the
mills and liberal tax rebateg for the
purpose. That this would result in
retrenchment of workers on a large
scale is no concerp for the govern-
ment,

Another strategy on which the go.
vernment is relying for industrial re-
vival and expansion is reinance on
foreign aid, The proud cry of ‘self-
relignce’ and ‘sero pet aid' hag vani.
shed into thin air. The inflow of gross
foreign aid which was Rs. 6762 crores
in 1972.73 had jumped to Rs. 1170
crores in 1974-75 and further went
up to Rs. 18712 crores in 1975.78,
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exports. What this means to the cp-
untry is export at less price and im-
port at bigher prices. This can be

gh there was an overal] decline of
124 per cent in the wvolume of
our imports in 1874-T5, and an
overall incraaiz of 7 per cent in
the volume qf our exports, yet the
adverse trade balance widened.”

Apart from the reliance on foreign
aid, the government is woolng foreign
capital and particularly the multina-
tional corporations, promising them
cheap labour and highest profits in
the world! Knowing fully well our
predicament, these multinationals are
further arm-twisting us and demand-
ing further concessions. They demand
majority shareholding and free entry
into any industry. The government is
already moving in that  direction.
They allow majority shares for fore-
ign companies in export-oriented
industries They have allowed & fore-
ign compeny to put up a giant shoe-
making factory. They have allowed
a multinational (The Indian Leat To-
bacco Co.) to undertake fishing !

Alf this strategy of relying on ex-
ports is bound to end in a flasco.
When the entire capitalist world is
in the grip of a very deep critis, of
recession and inflation at the same
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for sei-generating growth. The only
solution iy a redistribution of the in-
come in favour of the vast weaker
sections. One has only to contrast our
country’s economic experience of the
last 38 years mince independence with
that of China to see the utter lLank-
ruptcy of the Government's policies.
People’s China, ravaged by a long
war with Japan lasting fer over 12
years and then three years of civil
war started in 1940 on a much lower
industrial and agricultural base. Des
pite its being deprived of Sovict te-
chnical aid after a few years, despite
the boycott of the imperialist pow-
ers till recently, it has increased its
production of steel to 30 million to-
nnes as against our 6 million tonnes,
400 million tonnes of coal ag against
our 100 millioy, tonnes and 250 mill-
fon tonnes of foodgrains as againat
our 100 million tonnes, whereas we
are unable to sell our steel, and coal,
there is no glut in China. Unemploy-
ment and {Ihteracy have been banish-
ed long ago. There has been no infls-
tion and prices have been stable.

Similarly, the socialist world,
while the capitalist world is passing
through crims after crisis, has been
going forward, with rising standards
for their entire people’s and its share
of world industrial production has in-
creuedlrom:ﬁpereentinlﬁlto
40 to 45 per cent and it is going for-
ward.

The Finance Minister seeks to give
some protection to the handloom in-
dustry by raising the rate of excise
duty on power loom units, the first
two looms will be exempted and on
the next two looms the rate of com-
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al goody have steeply fallen, the pri-
ces of these indusirial goods have
not fallen at all. All this means not
only pauperisation of the poor and
medium peasants, but further erosion
of purchasing power of wvast sections
of our populstion, How can industri-
al activity revive and the economy
get out of the recession 7 But then,
this wou'd be forgetting that the Go-
vernment does not rely upon this
large internal market, but on expor-
15 and on the narrow elitist stratum
of the population, consisting of the
rich and upper middle class. Hence
taiwrly substantial cuts in excise du-
ties on such items of their use as Re-
frigerators, TV sets etc. but not on
such itemg of mass consumption as
cloth, kercsene, sugar and so on In
fact the mills have been totally exe-
mpted from making standard cloth
intended for the poorest sections alto-
sether.

The Finance Minister proposes to
continue the scheme of impounding
half the incremse in D. A, and the
full increase of wages for anather
year, which will be refunded in five
annual instalmenis. He tries to sof-
tep the attack by the promise that
the Government stands by its earlier
cammitment in regard to the refund
of the amounts already .mpounded.
Bot how will they dp it? The origin-
al Act provided that pass-books will

it
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The Finange Minister, in a booklet
bearing the title “Strategy for Inte-
grated Rural Development®, stresses

“The item ‘land reform', in the
context of land scarcity and the ex-
acting requirements of modern te-
chnology, should imply reforming
Isnd ownership and use, with em=
phasis on personal cyltivation and
management, without which there
can be no responsibility for ensur-
ing levels of productivity.”

Very correct. It required 28  years
afier independence, for him to rsali-
ze this simple fact which we have
been stressing. propagating and fight-
ing for, for the last 30 years. And yet
he seis great store by the “New Eco-
nomic Programme” of the Prime Mi-
nister. That Programme only declarss
the Government's intention to imple-
ment the land ceiling laws, tenancy
laws already enacted and enactment
of laws fixing minimum wages, These
laws do not have the intention of re-
forming land ownership and use, with
on personal cultivation and
management, That would require the
taking over of all ths land of the
landiords and distributing them to the
landless and the poor pessants.
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1 want to say that after the
and the 20-point progra-
which ig now ssven months old,
not know whether land has been
buted anywhere. If go, I would
to know how much of land has
distributed ; and as far as the
gislation and surplus land are
, We see oven editorials in
papers saying that in some places,
even the availability of the land is
not recorded.

But even these lawy have remain-
ed unimplemented all these years.
Why ? The Task Force of the Plan-
ing Commission had stated that it was
80 because of lack of political will on
the part of the ruling party, and the
innumerable tieg that the landlords
have with the officials, This has been

geif
i
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Economic Programme of the Prime
Minister Mr. S. P. Appu, Joint Se-
cretary in the Planning Commission,
In a well-documented study conduc-
ted by him in 1875 on “Tenancy Re-
forms in India”, says:

“Even now about 1§ of the land
is under tenancy and in certain re-
gions, the incidence 15 as high a:
40 per cent. Even after two decad.
es of tenancy reforms, the position
of i{enunts, particularly of share-
croppers, remains precarious.”

Apart from other reasons such as
the many loopholes in the legisla-
tions, the biggest obstacle, he points
out, is the absence of reliable record
of rights. Even where egislation
was enacted to maintain such re.
cords, it could not be effectively
oarried out. This he attributes to
eonsidering that the t{enants are
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on theirrights, is not at all surprising.
Another reason for not recording the
names of the tenantg is that the sub-
ordinate functionaries of the Revenne
Department often act in collusion
with the landowners. It is necessary
to add that the superior officers have
winked at it, for they too have their
ties with the landlords, For the same
reasons, the other land reform Acts
have remained on paper all these
years.

On March 5th, 1976, that is, nearly
ten monthg after the announcement of
the New Economic Programme, ad-
dressing a two-day conference of
Chief Ministers, the Prime Minister
observed that there was-

“a certain amount of lethargy and
hesitation in implementation of land
reforms. It was either due to peo-
ple who had a vested interest in
not having land reforms or because
of a general lack of appreciation of
the vital role of land reforms.”

It ig a tacit admisston that vested in-
terests in her party, entrenched in
key positiong in Government and or-
ganisation, obsiruct the implementa-
tion of the lang ieform measures
Also, because of the ideology of tha
party as a whole, there 1s no political
will in that party ‘o mplement the
reforms

Regarding the tenancy reforms
she admitted that the posifion -was
unsatisfaclory, As regards land re-
cords and record of rights. which
are crucial to implement the tenancy
laws, she admitted that the position
was “Dnsatistactory” She said that
preparing records through surveys
and settlement would ‘nke years.
She, therefore. suggested that some
ad hoc and praciical methods must
be found and that the Chief Minie
ters could sit together to thrash out
this problem.

As regards disiribution of land, she
said that in order to show achieve.
ment bolth common and forgst lands
were heing distributed, and sfded:
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“I do not think this can come
under the heading of land reforms
and so these figures of distribution
are mot correct figures™

So much about the claims made by
the Government of land distribution.

The Prime Minister has further
stated that a major problem  that
hag been brought to her notice was
the collusion between the local re-
venue staff and big farmers. Non-
official participatfTon was alss not
always helpful in pushing through
the reforms. According to the Hin-
dustan Times of 6th March, 18768, she
sald:

‘T would like to know what ia
the experience of the States with
the steps they have taken and
what they thought about how to
improve them further”

The Chief Ministers deliberated
for two days and gave her no ans-
wer to the two crucial questions she
had raised Were not many of
them, if wnot directly the landlords
or vested interesty she had referred
to, at least connected with land-
lords? How could they infuse the
political will?

The only way ‘any land reform
measure can be implemented is by
organising the peasants ang agricul-
tural labourers, who are directly to
benefit from such  measures, and
make them assert their legal rights
and take possession of them. But
the Prime Minister only recently de-
nounced our party publicly and
stated:

“What did the Marxists do when
they were in the Uniteg Front
Government Tn West Bengal? They
incited the peasants to seize the
land from the landlords. It is fl-
legal™
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admitted in her speech to the Chiet
Ministers’ Conference, she has pre-
vented the organisations of peasants
and  agricultural labourers from
functioning -

The State Governments have ar-
rested our cadres who have been lead-
ing the struggles for the implemen-
tation of the land reforms, for higher
wages for agricultural labourers, for
free house sites etc, and detained from
under MISA, What chance is there
then for the fulfilment of all these
declarations of implementing the land
reforms, tenancy laws, minimum wa-
ges etc. made ad nauseum?

16 hrs

They are talking about unlawful
occupation I may give my own ex-~
perience The Kisan Sabha of which
I am the President, announced that
since the Government was saying that
there was no surplus land in Kerala,
we would show them cases of surplus
land, In Trivandrum ] got into the
lang of the Maharaja of Travancore,
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instance of the goonda attack that our
cadre is facing in West Bengal with
the connivance of the police and offi-
cials. I do not have the time to
read the details which have appeared
in the issue of February, 1978 of the
CI'tU Working Class, The magistrate
who gave the judgment in that case
was certainly a brave person.

To conclude, whether there is infla-
tion or reflation or recession, the bur-
den always falls on the common peo-
ple. The affect of this Budget will
be no exception to this rule, There is
no worthwhile relief to the common
people and their burdens will 1n-
crease, but the common people will
see that they do not increase by their
orgurisations and their struggle

SHRI N K. P. SALVE (Betul):
With rapt attention I heard the speech
of Mr. Gopalan which followed the
patterry of the speeches delivered by
Members of his party year after year
on the Budget. His speech, like the
speeches of the Members of his party,
may have the dubious merit of a po-
litical attack but 1 submit that there
is hardly anything by way of an ob-
jective cvaluation in that speech of
the facts and situations on which any
Finance Minister of a country has to
frame his budget. And so far as I am

Gensral Budget, PHALGUNA 128, 1807 (SAKA)

General Budget, 242
1976-T7—Genl. Dis.
invariably for speaking plenty of sense
but todsy I was not able to under-
stand the main thrust of his argu-
ments, In fact I could make very
little sense in the various arguments
that he has advanced on different as-
pects of the matter, different farets of
the Budget excepting possibly what
he said about the reduction in the
Wealth Tax rates and what he has
to say aboug the impost on the medi-
cine. 1 only hope that it was not
due to an extremely ill-digested study
of the Budg~t. If he has a good look
at the Budget, he will realise that
most of the points that he made, in
fact, did not exist. The ome point I
was not able to understand is where-
as he has appreciated that there was
not any new impost and yet he
was unhappy that there was not
any resources mobilization by way
of new levies of direct and in-
direct taxes He also went out
to say, that without more taxeg how
are you going m for massive invest-
ment in your plan outlay, And finally
he was apprehensive that if you are
going in for far too much plan out-
lay, there is likelihood of tremendous
deficit financing; There was a great in-
consistency in what he was speaking.
At any rate, there is one point which
I want to icake clear to him. In so
far as calculations of direct taxes are
concerned on which he said that there
are concessions to big houses and mo~
nopoly sector By that if he refers to
indirect taxes, well, I have nothing
to say. And if he refers to concesszions
in Wealth Tax one can understand
But if he is concerned with income tax,
Iwanttopoin:mrttohimthun
far as budgetary provisiong are con-
cerned, there is hardly any relief in
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which j8 the same (52 crores) as last
year. If ther are to recover all
those sopey, there i3 no reason to
have the apprehension which Shri In-
dra)it Gypta spoke about,

I was one of the members of this
Party who hsiled this Budget as an
imaginative budget a budget which
under the conditions could be the best
budget, containing the best proposals,
and after a diligent study of the vari-
ous documents and papers which have
been laid by the Finance Minister on
the Table of the House, I feel impelled
to en inference that this Budget s
mdeed imaginative and marks ex-
tremely significant watersheq in the
entire management of the economy
and the fiscal strategy of our country
Dr Rao was absolutely right when
he said that this was the strategy of
a realist One musy Understand
properly the economic situation 1n
which this Budget has been framed.
The Budget has been properly receiv-
ed with warmth and jubiliation by
all sections of the people, through the
length and breadth of the country,
and in fact, it has been considered a
reward to the nmation for its hard
work, dedication and discipline ever
since the proclsmation of the emer-
gency

Todav, the ertire atmosphere m the
country is suffused with optimusm
and such opportumity no Finance Mi-
nister can let pass and that is why he
has done this A timeé had come
when there was necessity for massive
thrust; for a messive investment so
that one can look forward for a pur-
poseful acceleration of the economic
growth in this situation with strength
and confidence, The whole country
under the,—as the Fmance Mimster
sald in his speech—resolute any dyna-
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merely 3-1/8 years ending with B
thirg quarter of the 1975, the souniry
was engulfed in an ex detpe-
rate battle against the inflationary
spiral which was perniciously distort-
g the economy of the country, Om
the second front, the country was fight.
ing the political forces which were try-
ing to unleash all sorts of political
indiscipline, who was trying to spread
disorder and chaos, and one thing
that has to be understood is that w0
economy of ho country can never be
stabilised where there is chaos and
disorder,

Thanks to the Emergency that these
political adventurists, these commu-
nal and reactionary fastist organisa-
tions have heen put dowp in  their
place, and :f you do not want to aliow
the gains cf Fmergency to slip through
the fingers, it is absolutely necesssry
that these forces must never be allow-
ed to reise thewr heads over agan.

A great deal of tribute has been
paid to the serongth and 1e Jicnce ol
the Indian economy the way it has
behaved the way we have been able
to retrieve and recoven fiom an ex-
tremel, despeiate situation Undoubt-
edly, 1t 15 2 wel -deserved tubute pald
to the re~ibwnwe and suength of the
Indian econom) But I want to make
a shightlv deeper evaluation of the
forces which huve impaited this resi-
hence and ttrength to the Indian eco-
nomy I ~ome to the bawic philosophy
which we aave followed, which we
have given to ourselves which our
country hos adupted, as a tesult of
which we have been ab'e to stage such
4 magnificient recevere  (rom the
throeg of inflation when many count-
ries aie «ull languishing and many
countries are still facing the hazards
of the nlationary spiral, That basie
bhilosophv has been that weg worked
under a mixed economy

Much has been said by my hon.
friend, 8hri Indrajit Gupta on that
While nnt raying tribute to our pub-
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the public and the private sec-
tor, In fact, our philosophy is that
we should have a very powerful pub-
lie sector duly supported by a very
sesponsivie private sector. Unless we
work upon this philosophy, we will
never be able to find a proper panacea

dor the problems of the people of our
country.

Coming to the Budget, indeeq the
year ending 31st March, 1976 has end-
ed with a deficit of Rs 490 crores as
against an estimated deficit of Rs 247
crores  But despite this massive de-
ficit. we find that the price stability
factor has not been adversely affected
primarily because the performance of
the economv in the currenty year has
been exceedingly satisfactory There
has been an overal) growth in 1975-76
of 55 per cent us compared to the
growth 1n the Fourth Plan period
which was 3 3 per cent and 0 2 per cent

in 1974-75 to which Dr Rao also re-
ferred earlier

At this junclure, it was usbsolute'y
necessary to enture that in the com-
ing two or three years, havmg re-
trieveq ourscives from the difficult
situation to go in for a very massive
investment because there is absolute-
iy po alternative for accelerating our
growth except for putting \n a mas-
aive investment Therefoi2 the Fin-
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cent over the 1975-76 outlay in the

Plan This 1s the highest development
outlay in any smngle year

What 158 more important 1 this, 1
am stating thesc figures with some
purpose 1n view and it is this that the
main stress of this massive outlays
primanily is completion of the exist-
ng projects expeditiously particularly
the projects 1n the field of agriculture,
irrigation  power, petroleum, coal,
fertilizers steel. tramsport and commu-
nications I really cannot understand
how a man hke Shri Indrajit Gupta
failed to see the galvammng eflect
which the economy itself will have as
a resuly of this massive investment
into these prority sectors. I do mot
know which other prionity sector he
had 1n mind when he complameg that
priority sector had not been properly
catered to in the Plan I have no
doubt 1n my mind that the massive,
judicious, investment in  agriculture
and ndustry, sirict economic disci-
phine, strict enforcement of law
agamnst economic offenders 15 bound
o en<ure price stability improve
gronth rate and, consequently, im-
prove the lot of the peovple

Therefore, Sir, one wonders whe-
ther one shotild take the criticism
levelled agamst the budget seriously
The criticiem has been that this is a
Budget which contains a calculated
sk The criticism if I may put it
th s way 1n a nut-shell is that the pro-
posed deficit 1s Rs 320 crores for 1978~
77 and the trend of money supply 18
expanding—t has expanded by 7.5
per cent in February 1978 In addi-
fion 1t 1s smud that this time there
i1s the lowest tux mobilisation in the
last ten vears that it is omly Rs 55
crores, in its {ctality—deducting there-
from the share of the States—it is
only Rs 48 ciores and, in this budget,
with a larger outlay in the Plan, tha
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the simple recson that unless some-
thing wholly unforeseen and untoward
were to happen, if one were to eva-
luate and study the Budget as a hard
headed cconomist what could one do
in the tﬂmum:uncu? One could, at
this stage, only mobilise what little
savings we could get without burden-
ing the people, and invest that money
80 that the growth is accelerated, That
is what the Finance Minister has
done. Any criticism, therefore, based
on the expansion of money supply
etc. is, I think, out of proportions.

However, there is another aspect
of the matter to which I would like
to draw the attention of the Finance
Minister and it is this: I have found,
by a deligent study of the various
figures in the budget, that the budget
for 197576 has a variation of nearly
16 per cent in its receipts, The actuals
are Rs, 12153 crores as against, the
ostimated receipts of Rs, 10521 crores,
the variation being 1632 crores. These
comprise 435 crores on tax revenue,
498 crores on non-tax revenue and
701 crores on capital receipts. Like-
wise, on the disbursement side, one
finds that the disbursements actually
exceeq the estimated disbursements to
the extent of 1875—that is, a variation
of nearly 17 per cent. These figures,
therefore, create a little doubt in my
mind as to what sanctity can be at-
tached to the figure of 12870 crores
which had been estimated as the total
disbursements on revenue and capital
accounts, for the ensuing year There
is alrudy a deficit of 320 crores which
we have taken into account and, as
I was studying the figures 1 found
that in these figures, for higher re-
ceipt of tax and increase on the re-
ceipt side, there iz very little cushjon.
Therefore, it ig absolutely essential
and necessary that every endeavour is
made to collect as much money as is
estimated here on the one side and,
on the other side, so far as disburse-
ments are concerned, a high sense of
discipline has to be there and utmost
sconomy should be exercised because
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son to know when to stop defeit
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the price stability factor adversely,

Now a few words about direct taxes
are mbsolutely necessary. I think by
far the most courageous, dynamic and
pragmatic approach that has been
shown, at long last, by the Finance
Minister 1s in respect of taxation of
the income of non-corporate sector.
The income tax of the non-corporate
sector has gone, in the last two de-
cades, through  vicissitudes depen.
dent entirely on the caprice, whim
and private humour of Finance Minis-
ter after Finance Minister until it
reached the most ridiculously verti-
genous height of 97.75 per cent, Ope
wonders, since the corporate sertor
rates are very much lower and
rational, why this love and affection
was shown to the corporate sector
by the Finance Ministry and special
animus against individuals, all these
vears. At any rate, it has to be
understood that this theory—that we
need high income tax rates, not for
mobilisation of resources but for the
purposes of eradication of enduring
disparities between the wealthy and
the poor, is not correct. There are
examplez of several countries—the
greatest example being of socialist
countries—that higher rates of tawa-
tion did not bring about an eradica-
tion of the disparities as such; it only
makes the people more dishonest and
makes the dishonest rich more rich.
Theories apart, it is my respectful
submission that rationalisation of the
rates of income-tax was utterly im.
perative and necessary. 1 would how-
ever relterate that this theory of high
rates of taxation, either for mobilising
revenue or for augmenting revenue,
js 8 theory which has been despatched
to the limbo of exploded myth; it Is
no longer consf8ered o villd theory.
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can only come about by augmenting
inco!

voluntary disclogure scheme, where
the maximum rate was 60 per cent,
lends oconsiderable supoprt . to the
judgment that the majority of
Indian tax-payers would prefer to
abide by the law and pay taxes as
due, provided the tux burden is
reasonable.”

I really wish I am able to share his
Yptindem ., .,

AN HON. MEMBER: It has gone to
49 per cent.

SHRI N. K P. SALVE: Whatever
the Minister has done is the best under
the circumstances. I am expressing
a certain view whether people will
honestly comply with the provisions
of the law or not as a result of re-
duced taxation has to be seen. But
the point 1 want to make is different,
I wish I can share the optimism with
the Finance Minister. But whether I
share the optimism with him or not
is not the question, My point is a
little different; it is this, One thing has
been proved to the hilt in our country
and that is that jrrational rates of
taxation Is no solution to the problem
of tax-evasion. You must, therefore,
have a rational rate of taxation which
would, if anything help curb tax-
evasion. At least do not make your
texation unduly punitive on the
honest end,

As regards reduction in wealth-tax,
Shri Indrajit Gupta has already made
his submissions, and I endorse what
he

General Budget, 240
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“The additional wealth-tax cur-
rently levied in respect of urban
lands and bulldings has lost its
rationale in view of the ceiling on
urban vacant land and cother mea-
sures in regard to urban property,
and is proposed to be discentinued.”

The urban land ceiling and the wealth
tax on urban property are two diffe-
rent things; there is nothing in com-
mon between them. I do not know
how this has hapepned, 1 hope, it is
not due to the bureaucrats who have
buildings and who want to save
wealth tax on buildings

AN HON, MEMBER: It is a cover.

SHRI N, K P. SALVE: T hope it ls
not a cover for anybody. It gives
that impression. People who have
buildings worth crores of rupees ap-
pear to me to be double-gainers:
Government is not taking their build-
ings away plus they are getting &
tremendous reduction in wealth-tax.
I hope, the Finance Minister will
reconsider this or at least explain to
Parlhament what he has said—be.
cause of the land ceiling law, the
higher impost of wealth-tax is no
longer relevant.

MR CHAIRMAN: 1 think, some-
thing is in the offing

SHRI N K P. SALVE: I welcome
that

There is one thing that I want to
point out to the Minister for Revenue
and Banking I welcome the provision
regarding freezing the value of self-
occupied property st the figure of
1971-72 or at the acquisition price. An
unintended hardship is likely to be
caused  After 1971-72, the market
values of properties have fallen;
specially in cities, where there has
been land ceiling, ‘he pricezs of the
properties have fallen. Therefore,
when you do this freezing, it should
be the market value or the 1971.72
value or the acquisition price, which-
ever is the lowest.
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Mr, Indrajit Gupta bas made a
point that we are allowing reduction
in tax.rates without making any pro-
vision for enguring that this money
comes by way of mvestment, I am
wre he has failed to see that there
has been an increase in compulsory
deposits: the incresse in the i0te 18
from six to ten per cent in the case of
incomeg between Rs. 25,000 and
Rs. 70,000, and the rate of increase is
from eight to twelve per rent in the
case of incomes above Rs. 70,000, This
means that the disposable income s
not going to be the same wus Mr.
Indrajit Gupta thought it to be. In
fact, it is marginal as compared to
what it was in the earlier year. I
wonder whether compulsory deposit
is the best way of mobilising invest-
ment, After some years, the money
will be back, and one does not know
what effect it would bave in the
eccnomy of our country.

In fact, this sort of reduction should
be given. Let the Government de-
marcate the areas of investment, let
them determine what are the invesi-
ments, and the people must make
their investments on long-term basis
into these areas

Then, there are welcome provisions
for the weaker sections of the society;
particularly, I welcome the insurance
cover without payment to employees,
who on death would be entitled to
a certain payment, which will be
equal to average balance in the provi-
dent fund fn the preceding three
years The relief 10 pensioners is
particularly welcome, The exemp-
tion from wealth-tax on homes cons-
tructed for low-paid employes is par-
ticularly welcome. About medicines,
I fervently plead with the Minister
of Revenue and Banking, not to tax
the medicines, If you want to tax the
tonics, do ag much as you want. H
you want to tax alcohol, tax it a3
much ar you want. Vices have al-
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ways borne the burden of the coun~
try, lot thém have more burden, but
for God’s sake, life-saving medicines
should not be taxed,

Now a word about entertainment
expenditure. The entertainmeny ex-
penditure, az you know, is presently
disallowed in its entirety. Section
2(B) is now sought to be deleted with
the result that in prinociple, it is ac-
cepted that entertainment expenses to
businesamen will be allowed. It iz a

life Now it will be allowed to busi-
nessmen. It is goud. My objection
only ig that this entertainment expen-
diture, though accepted in principie
to be allowed, i3 contingent upon a
person having a minimum of ten
lakhs of profit. On ten lakhs of pro-
fit, the maximum entertainment 1is
5,000 or 1/2 per cent on the next
forty lakhs, it is 1/4 per cen

on the next 1.20 crores, it is

cent. That means, if there iy a small
man in business, he would not
tiueﬂ!otlﬂsenuﬂdmmnlexpmdi
ture. Thig {8 an irrational approach
Wherever you find that this Is being
abused, you ruthlessly disallowed it,
but I cannot understand the rationale
in being so impractical and so unreal-
istic in thig sort of allowance and dis.
allowance.

Now a word about the bank rate.
The Minister has given a whole lot of
reasons and explanations for high
bank rate Assuming, while noy eon-
ceding, that these bank rates are $us-
tified, may 1 ask, why is there no cor-
responding increase in the interest
paid to the depositors? Between the
rates paid to the depositors and the
interest which the bank
there should not be varistion of more
than two to threy percent, but there
is much Iarger
resson, why high

|
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being charged, bestuss unless a large
difference is kept, banks will not
sufficient money to defray their
In fact, thig high rate of
is nothing but a premium on
functioning of the
request the Minister
f the cost benefif
interest, because
tifying it otherwise.
the Government
only 2.5 per cent
hundred percent
abgolutely ununder-
Does it form 2.5
cost of a small scale
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the Investment allowsnce. This is a
very impartant provision that they
are making. But the way it is draft-
ed makes me feel that no care has
at all been exercised. Wil you,

which says that one will get this in-
vestment allowance in respect of ma-

stated that this relief is available for
1976-T. Page 7
ways, ‘These amendments shall take
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effect from 1st April 1876 end shall

accordingly apply in relation to the

assesment year 1078-77’ 1 cannot

understand how they can commit guch

an error in such an important

drafting. There are very many
other terrible errors of draft-
ing I am not able to under-

stand to which year it will apply.
If it is after 31st March 1976, how will
it ever come from the assessment
year 1976-77? Then it is said that
after 8 years if the machinery is
person can sell the machi--

nery after years and he has been
given a right to purchesse a new ma-~
chinery out of the investment allow-
ance within a peripd of ten years.
Now after 8 years if he gells the ma-
chinery and purchases not out of the
allowance but out of the sale pro-
ceeds of the machinery, he will still
be entitled to the allowance. Lastly,
a whole lot of litigation arose on ac-
count of the terrible difficulty, quite
ununderstandable language used in
drafting about creation of reserves.
My respectful submassion is: please
simplify this. So cases are
there; 92 ITR, 96 ITR, 87 ITR, 100
ITR and the Tndian Oil Corpdration
with the best legal advice available
could not understand jn which year
the reserves are to be created If
that is the case even with the Indian
Ofl Corporation, what to speak of
smaller people who cannot afford ex-
pensive legal advice? Therefore, my
submission is: for God's sake gim-
plify this provision regarding reser-
ves. Provide that it should be debit-
ed to profit and losy account irrespee-
tive of loss or profit in the year
installation. Thereafter, if there is
genuine case where a person is net
able to do it for penuin® ressons con-
donation power be given to the In-
It you

» R
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serted in Section 44C. There iz al-
ready Section 40A., I was cursorily
gaing through this matter to see the
drafting of the Finance Bill. I have
always maintained that changes in the
substantive law should not come an-
nually like this through the Finance
Bill which does not go to the Select
Committee. Apart fsom  drafting,
sometimeg guestions of principle are
involved and a proper scrutiny of
such principles is not possible.

I suggest these are some of the
things which struck me. When there
is section 40A which deals with ‘ex-
penses or payments not deductible
in certain circumstances’, why a sepa-
rate Section 44C? It is already a ter-
rible law, complex and in the worst
form of complication, this direct taxa-
tiop law. It is the misfortune of any-
body to be called upon to Tead and
understand this law You have fortu-
nately escaped that sort of a calamity.
Why add to the misfortune? Let us
have g more systematic approach to
the whole matter,

Before I end, I am sure the Finance

MR. CHAIRMAN: It is a paradise
only for the taxation lawyers.

SHRI N, K. P. SALVE: [ am en-
tirely in agreement with you that
this sort of terrible drafting, ill-con-
ceived drafting benefits nobody ex-
cepting the profession of accountancy
and the profession of law. Virtually
both of them become pesterers at
some stage. I hope the Finance
Minister will take care of what I have
suggested in this matter and do the
needful,

In the end respectfully I only wish
to submit that in the affairs of a na-
tion as those of the men there comes
a time when at the cross.roads &
courageous thrust in the right direc-
tion changes the entire life and living
-mhievin;mmaﬁummmd-
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ing to the dizzy heights of ecopomic
prosperity and gloery. The only pre-
condition is dedication, discipline and
an urelenting and ardous and hurd
work and the nation to.day stands
at the eross-roads, The leader has
created an atmosphere of optimism
and opportunities. You, Mr, Finance
Minister, have done your best to give
the thrust needed to march forward,
to the nation. It is now for the na~
tion to take itself to its cherishad goal,
cherished goal of prosperity and an
egalitarian society.

SHRI ERASMO DE SEQUEIRA
(Marmagoa): Mr. Chairman, the
Budget presents us with a good oppor-
tunity 1o view what Government actu-
ally does against what Government
preaches. This Budget particularly,
will give this House and this country
an opportunity to see that while Gov-.
ernment preaches one thing, it usually
ends up practising exactly the oppnsite,

Government says to the country that
agricultural production has to be in-
creased, that the irrigation base has to
be widened and yet I find against the
Budget Estimate of Rs. 17.06 crores for
Irrigation and Flood Control, only
Rs. 16.5 crores was spent. On Deve-
lopment of Ground Water Resources,
which as you will realise is one of the
most neglected areas in this country,
against a provision of Rs. 7.99 crores
in the current year's Budget, they spent
only Rs. 3.42 crores, That is less than
half. The provision for the next yesr
is only Rs. 4 crores, The total of the
two years will not make up for the
provision that had been made in the
current year.

On Integrated Dry Land and Deve.
lopment of Agricultural Production,
another grossly neglected area, tnere
was a budgetry provision of Rs. L.70
crores against which they spent only
Rs. 1 crore. The Budget for the next
year is again Rs. 1.70 crores, und will
not make up for the short fail in this
year, On Cattle and Dairy Develop-
roent which is one of the osreas of
development through which our vik
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lages can acquire prosperity, the Bud-
get provision was Rs, 1.50 crores, They
spent just half there—Rs. 75 lakhs.
For next year the provision is less than
the previous year—Rs, 1.4 crores, On
Fisheries, agaln a grossly neglected
area in a country which has a large
coastline and many resources, the Bud-
get provision for 1875-76 was Rs, 8.86
crores, but the expenditure was only
Rs. 8,67 crores, a very very large short.
23]l On schemes for small f{armers
and agricultural labourers, the provi.
slon was for Rs, 21 crores, the expendi-
ture was Rs, 18 crores Le. Rs. 3 crores
less. On investigation of Irrigation
Projects, again the provision was
Re. 1.98 crores. They spent only Rs
84 lakhs. The provision this year
again is Rs, §0 lakhs, and they will not
make up for the shorifall that took
place.

Look at their attitude to welfare of
the weaker sections, In the Inter.
national Women's Year there was a
provision in the Budget for Rs. 3.73
crores, and only Rs. 3.59 crores wag
spent. For the coming year that
provision has been reduced to Rs. 3.40
crores. In fact for the whole Depart-
ment of Social Welfare, the provision
for next year is Rs. 9.12 crores against
an expenditure this year of Rs, 9.19
crores. For a poor country, this is
speaking very much for the Govern-
ment.

Look at the Government's attitude
to people, to the various segments of
our society. It does not hesitate at all,
to come forward to this House and
give a tax concession to the affluent
who earn Rs, 75.000 g year, which is
several hundred times of the national
income average. But against that it
says that the increase in the DA, of
the millions of workers in this country
will continue to be impounded. It is
the Government's theory that this im-
pounding is anti.inflationary. 1 would
have accepted that theory if the
money wag kept impounded and un-
utilised, But now Government intends
to ug it. Iy it not inflationary in the
hands of the Government?

How does it become less Inflationary
in the hands of the Government than
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what it would be in the hands of the
workars? This is the question which I

would ask,

MR, CHAIRMAN: That is so when it
is used for productive purposes,

SHRI ERASMO DE SEQUEIRA: Mr.
Chairman, Sir, there is also a theory
that consumption also leads to produc-
tion. I am sure, if the workerg today
get some money, they will be using it
for things which they need, which
right now they have to do without.
Look at the Government’s attitude
on the question of transport for in-
stance, There is no hesitation on the
part of the Government to come to
this House and say, they are giving &
reduction on the excise duty on motor
cars. While in the supplementary
Budget of last year an expenditure was
made of the order of Rs. 10 crores, for
the strengthening of the urban trans-
port system, in this year, there is no
provision at all for this purpuse, for
the purchase of buses and so on. What
this Government virtually does is to
subsidise the cars of the affluent and
suburban masses like packed cans of
sardines in the grossly inadequate
mass urban transport system which we
have in this country, which really
needs a thorough overhaul right now.

Just look at the concessions to the

orporate Sector. Capital gains on
:E:mpnnies are going to be reduced but
the exemption of inter-corporate divi-
dends, which today all of us know is
being misused, in order to avoid taxa-
tion, that loophole is still there, and
it is left untouched,

It is the case of the Government,
Sir, that many industries require addi-
tional capitalisation, I would have ex-
pected, with the economy looking up,
with the growth that has been there.
the Government would seize the oppor-
tunity to encourage those industries
which require capital to go in and get
itkomthemarhet.towiden thelr
equity base. But instead of this, what
uitthatthuﬁomtmdom!
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Government inoreases the supply of
money with the public sector lending
corporations. Secondly it exempis
doans for purchase of machinery from
the Interest Tax. The net effect of
these things, when the bulk of revenue
cores from “€xcise on mass consumpe
tion drticles, is that the poor are really
financing the rich, aided and abetted
by thizc Government. This is really the
situation now.

Sir, the Finance Minister has said
that this Budget is oriented to accele.
rate growth, I fully agree with him,
The Budget can only lead to the
growth of the affluent, and to conti-
nued poverty for millions in our
country.

Just look at the Wealth Tax conces-
sion. What is the justification for these
wealth-tax concessions? We are talking
here about a tax on citizens who have
more than one lakh of rupeecs when
the vast majority, the  largest
number of people of our country, do
not have even a roof over their heads.
Angd in this situation, how can thig cen-
cession be justified” Have you ever
thought that you would see a day when
the Finance Minister in India, in this
particular stage of our economy, would
come forward before the House and
say that he 1s giving & concession on
the wealth of those who have over 15
lakhs? This certainly is beyond even
my wildest dreams. 1 have not seen
such a retrograde step in my life so
far

If it was the intention to stimulate
nvestment in desired sectors, there
was a manner in which tnis thing
could have been done positively.

As Mr Salve well knows, there al-
Teady exists in the Wealth Tax Act an
exemption for wealth which is invested
in any industry or m shares This ex-
emption could have been enlarged and,
through this enlargement, you could
have stimulated the investment that
the Finance Minister says, he desires.
But, this reduction is completely un-
warranted, and it is no less than selling
out the irerests of the people, to » few.

has only been a ceiling on vacant urban
land basically. I think it is no secret
to anybody that this additional tax
on urban assets was causing the sale
of urban property because, whoever
was fool enough 1o keep on holding
to urban property would lose it any.
way, He therefore would start selling,
gifting, distributing or doing some-
thing. Now, to exempt that iz to go
against the very principle, against the
very objective of urban ceiling,

8ir, 1 often wonder whether, we have
or, whether, this Government har ever
tried to define any of its obje.ines
with any reasonable certainty, When [
see the concessions in this budget, my
doubt increases. Look at the conces.
sions for investment—an investment
allowance of 25 per cent for the purpose
of purchase of machinery and plant.
The exemption from interest being
taxed 1s again for the purpose of pur-
chase of plant and machinery. When
will this Government realise that one
of the reasons for a large amount of
unemployment 1n this country, 18 the
fact that their entire fiscal incentives
have been talored to the utihsot.on of
capital for the purchase of machine?
In our country what we require is
massive employment Section after
section of Income tax and Wealth Tax
Acts encourage industrialists to go in
for capital intensive development, I
think this is something which the
Finance Minister must think abhout.
And, to my mind, he should seriously
think about withdrawing most of the
exemptions that apply to the utilise-
tion of capital, in favour of one single
exemption—for the utilisation of man-
power.

‘Look af the reduction in excise duty,
It has been reduced, on T.V. sets. on
refrigerators, on passenger <ar. o
pick-up vans. Are these for the commen
man's use? 15 not every single one



261 Genersl Budget, PHALGUNA 26, 1897 (SAKA)

1978-71—Glenl. Dis.

of these a luxury? In our country, look
at the reduction In import duty on
computers, polyester film for magnetic
tape. In what world are we living?
Laock at the inctease in printng and
writing papers, palent and proprietory
medicines. There has been a demand
from all sections of the House that this
additional tax should be removed from
the Act, I hope the Finance Minister
will concede to this demand.

There is, in the Pinance Minister’s
wpeech, a statement which was Icng
overdue in this House in which he
says that the focus must be on 13uxi-
mum utilisation of the local available
resources including local manpower
And then 28 years after independence.
he has the gudacity—I cannot think of
a better word—to follow this state-
ment by saying to thuis “ouse that
much spadework is necessary, tefore
genuine operational programmes can
be devised, What was Government
doing all these vears® HMaving said
that first, he carries on to make a pro-
vision for an integrated Intensive agri-
cultural development of a spicy Re. 1§
crores. I for one, am sick to the hilt
Expeclations are being aroused and
then dashed to the ground. I think the
whole country also feels the same ahout
it. ILook at the attitude to industre
We sav that we want a large number
of small industries in this country and
agalnst a revised estimate of Rs, 4
crores for this vear the provision for
the next vear is down to Rs 3.25
crores. For cottage industry 1t is
down from Rs 21.85 crores to Rs 20
crores and for khadi and village indus-
try it is down from Rs. 5.50 crores to
Rs, 5 crores. After reading the detajls
it comes as no surprise that the bhud-
Retary allocation for steel is Rs 402
crores and for the small scale indus.
tries only Rs, 52 crores. What kind of
u country we are trving to build' j do
not think anybody in this Goverrment
knows,

We all know we had a good monscon
this vear and it is estimated by March
or April we shall have 10 million
tonnes in stock. There are 44
million tonnes of rabi graing com-
fog and I wm sorry to see in
these budget papers that the pro-
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vision that has been made for ex-
pansion of food storage is only enough
for a storage capacity of 4.5 Iaknh ton.
nes, This to my mind is grossly inade-
quate, Prices are falling and they may
crash and, as such, 1 would like to ap-
peal to the Finance Minister that before
the ink on his budget gets dry, he
should increase the provision for sto-
rage. He should also go in for private
licensed storage, He should ensure
when the rabi comes on the market,
that the prices are, on no account, al-
lowed to crash below the procurement
prices, At some places it has already
happened. If he is planning to rely on
the banking system to purchase the
foodgrains, permit me also to caution
him. It is not only a question of pur-
chasing. Thig is the opportunity not
only to purchase, but to hold the pur-
case, 1o increase the size of the buffer
and, as such, he should myake addition-
al provision for storage in his budget,

The significant shift in the bucget for
this year, which to my mind is ©o
miracle at all—entirely the co~trary—
is that the capital outlay on 1griculture
has been reduced from Rs 323 crores
to Rs 11.80 crores. und the shift has
heen from agriculture to industry Le.
cause there, it has increased from
Rs, 722 crores to Rs, 400 crores. 1 am
well aware that the reduction i agri-
culture is from the fact that fertiliser
which had previously been purchased
has now been sold, and a renlenish-
ment is not required on that account.
But I would have thought that having
heen able to make a provision of this
amount in previous budgpets. he would
uti'ise the same percentage of the
budget—the amount of money which
he today does not requive for fertiliser
—1{o go in for a massive agriculture
development in this country. Instead
he has chosen to sell agriculture cown
the river. and to ro 1n for steel. This,
Sir, to my mund is against the interests
of this countrv and the veople of this
country, at this stage of our levelop-
ment,

I shell conclude in a minute. It is
no news to us that elections are not
being held in this country, because
the people in thiz government know,
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that they will land themselves in the
opposition. In fact, today is ibe last
day of the elected term of this tlouse,
and from tomorrow we shall all be
illegitimate children of whatever Article
of the Constitution it was, that en.
abled the extension of our term.

Therefore, if it is the interest of this
country that has {o be served, I would
say that thus Government should go to
the people as soon as possible, and en-
able them to choose a better crowd
to run this country, “I think this should
be said at this stage, that the golicy
that this country is likely to get from
the alternative that is emerging, is a
policy which will emphasise the vulage
rather than the city, the iield rather
than the factory, and would certainly
reverse this trend which gets the
majorily of taxes from the bulk of the
people of this country through excise
taxation of mass consumer items, atd
puts it in the hands of a few indus-
trialists through state.lending institu-
tions. This is the one policy that rwst
be reversed, if this country is at all
to have, a widespread economic pros-
perity.

AN HON. MEMBER: Will you not
attend Parliament from tomorrow.

SHRI ERASMO DE SEQUEIRA: 1
am a democrat. I have to bow to the
majority. But the trouble is, that
you refuse, to listen to me.

SHRI CHINTAMANI PANIGRAHI
(Bhubaneswar): Mr. Chairman, for an
independent, sovereign and developing
country like ours no struggle and mno
effort 1s more sacred than the piesent
attempt to achieve self-reliance in the
battle to win economic independence
for our country, To win economic
independence for India means ensur-
ing better lives for millions cf our
underprivileged people in this country,
and we must congratulate the Finance
Minister for his efforts to implement
and for trying to give a direction to all
the new economic programmes that we
have announced and the Govemnment
are committed to before the people.
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Therefore, I must ssy that the cur-
rent year's budget truly reflects that
great endeavour of our people and the
determined political will of our dyna~
mic leadership io iake our country
forward in that direction.

I can say that this year's budgetl is
really a watershed and marks the be-
ginning of the success of the great,
historic struggle of our people which
we will have to wage for the coming
five to ten years to achieve the objec-
tive of a socialist, democratic society
to which we are committed,

As I sald in the Dbeginning, the
Budget the Finance Minister ias pre-
sented ig a budget which is work-de-
velopment and investment-oriented,
Weightage and priority has been piven
though some friends have not tried to
sce it, to the core.sectors, to agricul-
ture, irrigation and  generation ot
power which will help in giving ¢« new
dynamism to the economy which has
been stagnating for the last few yeurs.
Therefore, this i a budget of hope and
confidence and again a budgei of meny
challenges and also opportunities
which we shall have to utilise in the
coming months and years.

It again affirms and shows ~hat a
nation can achieve in the shortest possi.
ble time once 't overcomes its cynLIsm,
pessimism and lethargy and the all-
round negative atmosphere pervading
the country in 1974 and 1973, when &
nation gets down to work with hope,
determination, courage, discipline and
patriotic fervour so as to change the
depressive situation prevailing in the
last few years.

All those nations who have become
great in this century have achieved
strength and greatness only
this process and fhis works like
a magic. Therefore today we must
be happy that the budget pre-
sented to the House and to the
country keeps in tune with the
times, The time i of emergency
and of the twenty.point economic pro-
gramme which has been placed before
the country to be implemented in all
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eameptness and seriousness. Sir, one
should not view this budget without
taking into consideration the relative
political background. If you read it
out of the contex!, then it hecomes
irrelevant, On hearing some of the
Han., Members' speech, sitting in the
Opposition, I was amazed. About a
fortnight ago. I was {n a meeting where
& reception was accorded, And a4 Iriend
from the Opposition who was there was
in a quandary, We were discussing 20-
Point Economic Programmes and the
friend from Lhe Opposition was saying
“{hese are very good programmes; I
have to welcome them. Butl then, Sir
1 am in Opposition parly. What e&n I
do?" I said “all right this {s democracy
and you can have a qualified welcome™.
Therefore, you will find that here too
some friends of the opposition in their
heart of hearts want to welcome the
Budget but they also want to keep
{heir scparate identily so they gqualify
their welcome. We alsa welcome their

qualified welcome.

17.60 hrs,

Sir, if we look at the background of
the budgets that were presented in
the recenl past, 1 the last two yeurs
or so, to this House, you will find that
there was a ramd mse in  prices of
essential commodities and also other
commeodities. There was an ever-
increasing inftation fed by government
defiaits and the produchion was much
below the capacily 1n all sectors Specu
1ative holding of goods was the normal
{eature of the economy, For the last
few vears, black money was rreating
a havoc. Now, Sir, are we in the same
position 1nday as was prevailing about
{wo years ago in this country? Tcday
after the Emergency and the announce-
ment of 20.point econumic programmes
within a period of nne year, the
price level has become fully stabilis-
ed and in many cases, it has come
down. If you go into the prices of
edible ofl, foodgrains and other essen-
tial commodities, you will find that
the percentage of fall in their prices

5 and 20, Li;e this
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pected quantity of foodgrains has
been procured from the farmers. You
were pointing out today in a meeting
that the prices of foodgraing in many
places are falling and you wanted to
give them a support price. Therefore,
Sir, today's background is completely
different from the background obtain-
ed two years ago. Today there is an
increase in the production of all es-
sential commodities. 1t is stated that
the production of foodgrains is 114
million tonnes and the buffer stock is
going to be 11 million tonnes and
with the import of 2 million tonnes,
the stock will go up to 18 milfion ton-
nes. For the year 1974-T8, the growth
rate was 0.2 per cent and today it is
more than 5 per cent. The power
situation in the country ig really re-
markable, Somebody was saving that
the purchasing power of the rupee is
going down. 1 am sorry to hear this
because in the last one year the pur-
chasing power of the rupee has in-
cireased because of the price stabilisa-
tion of all the essential commodities.
So, Sir, with all this background, 1
do not think that we must speak with
pcrcimism that prices of the essen-
tial commodities have gone up

Tnerefore, what 1 wish to suggest
1s that under the changed condition,
a new political climate has been
created and this climate has created
cemfidence in the minds of the peo-
ple The remarkable thing that has
been achieved 15 that the self confid-
ence of our people has been restored
and the morale of our people today
stands high. We are proud to say
that we belong to this country and
we are Indians, It is easy to achieve
a success here and there but it is a
very difficult struggle to restore the
gelf-confidence of a great and anclent
people to its glorious destinies. It is
very difficult to achieve total success
in such a short time, in a period of
one year. It is a remarkable achieve-
ment and we have turned the tli:e of



s0 that we can see how resources Can
be mobilised from other sources be-
sides taxation. We have injected that
kind of progmatism and dynamism

into this year's budget.

I must take this opportunity to con-
gratulate the working class of the
country on their having been able to
contribute Rs. 480 crores, which had
been impounded from their dearness
allowance Some come forward with
the theory that this amount should
have been given on the hands of the
workers so that they eould buy things
from the market and create a de-
mand. In a socialist economy demand
js not createq like that, 1t during the
difficult times of 1874 this amount of
Rs 480 crores had been injected into
the market, we can jmagine what
would have happened A knife in the
hands of the butcher is dangerous to
the sheep but a knife in the hands of
the Finance Minister i not danger-
ous. 1 must congratulste the work-
fng class that in this yesr's budget,

templating throughout the country? 1f
you calculate it in terms of money, It
will come to Rs, 600 crores. What is
capital, after all? Mshatma Gandhi
has answered It very nicely by say-
ing “Capital is accumulated labour”.
Our labour accumulated today forms
the capital of tomorrow. This 1s not
impossible This is what the other
countries are doing.

This leads me to the most import.
ant question with which the Finance
Minister is grappling today—capifal
formation. The first and foremost re-
quirement for building a strong and
stable economy is to have a large
amount of capital formation in the
country within the coming 5 to 10
years The Finance Minister has tried
in this year’s budget to inject that
kind of dynamism so that the capi-
tal formation, which {s needed for the
coming 5 to 10 years will start from
1976-77. All the statistics we have
show that the capital formation in
recent years has been well below
what it should have been compared
to the growth in the labour force.

What is the labour force that hes
increased?
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now too small to offer the number of
job opportunities required. We have
to make up for lost years and lost
growth for the lest many years.

80 per cent with an investmeni of
about 6000 crores. May I know from
the Ministér as to what is the contri-
bution of the corporate sector or the
private sector to the capital formation
of our nation? I hope it iy not even
12 per cent with an investment of
more than 7,000 <rorec. Therefore, if
the publc sector contributes 50 per
cent, the private sector should also
contribute 50 per cent or even B4 per
cent according to the calculations of
its investment, so that our economy
will not starve because of capital.
Domestic capital formation fell from
13.8 per cent of the national income
in 1972.78 to 13 per cent In 1973-74
and further to 12.8 per cent in 1974
75. Therefore, it is a great challenge.
We must generate our own wealth to
go shead with our Plans. For build-
ing a strong, prosperous and self-re-
llant economy, we must aim at
achieving a minimum of annual do-
mestic savings of at least 7000 crores
which is only about 14 per cent of
our natfonal income. and that will
give a big shot in our armg for al] the
big deflcits that are there,

Now, the Finance Minister hag left
a gap of Rs. 328 crores uncovered. I

1
S
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ing height #o thag the credit couid be
regularised. That means, the nationai
exchequer should not take more and
more burdens for financing food-
grains, for financing fertilisers, ete.
In almost every country, the banks
are undertaking special responsibili-
ties—they are looking after national
shipping and all that—and it is a good
thing that the Finance Minister has
relieved the nationa] exchequer from
the burden of foodgrains purchase.
This is 3 good thing which has been
done and thig must be continued. It
is a good thing that in the Budget for
1976-77 in many important fields of
finance the budgetary burden has

of the Exchequer. May I know from
the Minister why not the Railways,
the P&T, and all public sector enter-
prises, shipping and transport should
be asked to generate their own fine
ance through their own resources?
Also, why should they come to the
national exchequer? Why should they
not go to the banking system? I would
say that in view of the latest number
of job-seekers in the live registers of
the employment exchanges—upto the
end of September 1975, this was more
than 92.54 lakhs, which is 7.1 per cent
mare than what was there a year
ago—it is necessary that all thesn
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mentation of the hold new Xeono-
mic Programme.

MR. CHAIRMAN: I have received
intimation that the Congress mem-
bers may be given ten minutes each.
Mrs. Ray; Mr. Nimbalkar; Mr. Das
Munsi,

SHRI PRIYA RANJAN DAS
MUNSI (Calcutta-South); I congratu-
late the Finance Minister for present-
ing such & realistic budget, in view of
the present circumstances in the
country. 1 sincerely congratulate
him and the Government. I thought
the Members from the Opposition
should also have done 0. The way
this Government resisted the infla~
tionary trends in our economy, is an
example not only for our economy,
but elso, I can say with confidence,
for the economies of any of the deve-
loping countries. It is one of the ex-
amples of how to contro] inflationary
trend; in a democratic political sys-
tem, having a federal and parliamen-
tary system of government, Where
people’s participation is allowed It
is a miracle, I thought that Members
of the Opposition, whether they be-
longed to the CPI, CPM or the BLD
would say at least this much, apart
from dealing with the provisions of
the budget presented in this House,
For the way in which the inflationary
trend has been arrested, the credit
must be given to the working class
and t{o the peasantry. Many Mem-
bers from our party have said this. I
also voice this opinion I do not want
to gay much more on it. This budget,
in the opinfon of some Members of
the Opposition, is a budget of the rich
people. Somebody had said that it
was;, a budget to satisfy the middle
class, Somebody had said that it was
a budget just to save the situation. I
feel that it 98 a budget which reflects
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ment have done the right thing at
the right time. Just prior to my
speech, the Member from the BLD
Mr, Sequeira tried to emphasize that
the Government did not take interest
in the vulnerable and poorer sections
in the country, but that it tried to do
justice to the afffuent society. He
found some significant shift in the
budget. I do not know. People can
decide it. 1 found for the first time
that the BLD hag shifted ita empha-
sit For the fArst time during the
last so many yeers, the BLD member
has spoken for the poor people. Mr.
Sequeira tried to lay emphasis on
agriculture and said that the ¥in.
ance Minister gnd the Government
were mopping up the resources to
promote steel production and for the
industrial sector, at the cost of agri-
cultural production It is absolutely
wrong, because Mr. Sequeira did not
try to read the budget proposals and
the papers He should rence
that agriculture 13 not an abstract
thing; it is a composite and integrat-
ed programme, which requires a
scientific approach and a scientific
outlook I think this is  .he  fst
Finance Minister who has sald in
his budget speech that Indian wil-
lages nmow require a completely dif-
ferent approach, a scientific outlook,
both n its agricultural develop-
ment, production and other inputs
It is in that context that the amount
sanctioned has been increased for
the power plant, for fertilizer pro-
duction, as well as for heavy indus~
tries, which will ultimately result in
agricultural growth. If you syste-
matieally try to understand it. with-
out modern tractors, without power
engines and generstors, without more
fertifizers, without generation of
more power In the villages, it you
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think there acn be growth in agri-
culture, it is absolutely an illusion.
It simply cannot be dome. In that
view of the matter, agricultural pro-
duction has not been neglected in the
budget proposal.

At the same time, the Finance
Minister has taken a very positive
and realistic view with regard to in-
dustries. In view of the sluggishness
in our industria] climate, he has al-
lotted more resources for industrial
production, specially for heavy in-
dustries and small-scale industries
To me it looked funny when I heard
Shri Bequeira say that steel produc-
tion would not help the small-scale
industries and ask why more money
fs being spent on heavy Iindustries
and steel production. I do not un-
derstand how the small-scale indus-
tries of this country will grow if you
do not supply steel, if it is not suffi-
ciently available in the country 1
do not like to have an argument with
the members of the opposition. 1 will
give my own comments on the budget

The hudget, in general, 15 not one
which should be argued about very
much, especiallly in view of the pre-
sent circumstances A member from
our party, Dr V K R V. Rao, whe
i an economist, tried to submit that
economic exercise requires no politi-
cal motive 1 11y not hike to use the
word “motive”, but 1 certainly would
say that economic exercise in a bud-
get of the Government should always
reflect its political objectives

For instance, why wag the emer-
gency declared in this country and
who created that situation? It is not
g simple political exercise, We must
resalise that there are some economic
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national level. The third s the eco-
nomic instrument by which you can
keep a watch over the economic sit-
uation. We should not only hold the
price line but alsp look after the
economic growth of this country. It
we fight on these three fronts, then
all the reactionary forces can be halt-
ed and all their designing can be frus-
trated Unless we adopt that appro-
ach, the budget cannot do anything

It iy in that light that we have to
look at the budget proposals When
some pecple say that this budget is
not for the poor, I beg to differ from
them This budget is a budget for
the poor This budget, in some way
or the other, tries to give enormous
amounts for the rural development
programmes, common area develop-
ment schemes and frrigation, includ-
ing the 20-point programme.

If we look at the conditions in the
wvillages today, they are no more vil-
lage« They have taken the shape of
urban problems with urban desires
and demands Social we bhave
to tackle them. keeping that change
in the situation in mind

Cuming to the employment prob-
lem, gecording to the Economic Sur-
vey, the employment generated last
year was 25 per cent in the eastern
sector, 24 per cent in the southern
selctor, 16 per cent 1n the western
sector, 24 per cent in the western
sector and 12 per cent in the central
sector The entire employment
which has been created is only in the
orgamsed sector, and that too by the
public sector Industiries; it is not in
the non-organised sector, not in the
rural  sector, where  agricoltu-
ral activities and activities re-
lating to the problems of the
rura] people exist. Keeping that pro-
blem in mind, provisions have bemn
made in this budget for irrigation,
power generation and other connected
matters to improve agricultural deve-
lopment. Therefore, 1 sincerly fen
there would be ample scope and op-
portunity for rural employment next
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the private sector, specially the larger
houses, they did not respond and, in
fact, they did the reverse. In the pri-
vate sector, employment generation
last year was only two per cent as
against 15 per cent in the public
sector, but the capital investment by
nationalised banks in the public and
the private sectors has been more or
less the same. So, the Finance Minis,
ter must ensure that the large houses
in the private sector create more
employment opportunities, curbing
their profiteering tendencies and cur-
tailing their heavy establishment ex-

penses.

The multi-national corporations
are now compelling good employees
in the marginal income group while
retaining the high-salaried people in
the establishment helrarchy. The
Finance Minister should take a note
of this

For the first time the Finance Min-
istry came out boldly to unearth
black money through the voluntary
disclosure scheme. We must appre-
ciate that Government was able to
do it against heavy odds. Insteag of
saying that much more ought to be
done, we must encourage those who
did this job in the income-tax, excise
and customs departments so that they
fee] that, like their compatriots, the
politicians, they have a role to play
in the country in eradiesting corrup-
tion. If we discourage this trend,
#t will not help because It is not the
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especially in tea.

not able to eurn more foreign ex-

change becausp of two reasons. One
ucing
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We have introduced the public
tribution system end there is a
trend in agricultural
in byilding up buffer stocks,
Government of India is perhaps
giving sufficient attention to it in
operstion with the State Governments
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ments of standard cloth in spite of
the fact that stocks are piling up in
the godowns. The Finance Miniser
may kindly look into it. I have got
two points which 1 will submit with-
in two minutes. One is the manage-
rial efficiency. Since the plan pro-
visions have been increased this year,
which ig another commendable fea-
ture of the Budget, it has been en-
couraged by a few political parties of
the Opposition and others have not
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of Finance, which has help-
ed—which the CPI(M) do not realise
—millions of the working class in our
State and in the entire country for
developing and gearing sick units by
giving finance But at the same time,
it you say that IRI has become a sort
of banking agency only to give money
and they have no control over them
it is not correct, As a result of this,
in most of the cases the managerial
people of the private sector unita are
taking the money and exploiting it
It looks as if they are not accountable
to the Government or the people. t
submit if this entire institution is ton.
ed up, not as a banking agency but
also as a managerial agency over the
industrial units, it will help the sick
units to become healthy umits

With these words, I conclude I do
not want to embarrass anybody else,
I congratulate the Finance Minister
once again and say with confidence
that we will win, because we do not
know how to face a defeat; we only
know how to win.

. @G, MAVALANKAR
(Ahmedsbad): Mr Chairman Sir,
may [ at the outsst express my grati-
fude to you for calling me at this
stage of the debate, and may T also at

B
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the outsey express my sense of hap-
piness that the Finance Minister is
back again to his desk after his hos-
pitalisation, and that in the midst of
his own ill-health, he has struggled
hard to give health to the nation's
economy?

This year's two budgets, the Rail-
way Budget earlier and now the Gene-
ral Budget have hag their special
flavour., Not only they are budgets
which do not dislocate or disturb
many things, but they do not even
attempt to disturb in terms of the ex-
pected fears and apprehensions of
either the commuters who go by the
railways or the general taxpayers
who have each year to expect a large
basket of all sorts of taxes, an assort-
ment of taxes, shall I say; the Fin-
ance Mwn:ster has not been tempted
to go into that kind of exercise this
year Surely, that in itself shows
some sign of not only a positive atti-
tude but a certain sense of robust
health of the economy, He has right-
ly smid in his opening remarks that
the thrust in this budget is thus to-
wards accelerated growth; having
achieved stabilisation and consolida-
tion, the next step is of course, this:
that after the take-off you want to
have speed.

But the first point that I would like
to mention is that although the opti-
mism of the Fimance Minister is some-
thing, which to some extent I share, I
hope that it is really and truly well-
founded I hopc and trust further
and that 1s more important, that his
and the country’s and this Parlia-
ment's optimism will be favourably
and honourably responded to by the
concerned sections of the community
Well, obviously he has by outlining
his taxation proposals and also by
giving reliefs on a variety of grounds,
in fact this year gone to the other
extreme; instead of having an assort-
ment of taxes he has an assortment
of reliefs, both direct and indirect,
and T hope ang trust that this will be
responded to honourably and favour-
ably by the community at large

Having suid that, T must not forget
gsome of the stlll premsing problems
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of the country and of the economy,
the problems of green revolution the
problems of unemploymeni, the
problems of ratc of economic growth
and the problems of deficit financing,
to what extent deficit financing
would be considered helpful and even
necessary snd to what extent it would

after a particular limit become a dan-

gerous propogition. All these ques-
tions, including of course the infla-
tionary whirlpool and disequilibrium
in various aspects of financial matters,
are tasks and challenges to which,
I am sure, the Government under the
able guidance of the Finance Minister
and his colleagues will pay their at-
tention,

I am tempted to quote here one
extract of a speech given recently by
the distinguished economist, Dr. K. N,
Raj, when he addressed the students
of Kerala University on the subject
of National Emergency and students
This 18 what Dr. Raj said. I quote
:.ilu:lost a verbatim record of what he

“The real reasons for the situa-
tion we now find ourselves in, can
and should he traced back to some
of the rather deep-seated maladies
m our economv that have been
gaining strength ang intensity for
some years There has been mo
tlear recognition of its character
and gravitv, not even perhaps at
the highest levels of policy-making,
because therc has been a tendencv
o look for tranquilizers and, there-
fore, to be excessively elated by any
evidence or symbol of success with-
out evaluating critically what
exactly such successes signify 1n
the 'wlder context and in the longer
run”

Therefore, T hope, the tranquilizers
do not lure the Finance Minister and
the Government into o sense of com-
placency about various aspects of the
economy.

My first poin{ when 1 come to the
Budget proposals themselves is this,
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Although I appreciate the fact
the Budget proposals do give spur
an honest tax-payer and also it
an encouragement to people who
earn and who will also be prepared
to part with a good part of earning
and give it to the Stiate, there iz one
thing more also, As Justice Holmes

EE#E 5

hisation.” You might say now, “I pay
taxes ang buy Welfare State” in the
modern context. But surely, if the
direct taxes level and the wealth tax
level have been reduced partly in
tune with the Wanchoo Commission's
recommendation also, I wonder whe-
ther it is not right to criticise the
Finance Minister's proposals by say-
ing that he is putting the tax-evaders
and the honest tax-payers almost on
par because the Voluntary Disclosure
Scheme in 1tseif 1z also a premium té
tax-evaders, whereas over a period
of the last 5 tn 10 or 15 vears, the
people who have been paying taxes
honestly includmg some people who
earn through business and trade, the
honest tax-pavers, are not given any
relief in our Yearly Budget proposals.
So, I would beg of the Finance Minis-
terr and his colleagues to look into
this question as to whether we can-
not have a pattern of taxation where- °
in although there is some pinch to
pay « tax--there is bound to be a
pinch—the prople will feel happy that
thev are taxed upto n particular limit
and whatever is taxeq has gone fo#
the nation’s health and strength and
that the tax-evaders are rightly und
in  time punished 1f this does not
happen, then, 1 am afrald, m-~rely
giving relies will not have the mat-
ters solved

In other words, it is reslly signi-
ficant to say that the ideclogy =nd
dogma should be truly kept miles
away by the Finance Minister and
that the pragmatic and practical ap-
proch should be his main concern®
This is not to say that proper goals
should not be set. Of course, the goul
of social justice and the effort to go
in the direction of an egalitarian
soclety must always be there. In
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fact, the whole fiscal policy and the
budgetary policy must be in tune with
the gosl of social justice, going to.
wards an egalitarian society, But if
one goes by merely an ideology and
a dogma, then it becomes & Budget
#all of ideological overtures without
practical and pragmatic considerations.
It §s from that angle that I fee] that
the Finance Minister has done a good
job this time by minimising the dogma
and political ideology and maximising
the practical and pragmatic ap-
proaches which are very necessary for
any fiscal and financial matters.

The Finance Minister has mentioned
in his Budget speech the 20-point
programme. I do not know whether
it is a 20-point or a 2l-point pro-

gramme. I suppose, it is 20-point
programme, Everywhere, one sees
the advertisement Now, obviously,

all the 20-points are not of equal mg-
nificance ond importance, Some of
them are of a very temporary charac-
ter or of a passing character and
some of them are of a basic character,
1 want to ask the Government, not
only the Finance Minister but the
Government in general, whether it 1s
the absence of legislation or absence
of fiscal measurea that came in the
way or the absence of political will,
the absence of will on the part of all
of us, not cnly of Government but
al] the legislators, not only of the
Federa] Parhument but even of the
State Legwslatures 1 will give one
yexample, Year after year, I find, no
Finance Minister ventures to tax

back, in 1972, under the Chairman-
ahlpqtuxeverymnenr.x.ﬂ.ﬁaj.
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cusseq by the National Development
Council and as it happens with many
such important and good reports, it
has been shelved in the archives of
the Secretariat of the Government of
India, I am not saying that you,
must go all the way and implement
what all Dr. Ra) has suggested, But
why not explore the field of agricul-
tura! taxation?

Wit regard to the other proposals,
1 do not want to say much except that
a general impression has been created
that Mr Subramaniam has given re.
lief to very rich, rich and higher mid-
dle class people, but the poor and the
lower middle class people are left out,
I do mot think that criticism will be
valid until we wait for some months
and see what happens. But, certain-
ly, some of the aspects of his proposals
do give an impression that he has
more concern for the economically
higher strata of the commumity than
for the ordinary people. I do not
know why he should have given re-
duction in excise duty in the case of
television sets and refrigerators, It
is true that they have become almost
a requirement in the higher middle
class homes, especially in urban areas,
but surely they could have been kept
out of hus gamut,

Lastly, in the remaining few minutes
at my disposal, I would hke to come to
two things 1e, about the happenings
and finances 1n Gujarat After the
Pondicherry, Nagaland and Tamil
Nadu Budgets have been passed, the
turn of Gujarat is coming next week,
I regret I shall not be able to parti-
cipate in that debate, because I shall
be out of Delhi 1 would like to tell
the House and also you, Sir, that, al-
though President’'s rule is not a
novelty—it is there in many parts of
our country—the way it has been
brought abou: and the way a fluid
situation hagz remained in Gujarat—I
am not speaking in terms of this
party or that party . . .

MR, CHAIRMAN: You may speak
on that when it comes up for discus-
sion,



Genernl Budget,
1076-71—Genl. Dis.
SHRI P. G. MAVALANKAR: 1

would not be able to speak next week.

¥

up next week; before 31st March,
we have fo pass it here; but I would
not be here to speak on that My
point is that the people of Gujarat, as

want eliminstion of defections—the
disease of defections. There is a Select
Committee on that subject; 1 sup-
pose, you are a Member of that, Mr,
Chairman' I am also a Member of
that. The Committee goes on for ever!
I want to know whether it is right,
in 1976, to go about having the fall
of a Government and having emer-
gence of a new Government by en-
couraging and engineering defections
this way or that way; and, this was
done by persoms who were expelled
by the Congress Party themselves; not
very late, crly in 1974  after the
Navnirman Movement, the Congresa
Party expeiled somebody and they
took his help to have the fall of the
Front Mimstry . . .

SHRI NATWARLAL PATEL (Meh-
sang): The Morcha Government was
formed with the support and help of
those about whom you are talking.

SHRI P. G MAVALANKAR: I am
not entering into politics. My hon.
friend, Mr, Patel, may rebut al] my
arguments. Bvt my pownt does not
refer to Gujarat ag such, I am talk-
ing of the 1t gusiation on defection, It
is a most urgent one, Why do you
go for defections all the time? Do
you want everybody to join the Con-
gress in order that he be a patriot?
Is that the idea of democracy? Sure-
ly, not. The Prime Minister herself
says that dissent must have a place
in our society.

Now that Gujarat has got to have
the budget passeq by Parliamsnt here,
may I make one request to the Fin-
ance Minister, Let him actively and
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urgently consider the question of
royalty on oil which has been theve
for a long time. I hope, Gujarat will
mmoiuﬂlu'lthmm
The amount of royalty that we get on
oil is ridiculously low and the income
that the Centra] Government gets on
it is so enormousiy high that there is
a disproportion between the two.

I woulg elso like the Minister to
have a look into the question of sett-’
ing up an Atomic Power Station in
Saurashtra, Gujarat and the establish-
ment of Hajira Shipyard near Surat.

Having said that, I will end by say-
ing that on our national scene today,
the emergency, censorship of the press,
the absenve of dissent etc, are aspects
of the situation, wherein the truth is
not often gouged even by Govern-
ment or by Parliament. If we do not
know the other side, how are we to
know, what the critiusm is? But I
do not want to end my speech today
with that kind of a note. 'Today
being March 18, it could have been
the last day of our present Lok Sabha;
it has been extended by one year,
and that :s why, we are here, There-
fore, I wall cnly end with a fervent
hope and appeal that we shall all go
sensibly ind speedily in the direction
of social justice and a democratte
and an open society,

SHRI K. SURYANARAYANA
(Eluru): Mr Chairman, Sir, 1 am
very happy {0 say that the presenta-
tion of the budget for 1876-77 mught
well become significant for the inte-
grated :urs]l development. As long as
our rural economy is not strengthen-
ed, and as long as over a hundred
million able-bodied persons in the
villages are cither under-employed or
unemployed fer the best part of the
year, they will constitute a drag 01
the rura] cconomy ang a burden on
the nation’s production. Though
everybody is rympathetic and they
want the fist preference to be given
to rural deve in practice, 2
does not seem to be that Sir, we are
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planning for land reforms without
sy proper considerstion for their
needs, like banking facllities, proper
distribution of things like fertilizeis
ete,

Shri Gopalan mentioneg today that
this Government has not taken any
action effectively regarding land re-
forms. 1 would like to give certain
figures in this respect. In Andhra
Pradesh, area declared surplus was
79,000 mcres; area distributed: 1100
acres and mca taken possession of:
2800 acres. The reason for this was
that the judicia: intervention, parti-
cularly In exercise of the writ juris-
diction of the High Courts has 12 to
the grant of ad-interim injunction
against implementation of the ceiling
Iaws in many cases, This is
the reason. Otnerwise. much nerest
has been taken in this respect by the
‘CGovernmens,

The other day " r«ised the question
in the consuitative Committer with
regard to the recent abnormal fall
in prices of agriculiural products and
what steps have been taken by the
Governmen! to stabilise prices in the
interest of producers. have not
given any sperific plan, how to stabi-
lise the abnormal fall in prices, parti-
cularly in the rice-producing aress
So also is the rase in respect of pota-
tos in UP. wheat in Haryana and
Punjab as ulso in Bihar,

The recent fall in prices thus re-
presents, to an extent, the prucess of
normalization ¢? the price situation.
It may be pointed out that despite the
recent fall prices of fair average qua-
lity of foodgraina are ruling generally
above the level of procurement prices
fixed by the Government. Mr. Chair-
man, 8ir, my State is supplying food-
grains to your State Kerala; ang you
also develop your agriculture and
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lie stored in the godowns ang 20 per
cent of our godowns are not foolproof,
It you only plug these loopholes and
utilise full capacity of our godowns,
there will be no mecessity to import
foodgrains from abroad, In this Bud-
get also they have provided for
Agriculture and Allied Services
Last budget it wis Rs, 427.30 crores—
Rs, 36345 crores (Revised) and m
this budget it is Rs. 447.77 crores.
This inclides food subgidy also. fn
the last budget it was Rs, 285 crores,
Rs, 250 crores revised budget and it
is Rs. 300 crores in the budget of
1976-77. Now, the entire revenue dis-
bursements go tc foog subsidy. So,
instead of giving subsidy for food-
grains imorpted from other countries,
1 want to request that the govern-
ment, in order tu encourage our far-
mer, by giving other facilities, should
also subsidisz the inputs,

Now, coming to our expenses side
so that realistic prices can be fixed
for paddy &s also for sugar cane, 1
wang to give vou some figures. There
are also figures supplied by the
Ministry of Agricu'ture the other day.
I want to give cur experience. Pre-
paration of ficJd—Rs. 150 per one
crop, Cost of sceds—Rs, 50. Ferti-
liscrs—Rs.  250. Watering—Rs. 50
Weeding charges—Rs. 50. Cutting
(harvesting) charges—Rs, 100. Trans-
port chargee—Rs, 50. Land tax—
Rs. 50. That means our expenses per
acre 1s Rs, 750 on an average. Now,
what are we getting in return? The
Government procurement price is
Rs. 74 per quintal and the average
production per acre is 12 quintals of
paddy. So, the income is Rs, 928 but
the expenses 13 Rs. 750 and so the
net income 13 Rs, 178 per acre. Now,
what 18 the cost of acre of land in
Andhra? It is

at least calculate a return of 12 per
cent on the capital employed but in
agriculture thete is nothing. In our
area oue sugar factory started some-
time ago but they have given bonus
shares 5 times their capital. I you
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treat agriculture also in the same way

and fix the price, we will be very
happy and we will produce all the
food that is required in the country,
There will not be any rural unem-
ployment. Instead of all these things,
they are always giving, as our friend
said, concessions for refrigerators,
cars and things like that. In my opi-
nion, the problem facing our country
is the food pioblem. Cars and refri-
gerators and other luxuries are not
a problem of our country, The pro-
blem iz to increase food production
and for that what steps are to be
taken by the government. I am very
happy at least this time our Minister
is conscious of that ang we have now
a strategy for integrated rural deve-
lopment. We rezlise that agriculture
will continue to provide the prime
sustenance fo our rural population
for years to come. That is what he
said. But what steps is he taking for
development of agro-industries?
Some years back, at Bhubaneswar
Congress Session we passed resolution
to nationalise rice mills in the coun-
try, We have not taken steps in that
regard, What is the difficultyr Al
the rice mills are old except a few,
Trere s no necessity to give any
compensation to all. Compensa-
tion may be given only to new
mills, The same thing may be
done in the case of sugar factories
Qur party and our Government are
committed to nstionalise sugar fac-
tories, Sugar cune price has been
calculated, levy price has been cal-
culated, The sugar factories have
been manipulating and they have been
misleading the Government. Panjab.

MR. CHAIRMAN: You will have to

close before the house adjourns
to-day.

SHRI X SURYANARANANA: 1
have not completed even haly of my
speech.

MR. CHAIRMAN; You mus; finish
it

Genaral Budoe,
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SHRI K, SURYANARAYANA: I
want to lay emphasiy on the develdp-
ment of the rural industries

Sugar Industry and rice industry
are in the hands of the Government.
Jute industry may also be nationglis-
ed and may be given to the rural sec-
tor.

You have provided Rs, 200, mil-
lion to the handloom industrieg at
the rate of one rupee per sguare
metre. You are asking that orders for
dhoties and saries may be given only to
the handloom industry. We are very
happy that you are giving subsidy to
the handloom industry. Likewise,
instead of giving all the trouble to
the farmers of sugar cane and paddy.
You may consider giving some sub-
sidy to paddy growers and sugar cane
growers also. You are earning a lot
of foreign exchange on sugar exports,
This year and last year because of
sugar you earned foreign exchange
worth lakhs and crores of rupees.
But what is the return that you are
giving to them? Sugar cane growers
and factory owners are not happy.
They are losing heavily, In UP, and
Bihar, we are told the sugar factory
owners have not paid levy price.
Sugar caene growers reqguested the
State Governments to help them to
get the price of cane from the mill
owners in time. The State Govern-
ment say that they have no powers,
They advised the cane growers to go
to the court of law. Cane growers are
poor people, They cannot afford it
The cost of cultivation of paddy per
hectare in Andhra Pradesh in 1971-
72 for A. 1 was Rs, 821.84 They are
now getting net income of Ra. 270.
The net Income per hectare for A.l
in 1871-72 was Rs 92461 for A2, it
was Rs, 848.37. I do not want to give
all the figures. I want fo request the
Government to take a realistic step
to safeguard the interest of the rural
economy,

Government has got the policy 0o
purchage land and give house sites to
the rural people. The State Govern-
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ment have purchased land mn my Dis-
trict for house stes, They have spent
Rs, T0 lakhs to purchase 1000 acres m
my dwstrict, West Godavarn [ want
to bring my piob'em to the notice of
the Finance Minister so that he could
kindly bring i to the notice of the
Defence Minster There 18 a dis-
banded aerodrome of Minmistry of
Defence at Tadepalleguden For the
last 20 yeais necrly 600 people have
been living there Shn Shastn has
also got that *1formation Their party
has also Leen agitating 1n this regard
Police had govie there to demolish th
hutments »f thcse 600 peop'e  On
4th Militarv officers, MEO hav~ qu
therte Knowing all this, I sent ;
telegram to the Col'ector not to assist
them in demolition and removal of
those 800 pvople Please advise MEO
not to remoi2 the hutments The
aerodrome 1s a ¢ <bandeq one It was
constructed dui'ng the Second World
War On the une hand we are pur-
chasing anq piving house sites but 2a
the other hand vou are asking the man
staying 1n govérnment land to wo
away Thev shou'd not be 1emovad
In this way  when the Government
lands are heing (ccupied by them i
the last 25 vears they have been pav
g the munmicipil taxes and <o on
Theicfore Sir, 1t 1s 3 burning 1ssue
Untess this <or' 0* thing 1s stopped now
unless prover <teps ale taken all these
600 families or 500 or <1x thousand
people will be ruined This situation
must be ;emedied

18 hrs

MR CHAIRMAN Shu Lakkapp
wants me to place a request before the
House He wi'l be out of Delh; *o
morrow and he wants to make a sub-
mission If the House accommodates
him, I wil g ve “um five minutes He
must be brief

AN HON MEMBER He mav ho
permitted

MR, CHAIRMAN: Shii Lakkappa

SHRI K LAKKAPPA (Tumkur)
Mr. Chairman, Sir, at the outset I
want to thank you for having extend-
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ed the ume and for ullowing me to

say these f.w words

Our country has recovered from the
great shock of inflation, indiscipline
and rising prices Thig 18 due to the
astute leadership of thrs country by
the Puume M nister, Shrimati Indira
Gandhi

Now I must congratulate the Fin-
ance Minister because he hag made
an honest attempt to improve the
situation and for implementing the 20.
point economic programme I would
not say that all attempts has been
made, but I would =ay, honest
attempt has been made in these
given drcumstances He has also
ma'e a definite strategy for ru-
ral economic giowth This 18 most
mportant 1 ary speaking for the
dumb mutilated, milliong of our peo-
ple Of course, the other side has
piven certain statisties and indulged
in certain jugglery of figures with
which we are confronted I am not
concerned with those figures It 13 a
reality that the economy of this coun-
t1y has been built on the basis of the
political  philosophy that has been
enunciated by the Prime Minmster
That also has been reflected 1n the
Budget That is why I must congra-
tu ate the Finance Minister

There are certain concessions which
have been given and these are only
to the upper middle-class people
Whatever concessions we give, One
thing has to be remembered The
greatest asset of this country 1is the
manpower we have B0 per cent of
our people live in the rural area Thev
are expressing the will of the peo-
ple as a whole and they are bearing
most of the burden 1 would like to
know 3% to what are the efforts which
have been made m order to help
those people who have mo means of
sustenance 1n this country Because,
even the concesnions which have
been announced to the upper middle
classes, will not be helpful to the
dumb millions of our people and the
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poor farmers, The incentieg that we
have announced especially to the
farmers are really ghocking. Take
the Rs. 100 concession on urea.
We have {0 remember that the
rural economy has to be built
on sound lines, We kmow about
certain coercive sfeps which are
being taken in various States. This
Budget is also reflected in the case
of the taxation mesBures made by
the various States because we are in
a federal structure. That also is am-
ply reflected. The heavily-taxed
people are the poor farmerg in the
various States, If there is no incen.
tive to the farmer, how can rural eco-
nomy pick up, how can the condition
of 80 per cent of the have-nots im-
prove? 1 hope that the Finance Mi-
nister will reply on this aspect

After the 20-point programme was
launched. we wanted to see that the
banking system and its administiation
improved in this country.

We should see how far atter nation-
alisation of the banks, they are help-
ing the poor farmers in the rural
areas, I do not think that even what
is called ‘Rural Banks' that we are

Even the officers of the nationalised
banks are in g mood to help the poor
farmers but when the farmers go to
the banks for any loan, I do not think
they are real'y helped at all. 1 would
here like to make a reference about
one of the nationalised banks in my
own state namely the Mysore State
s a lead bank. That

i
:

farmers are put to all
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sorts of hardships. Besides, even the
infrastructure in regard to the supply
of inputs and fertilisers to these far-
merg has not been developed as we

have envisaged.

’

ment. At the same time, our inten-
tions also have got to be made clear
that the same should be implemented. -
That has not been done.

MR. CHAIRMAN: You should now
wind up.

SHRI K. LAKKAPPA: 1 would
like to tell this House that when I
speak here I am speaking here on be-
half of 80 per cent of the people who
belong to the agricultural communi-
ty Their lots and their economic
conditions should be improved.
Whatever strategy may be adopted
by you in regard to the amelioration
of these people such as supply of in-
puts of fertilisers, etc, should be imp-
lemented faithfully. These people
should be got relieved of their diffi-
culties. It is the opinion of the entire
House which we are reflecting on be-
half of the poor farmers and their
economic conditions should be im-
proved And whatrver you wang to
do for them should be done realisti-
cally, Thank you, Mr. Chairman, for
having acceded to my request by ex-
tending the time and thereby giving
me this opportunity to speak.

MR, CHAIRMAN: The House
stands adjourned to meet again at
11 AM. tomorrow,

18.08 hrs.

The Lok gabha then adjourned il
Eleven of the Clock on Friday, March
19, 1976/Phaipuna 29 1897 (Saka).
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